


Compliance Report on behalf of CPCB in compliance to Hon’ble NGT Order 

dated 04th February, 2021 in the matter of Adil Ansari vs M/s C.L. Gupta Exports 

Pvt. Ltd. & Ors, Amroha. U.P.in O.A. No. 220/2019 

 

 

Hon’ble NGT in the matter of Adil Ansari Vs M/s C.L. Gupta Exports Pvt. Ltd. & Ors, Amroha. 

U.P. (herein after referred as “the unit”) O.A. No. 220/2019, vide its order dated 04th February, 

2021 (Annexure-I) further directed the following: 

“Let the joint Committee, alongwith a representative from IIT Roorkee, further verify 

the compliance status including the fact that no waste water injection in the ground water is 

taking place so that the ground water is not contaminated by injection of any waste water, in 

view of the fact that cyanide and other heavy metal have been found in the samples. Water 

audit may be got conducted by the CPCB. Assessment of compensation may be looked into 

jointly by CPCB and the State PCB. The joint Committee may furnish further status report as 

on 20.4.2021, on or before 15.05.2021 by e-mail at judicialngt@gov.in preferably in the form 

of searchable PDF/ OCR Support PDF and not in the form of Image PDF. A copy of such 

report may also be provided to the industrial unit in question for its response, if any, before 

the next date.” 

In compliance to the above mentioned order, a joint Committee inspection was scheduled to be 

carried out on 22-24.04.2021. The same was communicated to the members of Joint Committee 

vide CPCB letter dt. 09.04.2021 (Annexure-II). However, due to the COVID Wave-II spread, 

the inspection had to be postponed. The joint inspection was rescheduled to 30.06.2021-

02.07.2021. This was communicated to the members of Joint Committee vide email dt. 

22.06.2021 (Annexure-III).  

Accordingly, the Joint Committee inspection was carried out by officials from CPCB, UPPCB, 

CGWB, IIT Roorkee and Sub-Divisional Magistrate, Amroha from 30.6.2021 to 02.07.2021. 

During the current joint inspection, all the manufacturing sections i.e., glass art ware, metal art 

ware, wooden art ware, marble art ware, thermocol block, corrugated sheet & carton mfg. 

sections, Pre-ETP-1, Common-ETP and Common-STP were found operational. Water Audit 

of the unit was also done by the Joint Committee in compliance to the Hon’ble NGT order. 
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Detailed joint inspection report of the unit is attached as Annexure-IV. The findings of the 

joint committee inspection report may be summarized as follows: 

Status summary in compliance to Hon’ble NGT order dated 04.02.2021 in the matter of 

Adil Ansari Vs. M/s C. L. Gupta Exports Pvt. Ltd. & ors. (O.A. NO. 220/2019) 

 Direction by the Tribunal: “Let the joint Committee, alongwith a representative from 

IIT Roorkee, further verify the compliance status including the fact that no waste water 

injection in the ground water is taking place so that the ground water is not 

contaminated by injection of any waste water, in view of the fact that cyanide and other 

heavy metal have been found in the samples.” 

 Status: As per the analysis results of the samples collected from the borewell of the 
unit and surroundings areas including nearby villages, presence of Cyanide has not 
been found. However, Manganese (0.39 mg/l against 0.3mg/l) & Iron (1.3mg/l against 
0.3mg/l) and Iron (0.86mg/l against 0.3 mg/l) were found in the samples collected 
from the hand pump located near labour gate and borewell located behind the unit 
respectively. Table 6 may be referred for characteristics of collected ground water 
samples. 

However, significant concentration of Cyanide was found in samples collected 
from common-STP inlet (3.19 mg/l) and detectable concentration was found in Pre-
ETP-1 inlet (0.23 mg/l) & Pre-ETP-1 outlet (0.16 mg/l). Pre-ETP-1 effluent is further 
treated in common ETP. 

 

 Direction by the Tribunal: “Water audit may be got conducted by the CPCB.” 
 
Status: As directed, Joint Committee also carried out the Water Audit of the unit.  The 
observations on Water Audit (based on information and logbooks provided by the unit) 
are summarized below:   

i. The unit has installed total 87 nos. of electromagnetic flow meters (with totalizer) at all 

the points of water/waste water i.e., ground water extraction points, water distribution 

lines to all the different sections of the unit, inlet, outlet and other different locations of 

Pre-ETPs/Common-ETP/Common-STP, treated waste water utilization points from 

Pre-ETPs/Common-ETP/Common-STP to all the different sections of the unit and 

waste water generation points of different sections of the unit.  

ii. The unit is maintaining logbook for all 87 nos. flow meters installed. 
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iii. As per the values observed during the first day of joint inspection i.e., 30.06.21, on the 

installed flow meters, the following is concluded: 

1) Total intake of fresh water was 127KL (58KL to VIP & residential colonies as well 
as canteen and 69KL to various manufacturing divisions) for drinking purpose. Out 
of which 80% i.e. 101.6KL is expected to return to STP as sewage, which will be 
make up water for the STP treated waste water losses incurring in horticulture, 
utility, used as make up water in various industrial operations and sludge. 

2) Total intake of fresh water (FW) and treated wastewater from common-STP to VIP 
& residential colonies as well as canteen was 69KL (58FW+11KLtreated), out of 
which 57KL was received as sewage at common-STP receiving sump; which is 
82% of total water intake. 

3) Total Fresh water (FW) input for drinking purpose & treated wastewater (from 
common-STP) recycled for toilet flushing to various manufacturing divisions was 
69KL (1.5KL of general building included with wood division) and 66KL 
respectively making it total of 135KL, out which 118KL was received as sewage at 
common-STP receiving sump; which is 87% of total FW & recycled water intake 
for domestic purposes to various manufacturing divisions.  

4) Total treated recycled effluent (from common-ETP) received at various 
manufacturing divisions for use in industrial activities was 138.9KL, out of which 
110.2KL of effluent was being sent back to ETP section for treatment, which is 80% 
of total treated effluent recycled to divisions. The difference of 28.7KL between 
input & output is attributed to, 14.4KL being used as make up water for different 
industrial activities and 14.3KL as losses in processes (about 10%). The losses of 
about 27KL in ETP are being make-up by STP treated waste water.   

5) Total intake of fresh water, common-STP treated waste water and common-ETP 
treated effluent to various manufacturing divisions and residential colonies was 
284.9 KL, out of which 228.2KL was recycled to common-STP and common-ETP 
inlet. Also, 39KL of treated waste water from STP was being used in horticulture. 

6) The losses in intake & output of total water consumption and water recycled is about 
56.7KL in addition to losses of 39KL in horticulture. Thus making total losses to 
95.7KL, which is 75% of total fresh water intake. 

7) The losses of 95.7KL (i.e 33.5%) may be attributed to horticulture(39KL), 
utility(13KL), used as make up water (14.4KL) & boiler(18KL) and about 11.3KL 
(i.e 3.9%) are process & evaporation losses.  

8) The unit is recycling the treated sewage & treated trade effluent (from common-
STP & common-ETP) for industrial purpose and nowhere it was found using fresh 
water in industrial activities. Fresh water is only being used for drinking purpose in 
various manufacturing divisions.      
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 Direction by the Tribunal: “Assessment of compensation may be looked into jointly by   
CPCB and the State PCB.” 

Status: As per the Hon’ble NGT order dated 06.08.2020 and the compliance status report 

of the unit prepared and submitted by the joint committee CPCB, UPPCB, SDM, Amroha 

& CGWA, in compliance to NGT order dated 29.08.2019, following amount of EC was 

imposed on the unit: 

i. Rs. 74,45,160 /- For illegal extraction of Ground water 

ii. Rs. 1,08,60,000/- For violation of effluent discharge/ inadequate ETPs/ZLD 

norms as per CTO 

iii. Rs. 7,12,567/- For not managing Haz. Waste as per management as per the 

HOWM Rules, 2016 

i.e. an EC of total Rs. 1,90,17,727/-  was imposed on the unit.  

As per the information provided by UPPCB, the unit has deposited 

i. Rs. 67,160/- against the imposed EC amount of Rs. 74,45,160/- for illegal 

extraction of ground water, 

ii. Rs. 1,08,60,000/- against the imposed EC amount of Rs. 1,08,60,000 for effluent 

discharge/ inadequate ETPs/ZLD norms in violation of CTO, 

iii. Rs 7,12,567/- against the imposed EC amount of Rs. 7,12,567/- for not managing 

Haz. Waste as per the HWM Rules, 2016. 

Hence, the unit has deposited total Rs. 1,16,39,727/- against the total imposed EC     

amount of Rs. 1,90,17,727/-. 

The remaining EC amount of Rs. 73,78,000/-, which was imposed for the period of 

21.12.2018 to 30.05.2020 (Year: 2018-19) beyond the expiry of CGWA NOC considered 

to be waived off, as the unit has now been granted NOC from U.P.G.W.D (Ground water 

department (Namami Gange & Rural Water Supply Department), Ministry of Jal Shakti, 

Govt. of Uttar Pradesh) to abstract 250 m3/day (KLD) for 300 operational days totaling 

75,000 m3/annum from 03 Borewells for industrial purpose, having validity from 

21.12.2018 to 07.04.2026. 

Details of EC calculations and EC deposition are provided at table 46 table 47 respectively, 

in the Annexure-IV of this report.  
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Compliance status of the unit may be summarized as follows:  

1. As per analysis results, the STP inlet is not a representative sample of sewage as it 

shows significant concentration of BOD (1720 mg/l), COD (5158 mg/l) and heavy 

metals (CN-3.19 mg/l, Cr-1.45 mg/l, Cu-7.18 mg/l, Fe-75.60 mg/l, Mn-3.0 mg/l, Ni-

10.42 mg/l, Pb-3.44 mg/l, Zn-17.35 mg/l), which are not representing the characteristics 

of sewage and indicates the mixing of industrial effluent with the domestic sewage. The 

average characteristics are similar to the untreated effluent of the industry at Pre-ETP-

1 which indicates that it mostly constitutes of industrial effluent.   

2. STP inlet has significant concentration of heavy metals. Whereas, 100% reduction in 

Cyanide (from 3.19mg/l to BDL), 100% reduction in Chromium (from 1.45mg/l to 

BDL), 100% reduction in Lead (from 3.44mg/l to BDL), 99% reduction in Nickel (from 

10.42mg/l to 0.06mg/l), 99.8% reduction in Zinc (from 17.35mg/l to 0.02mg/l), 99.8% 

reduction in Iron (from 75.6mg/l to 0.06mg/l), 99.6% reduction in Copper (from 

7.18mg/l to 0.03mg/l) in absence of any specific heavy metal removal unit indicates 

that the compliance of STP outlet is doubtful. 

3. As per the analysis results of treated sewage from common-STP outlet, concentration 

of pH- 7.2, Oil & Grease- BDL, BOD- 02mg/l, COD- 21mg/l, Fe-0.08 mg/l, Mn-0.05 

mg/l, Ni-0.06 mg/l, V- 0.12mg/l, Pb-BDL, Cyanide- BDL, As- 0.04mg/l, Cd-BDL, Co-

BDL, Cr-BDL, Cu-0.03mg/l, Sb-BDL, Se-BDL and Zn-0.02 mg/l has been found, this 

is being recycled for utilization in domestic and utility purpose within different 

manufacturing sections of unit as well as in colonies. 

4. The unit has been granted NOC from U.P.G.W.D (Ground water department (Namami 

Gange & Rural Water Supply Department), Ministry of Jal Shakti, Govt. of Uttar 

Pradesh) to abstract 250 m3/day (KLD) for 300 operational days totaling 75,000 

m3/annum from 03 Borewells for industrial purpose, which is valid from 21.12.2018 to 

07.04.2026.  Now, the previous NOC issued by CGWA for abstraction of 155KLD 

ground water for domestic purpose, which was valid till 21.12.2021, stands invalid. 

5. The Unit has not maintained separate data for STP sludge generation as well as disposal. 

Unit shall ensure to maintain separate logbook for STP sludge generation and 

considering presence of heavy metals at STP inlet, the unit shall ensure disposal of the 

STP sludge to TSDF. 

6. The unit has submitted a copy of report prepared by NEERI, Nagpur on “Water Quality 

Audit Report for M/s C.L. Gupta Exports Pvt. Ltd., Amroha, U.P.” based on the study 
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conducted by NEERI during the month of March-2021, which contains the assessment 

of water quantity used in various sections followed by water quality analysis, ensuring 

sustained operation of treatment systems and making water suitable. 

7. The unit has deposited total Rs. 1,16,39,727/- against the total imposed EC amount of 

Rs. 1,90,17,727/-. The remaining EC amount of Rs. 73,78,000/-, which was imposed 

for the period of 21.12.2018 to 30.05.2020 (Year: 2018-19) beyond the expiry of 

CGWA NOC considered to be waived off as the unit has now been granted NOC from 

U.P.G.W.D (Ground water department (Namami Gange & Rural Water Supply 

Department), Ministry of Jal Shakti, Govt. of Uttar Pradesh) to abstract 250 m3/day 

(KLD) for 300 operational days totaling 75,000 m3/annum from 03 Borewells for 

industrial purpose, having validity from 21.12.2018 to 07.04.2026. 

8. Considering the observations on Water Audit of the unit, it can be concluded that, 

average value of fresh water withdrawal & supply to different sections, treated waste 

water recycled from Common STP in toilet flushing, treated waste water recycled from 

Common ETP, total sewage generation/ sent to Common STP and  Total trade effluent 

(industrial effluent) generation/sent to Common ETP for the month of March-2021 (as 

per NEERI report), average values of 05 months (from Feb-21 to June-21) and values 

observed on the first day of joint inspection i.e., 30.06.21 by joint committee are 

indicating the same trend.  Some marginal difference is may be due to variation of 

worker’s strength or season.   

Status of Recommendations of the joint committee as per Previous Joint inspection dated 

10.12.2020 

Table 1: Compliance status of recommendations of previous joint inspection dated 10.12.2020 
 

S. 
No. 

Recommendations as per 
previous Joint inspection dated 
10.12.2020 

Status as per Joint inspection dated 30.06.2021 to 
02.07.2021  

1. The unit shall obtain common 

consent to operate for all 06 

manufacturing sections i.e., Metal 

Art ware, Glass Art ware, Wood 

Art ware, Thermocol blocks, 

Marble Art ware & Corrugated 

Paper & Carton under the Air 

­ The unit obtained common Consent to Operate 

(CTO) under the Water (Prevention & Control of 

Pollution) Act, 1974 and Air (Prevention & 

Control of Pollution) Act, 1981 issued by UPPCB 

dated 18.06.2021, valid for trial operation of the 

unit for production of Metal Artware-200 

MT/month, Glass Artware-250 MT/Month, Wood 
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(Prevention & Control of 

Pollution) Act, 1981 and the Water 

(Prevention & Control of 

Pollution) Act, 1974 from UP 

Pollution Control Board. 

Artware-150 MT/Month, Marble Artware-345 

MT/Month, Corrugated Boxes-500 MT/Month 

and Thermocol Slab-345 MT/Month.  

­ CTO under the Water (Prevention & Control of 

Pollution) Act, 1974 and Air (Prevention & 

Control of Pollution) Act, 1981 were granted for 

trial operation of the unit and were valid from 

09.06.2021 to 30.06.2021. 

­ The unit has again obtained amended common 

CTO under the Water (Prevention & Control of 

Pollution) Act, 1974 and Air (Prevention & 

Control of Pollution) Act, 1981 dated 30.06.2021. 

As per the amended common CTO, “2. The unit 

shall cease to operate with effect from 03.07.2021. 

The validity of consent to operate only be 

considered for extension based upon the 

compliance status found by the joint committee 

and also the observations, conclusions & 

recommendations of the committee.”  

­  CTO dated 18.06.2021 is attached at Annexure-

2 & Annexure-3 and amended common CTO 

dated 30.06.2021 under the Water (Prevention & 

Control of Pollution) Act, 1974 & Air (Prevention 

& Control of Pollution) Act, 1981 is attached at 

Annexure-4.  

2. Unit shall ensure, no fresh water is 

used for industrial process and 

comply with the conditions laid 

down in NOC of CGWA.  

­ From the data of water consumption, effluent 

generation, quantity of treated effluent of 

common ETP and sewage treatment plant , it is  

indicated that fresh water is not used in industrial 

process. Fresh water is used for domestic purpose 

in residential colony & industry area for drinking 

purpose. 
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­ As per the latest NOC issued by U.P.G.W.D 

(Ground water department (Namami Gange & 

Rural Water Supply Department), Ministry of Jal 

Shakti, Govt. of Uttar Pradesh) via Certificate No: 

NOC019504 under {UIS10(1) of Uttar Pradesh 

Ground Water Management and Regulation Act, 

2019}, which is valid from 21.12.2018 to 

07.04.2026. As per the NOC, the project 

proponent is allowed to abstract 250m3/day 

(KLD) for 300 operational days totaling 75,000 

m3/annum from 3 Borewells for industrial 

purpose.  

­ Unit is abstracting 113.54 KLD of fresh water to 

meet the daily requirement for domestic purposes 

against the allowed capacity of 250 KLD. 

­ Previous NOC issued by CGWA for abstraction 

of 155KLD ground water for domestic purpose, 

which was valid till 21.12.2021, now stands 

invalid. 

­ Analysis result of samples of water being used in 

different manufacturing sections i.e., glass, metal, 

wood & marble sections indicating that unit is 

recycling the treated waste water from common-

ETP & common-STP and not using fresh water 

for industrial purpose, however, the unit has 

obtained NOC for abstraction of ground water for 

industrial purpose, which is valid from 

21.12.2018 to 07.04.2026 (as mentioned above).  

3. The unit shall engage expert 

institute to carry out detailed & 

water audit for detailed study of 

total actual water consumption & 

recycling of treated waste water.  

- The unit has submitted a copy of report prepared 

by NEERI, Nagpur on “Water Quality Audit 

Report for M/s C.L. Gupta Exports Pvt. Ltd., 

Amroha, U.P.” based on the study conducted by 

NEERI during the month of March-2021.  
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- This report contains the assessment of water 

quantity used in various sections followed by 

water quality analysis, ensuring sustained 

operation of treatment systems and making water 

suitable. 

- Copy of this water quality audit report is placed at 

Annexure-11.  

- Water quality audit report has been examined and 

comparison of average value for the month of 

March-2021, as mentioned in the submitted report 

(prepared by NEERI) and average values of 05 

months (as per submitted logbook data from Feb-

21 to June-21) & values observed on the first day 

of joint inspection i.e., 30.06.21 has been prepared 

and placed at sr. no. 13 of conclusions section.  

4. For carrying out factual water 

audit, unit shall ensure metering at 

all and individual treated waste 

water consumption points at each 

manufacturing section to ascertain 

actual water consumption in each 

process as well as for domestic 

purpose and maintain logbook for 

the same. 

­ The unit has installed electromagnetic flow meters 

(with totalizer) at all and individual treated waste 

water consumption points at each manufacturing 

section as well as for domestic purpose.  

­ The unit has installed electromagnetic flow meter 

(with totalizer) at inlet and outlet of both Pre-

ETPs i.e., for treatment of effluent generating 

from electrophoretic, lacquering and paint booth 

processes and for treatment of floor washing 

effluent.   

­ The unit has installed electromagnetic flow meter 

(with totalizer) at outlet of secondary biological 

treatment system, permeate of RO, MEE 

condensate and ATFD condensate.   

­ The unit has installed total 87 nos. of 

electromagnetic flow meter (with totalizer) at all 

the points of waste/waste water i.e., ground water 

extraction points, water distribution lines to all the 

5. The unit shall install flow meters at 

inlet and outlet of both Pre-ETPs 

i.e., for treatment of effluent 

generating from electrophoretic, 

lacquering and paint booth 

processes and for treatment of floor 

washing effluent.  

6. For common-ETP, the unit shall 

install flow meters at outlet of 
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secondary biological treatment 

system, permeate of RO, MEE 

condensate and ATFD condensate. 

different sections of the unit, inlet, outlet and other 

different locations of Pre-ETPs/Common-

ETP/Common-STP, treated waste water 

utilization points from Pre-ETPs/Common-

ETP/Common-STP to all the different sections of 

the unit and waste water generation points of 

different sections of the unit.  

­ The unit is also maintaining logbook for all the 

installed flow meters. 

­ List of all the installed 87 nos. of flow meter along 

with locations and totalizer reading (with 

instantaneous flow rate) observed during current 

joint inspection is placed at Annexure-1. 

­ As per the logbook data of fresh water and treated 

waste water utilization in different sections from 

common-STP & common-ETP, submitted from 

Feb-21 to June-21, 

1. Total 2786 KL of fresh water &total 4737 KL 

of treated sewage from common-STP (for 

domestic purpose) & total 9288.40 KL of 

treated effluent from common-ETP (for 

industrial purpose) has been used in glass 

division. 

2. Total 3576 KL of fresh water & total 3904 KL 

of treated sewage from common-STP (for 

domestic purpose) and total 6929.8 KL of 

treated effluent from common-ETP (for 

industrial purpose) has been used in metal 

division. 

3. Total 2306.5KL of fresh water, which is 

common for wood and marble sections& total 

2324 KL of treated sewage from common-STP 

(for domestic purpose) and total 952 KL of 
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treated effluent from common-ETP (for 

industrial purpose) has been used in wood 

division. 

4. Total 182.6 KL of treated effluent from 

common-ETP (for industrial purpose) has been 

used in marble division. 

­ Total 209.5 KL of treated effluent from common-

ETP (for industrial purpose) has been used in 

corrugation section for preparation of adhesives. 

7. The unit shall dispose off the 

sludge from sludge drying bed of 

the previous ETP at wooden art 

ware manufacturing division, to 

TSDF site. 

­ The unit has disposed off the sludge from sludge 

drying bed of the previous ETP at wooden art 

ware manufacturing division, to TSDF site (M/s 

Bharat Oil & Waste Management Ltd., Kanpur). 

­ No sludge was found in the tank during current 

joint inspection. 

­ As per Hazardous waste disposal data (form-10) 

from Feb-21 to June-21, the unit has sent total 

5115 Kg of ETP sludge to TSDF site (M/s Bharat 

Oil & Waste Management Ltd., Kanpur). 

8. Presence of cyanide upto 5.0 mg/l 

in treated effluent from common-

ETP is observed; hence human 

contact shall be strictly avoided 

during the recycle/re-use of 

common ETP treated effluent.   

- As per the analysis result of sample collected from 

the final treated water storage tank of common-

ETP, cyanide value has been found Below 

Detectable Limit (BDL). 

- However, significant concentration of Cyanide 

was found in sample collected from common-STP 

inlet (3.19 mg/l) and detectable concentration was 

found in Pre ETP-1 inlet (0.23 mg/l) & Pre-ETP-

1 outlet (0.16 mg/l). 

9. The unit shall check pH of treated 

sewage and maintain in the range 

of 6.5-8.5 before pumping for 

horticulture use and FC 

- As per analysis results, the STP inlet is not a 

representative sample of sewage as it shows 

significant concentration of BOD (1720 mg/l), 

COD (5158 mg/l) and heavy metals (CN-3.19 

mg/l, Cr-1.45 mg/l, Cu-7.18 mg/l, Fe-75.60 mg/l, 
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concentration should be brought 

down below 1000 MPN/100 ml. 

Mn-3.0 mg/l, Ni-10.42 mg/l, Pb-3.44 mg/l, Zn-

17.35 mg/l), which are not representing the 

characteristics of sewage and indicates the mixing 

of industrial effluent with the domestic sewage.    

- As per the analysis result of common-STP outlet, 

pH value has been found 7.2, which is complying 

w.r.t the prescribed domestic effluent discharge 

standard of pH-6.5-9.0 (for on land application) as 

per the Consent to Operate granted by UPPCB. 

- FC concentration of sample of treated sewage has 

been found 9.1 MPN/100 ml. 

- As per the analysis results of treated sewage from 

common-STP to treated sewage used in 

horticulture, concentration of Fe-0.08 mg/l to 0.62 

mg/l, Mn-0.05 mg/l to 0.17 mg/l, Ni-0.06 mg/l to 

0.07 mg/l, Pb-BDL to 0.02 mg/l and Zn-0.02 mg/l 

to 0.08 mg/l has been found. 

 

Now this compliance report is submitted to Hon’ble NGT for consideration. 
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Item No. 05  Court No. 1  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 220/2019 

(With report dated 29.01.2021) 

Adil Ansari  Applicant 
Versus 

M/s. C. L. Gupta Exports Pvt. Ltd. & Ors.    Respondent(s) 

Date of hearing: 04.02.2021  

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
 HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 
 HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 

Respondent:  Mr. Pradeep Misra and Mr. Daleep Dhyani, Advocates for UPPCB 
 Ms. Soni Singh, Advocate for CPCB 
 Mr. Adarsh Ramanujan, Advocate for M/s C.L. Gupta Exports Pvt. Ltd. 

ORDER 

1. Remedial action against the illegal discharge of hazardous waste

into the River Ramganga and illegal drawal of ground water by M/s C.L. 

Gupta Export Ltd., Amroha, U.P., is the issue for consideration.  

2. Vide order dated 08.03.2019, a joint action taken report was

sought from the CPCB and the State PCB. Later, CGWA and District 

Magistrate were added to the Committee. The matter was then 

considered on 04.12.2019 in the light of earlier proceedings and report 

dated 03.12.2019 filed by the joint Committee.  The Tribunal noted that 

the industry was non-compliant in terms of treatment of the trade 

effluents, managing the hazardous waste and extracting ground water 

illegally in ‘over-exploited’ area.  The Tribunal sought a further 

compliance report. It was observed: 

Annexure I
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“7.  Thus, joint report concludes that the industry is non-
complying and the treated effluents from ETP and STPs 
are not complying with the prescribed norms. It has 
been observed that even highly acidic effluents are 
disposed, constantly posing threat of ground water 
contamination and also to the vegetation. The Effluent 
Treatment Plants for wood, glass and metal division 
requires upgradation and will have to work on complete 
ZLD System and no effluent be allowed to dispose on 
land. It is also clear that the Hazardous Waste is not 
properly managed and the unit is not having valid 
agreement with transport storage and disposal facility. 
The unit is not having permission from Ground Water 
Board and thus illegally withdrawing the ground water.
Compensation of rupees 2,49,71,157 has been assessed 
which is on account of non-compliance of ETP and STP norms, 
improper Hazardous Waste Management and Illegal drawal of 
ground water. 

8.  Learned Counsel for the unit states that Central Ground Water 
Authority (CGWA) had given a letter that the unit was 
compliant. We fail to understand how such a letter can 
be given and be of any help when the area is in ‘over-
exploited’ category where ground water cannot be 
allowed to be extracted for commercial purposes as is 
being done and no such permission can be given in view 
of order of this Tribunal dated 10.10.2019 in Original 
Application No. 176/2015, Shailesh Singh v. Hotel Holiday 
Regency, Moradabad & Ors., as follows: 

“6.  Since the OCS areas have been found to be seriously 
affected by overdrawal of ground water, regulation of 
such drawal for commercial purposes cannot be 
dispensed with for any industry even in industrial area. 
Availability of water for drinking is a first priority. The 
‘Precautionary’ principle, ‘Sustainable Development’ 
principle and the Intergenerational equity are part of life 
and in absence of replenishment of ground water, 
unregulated drawl thereof cannot be held to be right of 
any commercial entity. Shortage of availability of water 
for commercial purposes cannot be remedied by drawal 
of groundwater in over exploited, critically exploited and 
semi-critical exploited (OCS) areas. Water is certainly a 
scarce resource and the industry has to put up with 
such scarcity. It is for the industry and the concerned 
authorities to find out alternative ways and means for 
sustenance of the industries instead of permitting 
indiscriminate drawal of groundwater in such areas till 
situation improves. Alternative means may be shifting to 
areas where water is not scarce or to processes where 
water is not required. As already noted, groundwater is 
depleting in such areas and measures are required to 
check such depletion. If industries continue to draw 
ground water without NOC from CGWA as per current 
guidelines and orders of this Tribunal in OCS areas, the 
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industries will have to face legal consequence of such 
illegal action.” 

9.  In view of the above, let further follow up action be taken by 
the statutory regulators-CPCB, State PCB, CGWA and 
District Magistrate in accordance with the due process of 
law. Compliance report may be filed on or before 31.01.2020 
by e-mail at judicial-ngt@gov.in. 

10.  A copy of this order be sent to CPCB, SPCB, CGWA and 
District Magistrate, Amroha for compliance.”

3. The matter was thereafter considered on 06.08.2020 in the light of 

the reports of CPCB dated 10.07.2020 and 05.08.2020 on behalf of the 

joint Committee as follows:- 

“4.  In the meeting, point wise compliance status of the unit with 
respect to the recommendations made in the joint inspection report 
accepted by Hon'ble NGT vide its order dated 4th December, 2019 
(Annexure III) were discussed and following observations are 
made: 

a) Central Ground Water Authority (CGW A) has issued No 
Objection Certificate (NOC) vide letter dated nil 
(23.04.2020: as informed by CGW A) to the unit for 
ground water extraction of 155 KLD for domestic 
and drinking purpose only, effective from 
21.12.2018 (Annexure-IV). Representative of CGW 
A informed that NOC was granted on the basis of 
the affidavit submitted by the unit to use ground 
water for domestic purpose only and not for 
industrial purpose. UPPCB confirmed that four bore 
wells are sealed with concrete structure. However, two 
of the operational bore wells are located one in 
industrial premises and other one in residential colony 
and it could not be ensured that use of ground water is 
exclusively for domestic purpose. 

b) It was informed by UPPCB that the unit is arranging 
water through tanker for industrial purpose 
however, source of the same could not be 
investigated. UPPCB/CGW A was requested to confirm 
the· source of water used for industrial purpose and 
operational status of the industry during lockdown 
period, so that EC can be revised accordingly. The 
committee was also of the view that the lockdown 
period from 21.03.2020 to 28.05.2020 may not be 
considered while calculating EC in case the unit 
provides documentary evidence of non-operational 
status during lockdown period to the satisfaction of 
UPPCB 
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c) Considering the NOC received by the unit, 
Environmental Compensation for illegal withdrawal of 
ground water has been revised and recalculated by the 
Joint Committee. Details are given at Para.6. 

d) The unit has only submitted the effluent analysis result 
(Annexure-V) of Effluent Treatment Plant (ETP) outlet 
carried out by NABL accredited laboratory which 
indicate that effluent quality parameters are within the 
limit of the stipulated standards, but as per the 
observations in the joint inspection report, the unit was 
not having adequate two stage biological 
treatment system viz, primary clarifier/secondary 
biological treatment units at ETPs & Sewage 
Treatment Plants (STPs) located at Wooden art 
ware section, Metal art ware and Glass art ware 
mfg. section and STP located at residential 
colony, which are required to provide requisite 
treatment to the effluent. In absence of the same, 
it is not possible to achieve prescribed effluent 
discharge norms, hence possibility of dilution of 
ETPs with the fresh water could not be ruled out. 
Also, the report received from the unit is of July, 
2019, which mentions that the sample is taken 
from ETP and has not specified the division of the 
unit. 

e) On this matter, UPPCB Official confirmed that the unit 
has installed requisite primary clarifier/ secondary 
biological treatment units and UPPCJ3 has verified the 
same through inspection, which was carried out after 
joint inspection. UPPCB was requested to submit the 
point wise compliance status of the unit as per 
inspection carried out by UPPCB based on which the 
Show cause notice of the unit was withdrawn vide 
letters dated 8.06.2020 (Annexure-VI) and 9.06.2020 
(Annexure-VII) along with levying EC. 

f) Representative of UPPCB confirmed that as 
recommended by the Joint Committee, the unit has 
dismantled the open drain, which was observed during 
inspection near the SIP located in the residential colony. 
The unit also annexed a photograph for the same in its 
letter-dated 21.07.2020. 

g) Minor typographical and calculation errors made in the 
EC calculations were observed by the Joint Committee 
while making the fresh calculations based on the 
decisions taken in the meeting. Hence, with agreement 
of all the joint committee members it was decided to 
revise the calculated EC amount and the same may be 
submitted to Hon'ble NGT as Status report before the 
next date of hearing i.e., 06th August, 2020. 

h) The unit vide its letters dated 21.07.2020 has 
submitted Form-10 for hazardous waste disposal which 
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were not provided at the time of inspection and the 
same to be in order.  Hench, the committee decided to 
reconsider the EC levied for disposal/handing over 
hazardous waste to unauthorized place/party subject 
to verification of Form-10 by UPPCB and accordingly EC 
amount shall be revised. 

Based on the detailed deliberations held, the 
committee recommended the following; 

The UPPCB shall submit detailed point wise 
compliance report to CPCB against the 
recommendations made by the joint committee by 
01.08.2020, so that the final status report may be 
prepared along with the revised EC and submitted to 
Hon'ble NGT before the next date of hearing i.e. 
06.08.2020. 

4. In compliance to the decision made by the Joint Committee in 
the meeting dated 30.07.2020, UPPCB submitted the point wise 
Compliance status (Annexure VIII) of the unit vide email dated 1st 
August, 2020. On perusal of the report it is observed that the unit 
has complied with the recommendations of the Joint Inspection 
report dated 16. l0.2019 of the Joint Committee except the following: 

I. Water Consumption of the unit & Analysis result of 
ground water samples 

•  The unit shall obtain NOC from CGW A for 
withdrawal of groundwater, as the CGWA NOC 
for industrial requirements have already been 
expired on 20.12.2018. 

•  All treated effluent recycling points should be 
metered and logbook shall be maintained 
against each flow meter. 

II. For Wooden Art ware mfg. Section: 

 The unit shall install flow meter at recycled 
water pipeline. 

 The unit shall keep and maintain ETP log 
book record for daily dosing of chemicals in 
physico chemical treatment, flow meter 
reading at inlet and recycling point, daily 
sludge generation from the ETP and ETP 
sludge disposal. 

III. For Glass Art ware mfg. Section and for STP at Glass 
Section: The unit shall keep and maintain ETP and 
STP log book record for daily dosing of chemicals 
in physico-chemical treatment, flow meter reading 
at inlet and recycling point, daily sludge 
generation from the ETP/STP and ETP/STP sludge 
disposal. 
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IV. For Metal Art ware mfg. Section and for STP at Metal 
Section The unit shall keep and maintain ETP and 
STP log book record for daily dosing of chemicals 
in physico-chemical treatment, flow meter reading 
at inlet and recycling point, daily sludge 
generation from the ETP/STP and ETP/STP sludge 
disposal. The unit shall install flowmeter at 
recycled water pipeline. 

V. For STP at Residential Colony. 
The unit shall keep and maintain STP log book 
record for daily dosing of chemicals in 
physicochemical treatment, flow meter reading at 
inlet and recycling point, daily sludge generation 
from the STP and STP sludge disposal. 

VI. For Hazardous Waste management  
Install automatic water sprinkling arrangements, 
fire alarming systems, flame arresters, smoke 
/heat detectors, fire extinguishers and other 
necessary provisions as stipulated under the 
Guidelines for storage of incinerable hazardous 
wastes. 

7. The Joint committee agreed that the unit needs to comply with 
remaining recommendations mentioned at Para. 5. 

8. Committee examined the request made by the unit along with 
the documents provided by the unit and the compliance status 
provided by UPPCB concluding that the unit needs to deposit 
environmental compensation of an amount of Rs. 74,45,160/- 
for illegal extraction of ground water, EC of an amount of Rs. 
l ,08,60,000/- for violation of effluent discharge/ inadequate 
ETPs/ZLD norms as per CTO and EC of an amount of Rs. 
7,12,567/- for not managing Haz. Waste as per management 
as per the HOWM Rules, 2016 making a total EC of Rs. 
1,90,17,727/-.”

5. The Tribunal directed as follows:- 

“1to6..xxx…………………………….xxx………………………………xxx 

7. In view of the above, not only there are serious continuing 
violations of environmental norms without corresponding stringent 
action, the unit appears to have played fraud in obtaining NOC for 
ground water extraction for industrial purpose by falsely 
representing that purpose of extraction was residential. Action needs 
to be taken in this regard as per law of the land. Apart from this 
aspect, compliance with environmental norms needs to be ensured 
by the industrial unit which needs to be monitored and cross 
checked and a further report furnished by the joint Committee 
through the CPCB. Status of compliance as on 30.11.2020 be 
filed by 15.12.2020 by e-mail at judicial-ngt@gov.in preferably in 
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the form of searchable PDF/ OCR Support PDF and not in the form of 
Image PDF.”

6. The respondent-unit preferred Civil Appeal before the Hon’ble 

Supreme Court being Civil Appeal Diary No(s). 23355/2020, M/s. C.L. 

Gupta Exports Pvt. Ltd. v. Uttar Pradesh Pollution Control Board & Ors.

wherein following order was passed on 16.11.2020: 

“Mr. Shyam Divan, learned senior counsel appearing on behalf of 
the appellant submits that I.A. No. 273/2020 was filed by the 
appellant before the National Green Tribunal for clarification of the 
order dated 06.08.2020 on the ground that the counsel appearing 
for the appellant herein was not given an opportunity of hearing 
before the Tribunal. 

Learned senior counsel seeks permission to withdraw this 
appeal with liberty to pursue the application pending before 
the Tribunal and seek expeditious disposal of the application 
as there is a likelihood of coercive action being taken against 
the appellant herein. 

We permit the appellant to withdraw this appeal with liberty 
to approach the National Green Tribunal to pursue the 
interlocutory application filed for clarification. The appeal is 
dismissed as withdrawn with the said liberty. 

 The National Green Tribunal is directed to dispose of the 
said application at the earliest. In case, the application is 
decided against the appellant, the appellant is at liberty to 
approach this Court by challenging the said decision and the 
orders date 04.09.2019 and 06.08.2020.” 

7. The respondent unit thereafter filed I.A. No. 273/2020 for 

clarification of order dated 06.08.2020 which was considered by this 

Tribunal vide order dated 03.12.2020 as follows:- 

“1to4..xxx……………………………xxx……………………………..xxx 

5. We have heard Learned Counsel for the parties. 

6. The application states that upto 2018, there was permission 
for drawal of ground water for industrial as well as drinking 
purpose and that thereafter it has not been drawing ground water 
for industrial purpose. The water requirement was being met from 
the water recycling plant. This position would have been explained 
during the hearing on 6.08.2020 but the virtual link for the hearing 
did not reach the Counsel in time. The link was received by 1 p.m. It 
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is now submitted that no groundwater was extracted for industrial 
purpose and therefore the observations in the joint Committee report 
and the order of this Tribunal that after taking groundwater 
extraction permission for domestic purposes, extraction for industrial 
purpose was done is erroneous. 

7. We have duly considered the above submission. As already 
noted, the Tribunal had earlier considered the matter on 04.12.2019, 
after hearing the Counsel for Respondent No. 1, in light of the joint 
Committee report dated 03.12.2019. In the said report, it was 
clearly mentioned that apart from other violations, there was illegal 
extraction of ground water for industrial purpose for which 
compensation was liable to be paid. Explanation by the unit was 
that such extraction was justified because a letter had been given to 
the CGWA for the purpose. Further report dated 20.02.2020 is follow 
up of earlier action. The Tribunal accordingly accepted the same. 
Thus, the stand now sought to be taken that the ground water 
had not been extracted for industrial purpose is in conflict 
with the earlier stand of the unit itself that extraction was 
valid because a letter had been filed for permission and is an 
afterthought and cannot be accepted. There is thus no scope 
for clarification sought nor any error in the observations of 
the Committee or in the order of this Tribunal. The 
application is accordingly dismissed.

8. Vide order dated 06.08.2020, this Tribunal directed 
compliance of environmental norms to be monitored and cross-
checked by the joint Committee and filing of further status of 
compliance as on 30.11.2020 by 15.12.2020. Let the joint 
Committee furnish its report accordingly with a further report of 
water audit of the entire complex (all the units and the 
residential areas). The joint Committee may also ascertain 
the status of the quantum of water recycling/refining and the 
use of energy for the purpose. The water audit component in 
the report may specially deal with the availability and extent 
of rational use for residential purpose and separately for 
industrial purpose.”

8. Accordingly, the joint Committee has furnished its report through 

the CPCB on 29.01.2021 concluding as follows:- 

“Conclusions 

For CTO, ground water and all manufacturing sections 

1. As per the previous CTO under the Water (Prevention & 
Control of Pollution) Act, 1974 (Consent no. 939591) and the Air 
(Prevention & Control of Pollution) Act, 1981 (Consent No. 927007) 
issued by UPPCB. which has been expired on 31.12.2019, the unit 
has permission for production of ISO Ton/Month of wooden art 
wares, 250 Ton/Month of glass art wares and 200 Ton/Month of 
metal Art wares. The unit is yet to obtain valid common CTO 
for all 06 manufacturing sections i.e., Metal Art ware, Glass 
Art ware, Wood Art ware, Thermocol blocks, Marble Art ware 
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& Corrugated Paper & Carton under the Air (Prevention & 
Control of Pollution) Act, 1981 and the Water (Prevention & 
Control of Pollution) Act, 1974 from UP Pollution Control 
Board.

2. As per the logbook record of borewells from Dec-2019 to Nov-
2020, the unit has extracted 49,164 KL of ground water from 02 
borewells (refer Table-3) against the permitted abstraction of 
46.500 KL, which is violation of condition of NOC issued by CGWA. 

3. Analysis result of sample collected from hand pump 
(near natural pond) showed Fe-1.79 mg/I against 0.3 mg/I 
and Mn-0.4 mg/I against 0.3 mg/1 of the permissible limit of 
BIS IS 10500:2012 (permissible limit in absence of 
alternative source). 

4. The unit has not provided flow meters at the 
consumption points of treated waste water from common 
STP & treated effluent common-ETP as well as effluent being 
pumped to Pre-ETP/common-ETP at any individual 
manufacturing sections. 

- Hence, the quantity of treated waste water from common-
ETP and common-STP being utilized in individual sections 
and quantity of effluent generated from the individual 
sections could not be assessed clue to unavailability of 
flow meters. 

5. Separate recycling plant located at glass division was 
found non-operational and waste water stored in the tanks 
was found stagnant. 

6. The quality of water samples collected from overhead 
storage tank at glass division and glass cutting section tap 
water does not match with the characteristics of effluent 
from common-ETP (refer table 10, 11 & 18 for analysis 
result of collected samples from glass division and common-
ETP) indicating possibility of use of fresh water from 
borewell for industrial purposes. 

7. Characteristics of sample collected from the tank for 
storage of common-ETP treated effluent located at marble 
section match with the characteristics of sample collected 
from borewell no.3, indicates that the unit is using fresh 
water in the manufacturing process also, violating the 
conditions stipulated in the valid NOC, issued by CGWA.

8. The sludge drying bed of the previous ETP at wooden 
art ware manufacturing division was found filled with 
sludge.

For Pre-ETPs. Common-ETP and Common-STP 

1. As per NEERI report (10th December 2020) on Feasibility 
study for use of ETP/STP Treated water as process water at M/s 
C.L. Gupta Exports Pvt. Ltd., Amroha, U.P. 

Over all analysis of samples indicates that the treated water 
from RO outlet of common-ETP and outlet of Ultra-filtration (UF) 
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of common-STP can be used for different processes in the 
industry. Further, strict monitoring of treated waste water 
is required on regular basis to ensure continued desired 
quality of treated waste water. 

2. The unit has not installed flow meter at inlet and 
outlet of both Pre-ETPs i.e., for treatment of effluent 
generating from electrophoretic. lacquering & paint booth 
processes and for treatment of floor washing effluent. 

3. At common-ETP, the unit has not provided flow meter 
at outlet of secondary biological treatment system, permeate 
of RO, MEE condensate and ATFD condensate hence, quantity 
of final treated effluent could not be assessed due to 
unavailability of flow meters. 

4. As per the characteristics of sample collected from 
treated water tank (which receives treated effluent from RO-
permeates, MEE condensate and ATFD condensate), it is 
contaminated with cyanide which ranges from 0.3 mg/I (RO-1 
-Permeate) to 5.0 mg/I (MEE condensate). 

5. Concentration of cyanide in RO-1-Permeate and MEE 
condensate of common-ETP, indicates usage of cyanide salt in 
process whereas the unit representative denied for usage of same 
during joint inspection. 

6. As RO-3 reject is being fed to MEE, significant reduction in 
concentration of cyanide and nickel is observed in RO-3-reject from 
8.8 mg/I to 4.4 mg/I and 66.13 mg/1 to 43.07 mg/1 in MEE 
feed respectively which could not be explained. 

7. Almost negligible COD and BOD reduction is observed in 
common-ETP up to advanced tertiary system i.e., of 
ultrafiltration/before RO. 

8. Increase in CN concentration from 6.3 ing/1 (in raw 
effluent) to 7.5 mg/I (in outlet of ultrafiltration system/before 
RO), indicates very less efficiency of primary and secondary 
treatment system. 

9. As per the logbook data provided for effluent being treated in 
common ETP and treated effluent being recycled in wood, glass and 
metal divisions shows that the quantity of treated effluent 
recycled is more than the quantity of effluent fed/treated in 
ETP, which is contradictory and seems that about 11.09 KLD 
of fresh water being added in treated effluent storage tanks 
and the unit is in violation of conditions imposed in NOC 
issued by CGWA. 

10. The quality of treated sewage is non-complying w.r.t. 
on land discharge norms w.r.t. pH-5.9 against 6.5 to 8.5. The 
pH needs to be brought within permissible limit of 6.5 to 8.5; 
for use in horticulture. 

14.3 For Water Audit 

1. The unit is withdrawing about 8.08 KL to 30.06 KL per day of 
fresh water more than the fresh water requirement and the point of 
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utilization of this excess quantity could not be identified due to 
unavailability of flow meters at individual utilization points. 

However, the excess quantity of effluent/sewage being recycled in 
process section than the quantity of effluent/sewage being treated 
indicates that dilution of fresh water is being made in treated 
water tank, which is recycled for industrial purposes.

2. Exact quantity of treated effluent from common-ETP and 
waste water from common-STP being utilized in process as well as 
toilet flushing could not he identified due to unavailability of 
flow meters at individual utilization points.

Recommendations: 

1. The unit shall obtain common consent to operate for all 
06 manufacturing sections i.e., Metal Art ware, Glass Art 
ware, Wood Art ware, Thermocol blocks, Marble Art ware & 
Corrugated Paper & Carton under the Air (Prevention & 
Control of Pollution) Act, 1981 and the Water (Prevention & 
Control of Pollution) Act, 1974 from UP Pollution Control 
Board. 
2. Unit shall ensure, no fresh water is used for industrial 
process and comply with the conditions laid down in NOC of 
CGWA. 
3. The unit shall engage an expert institute to carry out 
detailed water audit of the unit for detailed study of total actual 
water consumption & recycling of treated wastewater. 
4. For carrying out factual water audit, unit shall ensure 
metering at all and individual treated waste water 
consumption points at each manufacturing section to 
ascertain actual water consumption in each process as well 
as for domestic purpose and maintain logbook for the same. 
5. The unit shall install flow meters at inlet and outlet 
of both Pre-ETPs i.e., for treatment of effluent generating 
from electrophoretic, lacquering and paint booth processes 
and for treatment of floor washing effluent. 
6. For common-ETP, the unit shall install flow meters at 
outlet of secondary biological treatment system, permeate 
of RO, MEE condensate and ATFD condensate. 
7. The unit shall dispose off the sludge from sludge 
drying bed of the previous ETP at wooden art ware 
manufacturing division, to TSDF site. 
8. Presence of cyanide upto 5.0 mg/1 in treated effluent 
from common-ETP is observed; hence, human contact shall 
be strictly avoided during the recycle/re-use of common ETP 
treated effluent. 
9. The unit shall check pH of treated sewage and maintain it in 
the range of 6.5-8.5 before pumping for horticulture use and FC 
concentration should he brought down below 1000 MPN/100 mL.” 

9. As against the above, the respondent unit has filed its response on 

03.02.2021 giving comments in tabular form as follows:- 
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“ S. 
No. 

Recommendations   Comments  

1) The unit shall obtain common consent 
to operate for all 06 manufacturing 
sections i.e. Metal art ware, Glass art 
ware, wood art ware, thermocol 
blocks, marble art ware and 
corrugate paper & carton under the 
Air (Prevention and Control of 
Pollution) Act, 1981 and the Water 
(Prevention and Control of Pollution) 
Act, 1974 from UP Pollution Control 
Board. 

Renewal applications 
have already been 
filed and is currently 
pending with the 
UPPCB.  The UPPCB 
has indicated in its 
letter dated 
09.12.2020 that the 
same will be 
processed in 
accordance with law, 
after the inspection. 
Said letter is annexed 
herewith as Annexure 
A-1. 

2) Unit shall ensure no fresh water is 
used for industrial process and 
comply with the conditions laid down 
in NOC of CGWA. 

The unit is complying 
with the same and will 
continue to comply 
with the same. 

3) The unit shall engage an expert 
institute to carry out detailed water 
audit of the unit for detailed study of 
total actual water consumption & 
recycling of treated wastewater 

Unit has already 
engaged National 
Environmental 
Engineering Research 
Institute (NEERI) to 
conduct a complete 
water audit. 

4) For carrying out factual water audit 
unit shall ensure metering at all and 
individual treated waste water 
consumption points at each 
manufacturing section to ascertain 
actual water consumption in each 
process as well as for domestic 
purpose  and maintain logbook for 
the same 

Unit has already 
undertaken this 
exercise and 
installation is ongoing. 

5) The unit shall install flow meters at 
inlet and outlet of both Pre-ETPs i.e., 
for treatment of effluent generating 
from electrophoretic, lacquering and 
paint booth processes and for 
treatment of floor washing effluent. 

Unit has already 
installed the flow 
meters at inlet and 
outlet of both Pre- 
ETPs for treatment of 
effluent generating 
from electrophoretic 
lacquering and paint 
booth processes and 
for treatment of floor 
washing effluent. 

6) For common-ETP, the unit shall 
install flow meters at outlet of 
secondary biological treatment 
system, permeate of RO, MEE 
condensate and ATFD condensate. 

Unit has already 
installed the flow 
meter at outlet of 
secondary biological 
treatment system, 
Permeate of RO, MEE 
condensate and ATFD 
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condensate. Copy of 
the photograph 
confirming the same is 
annexed herewith as 
Annexure-A2(COLLY).

7) The unit shall dispose off the sludge 
from sludge drying bed of the 
previous ETP at wooden art ware 
manufacturing division, to TSDF site. 

This has been 
undertaken. Copy of 
the photograph 
confirming the same is 
annexed herewith as 
Annexure-A3. The 
sludge being 
mentioned here was 
kept for drying 
naturally on the date 
of the joint team 
inspection. The sludge 
drying bed has been 
cleaned and sludge 
has been sent to 
sludge storage room, 
thereafter. 

8) Presence of cyanide upto 5.0 mg/l in 
treated effluent from common – ETP 
is observed; hence, human contact 
shall recycle/ re-use of common ETP 
treated effluent. 

It is completely closed 
loop system and no 
human contact is 
allowed directly on the 
treated water.  even 
the person working in 
the plating division are 
provided with PPE 
such as gloves & 
goggles. 

9) The unit shall check pH of treated 
sewage and maintain it in the range 
of 6.5-8.5 before pumping for 
horticulture use and FC concentration 
should be brought down below 1000 
MPN/100. 

This is already being 
undertaken and the 
unit will continue 
monitoring the same.  
The unit has installed 
auto pH correction 
system to maintain pH 
in range 6.5 to 7.5 at 
outlet of STP. The unit 
has also installed 
chlorination system for 
controlling FC 
concentration below 
1000 MPN/100ml.  
Copy of the 
photograph confirming 
the same is annexed 
herewith as Annexure 
A-4 

”

“1 to 5xxx……………………….….xxx…………..…………………..xxx 
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6. That there are a few factual discrepancies in the Joint 
Inspection Report dated 10.12.2020, which are also addressed 
in Annexure-A5. In particular, it is stated that: 

a. The Joint Inspection Report at internal pages 120, 43 
has considered 10 1/person/day as the norm for 
employees/workers, whereas as per the published 
CGWA norms it is 30 1/person/day. Since 10 
1/person/day for bathrooms/flushing purposes has 
been separately accounted for (from STP), one must 
consider 20 1/person/day in this case (i.e., 30-10). If 
this discrepancy is corrected, the total requirement as 
per CGWA norms would be 158.75 KLD. Whereas the 
unit is admittedly withdrawing only 114.08 KLD of 
groundwater (Report at internal page 49) and thus, 
there is no excess water being withdrawn. The unit is 
withdrawing significantly lesser water than the norm 
for domestic/drinking use; and 

b. The joint inspection report at internal pages 15, 18, 20 
and 37 confirms that treated water from common – STP 
and common-STP is being used for industrial 
processes.  However, the report notes a at internal 
pages 120,32-33 that there is a mismatch in the 
quantum of treated water being pumped back for 
industrial use versus the quantum of input effluent. It is 
submitted that unfortunately, the Report has missed 
out another element of recycling unit, distinct from the 
common-ETP and common-STP, which separately 
provides an average of 28.5 KLD recycled water for 
use in industrial process. This -additional element of 
recycled water is depicted and highlighted in 
Annexure-A6 and Annexure-A7, respectively. This 
line is labelled as "metal process" and corresponds to 
the water continuously circulated to adjust for 
evaporation losses. This is in addition to the output of 
the common-ETP and common-STP. Once this 
additional element of recycled water is accounted for, 
there is no mismatch in the quantum of treated water 
being pumped back for use versus the quantum of 
input effluent. 

7. That as far the penalty is concerned, the Joint Inspection 
Report acknowledges in internal page 61 that part payment of 
Rs. 44,76,167/- has already been made. The Compliance Report 
at internal page 1 has further acknowledged that the unit has 
requested a reduction in/waiver of the remaining penalty 
amount via various letters/representations, including a letter 
dated 05.11.2020, and that the same is currently pending with 
the UPPCB for finalisation. Appropriate action would be taken by 
the unit after hearing from the UPPCB.” 

10. We have heard the learned counsel for the State PCB, CPCB and 

respondent no. 1 Unit and considered the rival submissions. 
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11.  From the joint Committee report comprising CPCB, State PCB, 

CGWA and the District Magistrate, it is clear that the respondent unit 

continues to be non-compliant in terms of environmental norms.  It has 

yet to obtain a valid consent to operate for six manufacturing sections 

under the Air (Prevention and Control of Pollution) Act, 1981 and the 

Water (Prevention and Control of Pollution) Act, 1974.  It has extracted 

ground water illegally beyond the permitted limit.  The water samples 

were found to be non-compliant.  Flow meters have not been installed at 

the consumption points of the treated waste water, making it difficult to 

assess the compliance in that regard.  The treated water was found to be 

contaminated with cyanide beyond permissible limit.  Primary and 

secondary treatment systems were not adequate. Water audit could not 

be conducted on account of non availability of separate meters. 

12. The response of the unit in denying that samples had cyanide 

beyond permissible limit or that deficiencies found by the joint 

Committee did not exist is self serving denial and no ground to reject the 

joint Committee report. Water audit is to be independently conducted by 

the statutory regulator and not by the unit. To that extent observation of 

the Committee is modified. The remedial action has to be taken by the 

unit in the light of the deficiencies found, including steps to ensure that 

the water does not contain cyanide. Claim for certain compliances after 

the report, like installation of flow meters or treatment of sewage needs 

to be checked up by the joint Committee. Till the satisfactory compliance 

takes place, including recovery of the assessed compensation, the unit 

cannot be allowed to function. 

13. Let the joint Committee, alongwith a representative from IIT 

Roorkee, further verify the compliance status including the fact that no 
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waste water injection in the ground water is taking place so that the 

ground water is not contaminated by injection of any waste water, in 

view of the fact that cyanide and other heavy metal have been found in 

the samples. Water audit may be got conducted by the CPCB. 

Assessment of compensation may be looked into jointly by CPCB and the 

State PCB. The joint Committee may furnish further status report as on 

20.4.2021, on or before 15.05.2021 by e-mail at judicial-

ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF 

and not in the form of Image PDF. A copy of such report may also be 

provided to the industrial unit in question for its response, if any, before 

the next date.   

A copy of this order be forwarded to the State PCB, CPCB, IIT 

Roorkee, the District Magistrate, Amroha, UP and CGWA by e-mail for 

compliance. 

List for further consideration on 21.05.2021. 

Adarsh Kumar Goel, CP 

S.K. Singh, JM 

Dr. Nagin Nanda, EM 

February 04, 2021 
Original Application No. 220/2019 
A 
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megha chauhan <chauhan.megha350@gmail.com>

Fwd: Joint Inspection of M/s C.L. Gupta Exports Pvt. Ltd., Amroha, UP in
compliance to Hon’ble NGT order in the matter of Adil Ansari Vs. M/s C.L. Gupta
Exports Pvt. Ltd. & Ors. in O.A no. 220/2019 reg.
reena satavan <reenasatawan.cpcb@nic.in> Wed, Jul 14, 2021 at 4:16 PM
To: chauhan megha350 <chauhan.megha350@gmail.com>

----- Forwarded Message -----
From: "Tejas.Y.Mankikar" <mankikar.tejas-cgwb@gov.in>

To: "reena satavan" <reenasatawan.cpcb@nic.in>

Sent: Tuesday, June 22, 2021 7:04:31 PM

Subject: Re: Joint Inspection of M/s C.L. Gupta Exports Pvt. Ltd., Amroha, UP in compliance to Hon’ble NGT order  in
the matter of Adil Ansari Vs. M/s C.L. Gupta Exports Pvt. Ltd. & Ors. in O.A no. 220/2019 reg.


Respected Madam,


Thank you for intimating the finalized dates for the joint inspection i.e. 30/06/2021 to 02/07/2021.


I will be joining the respective teams as per the schedule.


Regards,

Tejas.Y.Mankikar,

Scientist-B (Hydrogeology),

CGWB-NR, Lucknow.

----- Original Message -----

From: brijesh yadav <brijesh.yadav@hy.iitr.ac.in>

To: reena satavan <reenasatawan.cpcb@nic.in>

Cc: robijnaur@uppcb.com, Tejas.Y.Mankikar <mankikar.tejas-cgwb@gov.in>, akvidyarthi@gmail.com

Sent: Tue, 22 Jun 2021 17:55:47 +0530 (IST)

Subject: Re: Joint Inspection of M/s C.L. Gupta Exports Pvt. Ltd., Amroha, UP in compliance to Hon’ble NGT order  in
the matter of Adil Ansari Vs. M/s C.L. Gupta Exports Pvt. Ltd. & Ors. in O.A no. 220/2019 reg.


Dear Ms. Reena, 


I will join the inspection team as per the finalized schedule. 

Best regards, 
Brijesh 

From: "reenasatawan cpcb" <reenasatawan.cpcb@nic.in> 

To: "robijnaur" <robijnaur@uppcb.com>, "Tejas.Y.Mankikar" <mankikar.tejas-cgwb@gov.in>, "Brijesh Kumar"
<brijesh.yadav@hy.iitr.ac.in> 

Cc: "Ajit Vidyarthi" <akvidyarthi@gmail.com> 

Sent: Tuesday, June 22, 2021 5:00:57 PM 

Subject: Re: Joint Inspection of M/s C.L. Gupta Exports Pvt. Ltd., Amroha, UP in compliance to Hon’ble NGT order in
the matter of Adil Ansari Vs. M/s C.L. Gupta Exports Pvt. Ltd. & Ors. in O.A no. 220/2019 reg. 


Resp. Sir, 


Kindly refer trail mail. 

In compliance to the Hon'ble NGT order dt 04.02.2021, in the matter of Adil Ansari Vs M/s C.L.Gupta Exports Pvt. Ltd.
& Ors in O.A. no 220/2019, a Joint committee inspection was scheduled on 22-24.04.2021. Due to the current
pandemic situation, the inspection has been rescheduled from 30.06.2021- 02.07.2021. You are therefore, requested
to make it convenient to join the inspection team on the scheduled date. 

Kindly, revert back the confirmation mail. 
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Regards 


Reena Satavan 

Sc- 'D', WQM-II Division 

CPCB- Delhi 


From: "reena satavan" <reenasatawan.cpcb@nic.in> 

To: "robijnaur" <robijnaur@uppcb.com>, "Tejas.Y.Mankikar" <mankikar.tejas-cgwb@gov.in>, "brijesh yadav"
<brijesh.yadav@hy.iitr.ac.in> 

Cc: "akvidyarthi" <akvidyarthi@gmail.com> 

Sent: Friday, June 11, 2021 5:08:53 PM 

Subject: Joint Inspection of M/s C.L. Gupta Exports Pvt. Ltd., Amroha, UP in compliance to Hon’ble NGT order in the
matter of Adil Ansari Vs. M/s C.L. Gupta Exports Pvt. Ltd. & Ors. in O.A no. 220/2019 reg. 


Resp. Sir, 


This has reference to the Hon'ble NGT order in the matter of Adil Ansari Vs M/s C.L.Gupta Exports Pvt. Ltd. & Ors in
O.A. no 220/2019. 

As per the telephonic discussion held with Prof. Brijesh K. Yadav (nominated member from IIT-Roorkee), the final
date of joint inspection can only be scheduled after June 14th, 2021 due to on-going lockdown in the campus. 

Hence, the inspection of M/s C L Gupta Exports Pvt. Ltd is tentatively scheduled from June 28 to June 30 , 2021. 

Kindly, revert back the confirmation mail. 


Regards 


Reena Satavan 

Sc- 'D', WQM-II Division 

CPCB- Delhi 


-- 

Dr. Brijesh Kumar Yadav 

Professor and Head 

Department of Hydrology 

Indian Institute of Technology Roorkee 

Roorkee- 247667, Uttarakhand, India 

Former Ramanujan Fellow 

Email: brijesh.yadav@iitr.ac.in; brijkfhy@iitr.ac.in 

tel +91-1332-284755 

https://www.iitr.ac.in/~HY/Dr__Brijesh_Kumar_Yadav
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Joint Inspection Report 

(30.06.2021 to 02.07.2021)  

of  

M/s C.L. Gupta Exports Pvt. Ltd., Amroha, U.P 

In The Matter Of 

Adil Ansari Vs. M/s C. L. Gupta Exports Pvt. 

Ltd. & ors. 

[O.A. NO. 220/2019] 

-Prepared by-

The Joint Committee of CPCB, UPPCB, CGWA 

&SDM-Amroha 

Constituted by  

Hon’ble National Green Tribunal 

(Order dated 04.02.2021) 
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JOINT INSPECTION REPORT OF M/S C. L. GUPTA EXPORTS PVT. LTD., 18 KM BEFORE 

MORADABAD, VILL. JIVAI, AMROHA-244001AS PER HON’BLE NGT ORDER DATED 

04.02.2021CARRIED OUT BY JOINT INSPECTION COMMITTEE OF SDM-AMROHA, 

UPPCB, CGWA & CPCB FROM 30.06.2021 TO 02.07.2021 

1.0 Subject Matter 

Matter: Adil Ansaris. M/s. C.L. Gupta Exports Pvt. Ltd., O.A. No. 220/2019 

Subject: To verify the compliance status including the fact that no waste water injection in 

the ground water is taking place so that the ground water is not contaminated by 

injection of any waste water, to carry out the water audit, to assess the 

compensation, to furnish further status report as on 20.04.2021. 

2.0 Order of Hon’ble NGT dated 04.02.2021 

The Hon’ble NGT in the said matter passed the following directions vide its order dated 

04.02.2021: 

“13. Let the joint Committee, along with a representative from IIT Roorkee, further verify the 

compliance status including the fact that no waste water injection in the ground water is 

taking place so that the ground water is not contaminated by injection of any waste water, in 

view of the fact that cyanide and other heavy metal have been found in the samples. Water 

audit may be got conducted by the CPCB. Assessment of compensation may be looked into 

jointly by CPCB and the State PCB. The joint Committee may furnish further status report as 

on 20.4.2021, on or before 15.05.2021 by e-mail at judicialngt@gov.in preferably in the form 

of searchable PDF/ OCR Support PDF and not in the form of Image PDF. A copy of such report 

may also be provided to the industrial unit in question for its response, if any, before the next 

date. A copy of this order be forwarded to the State PCB, CPCB, IIT Roorkee, the District 

Magistrate, Amroha, UP and CGWA by e-mail for compliance. List for further consideration on 

21.05.2021.” 

3.0 Joint Inspection carried out from dated 30.06.2021 to 02.07.2021 

 In compliance to the Hon’ble NGT order dated 04.02.2021, inspection of M/s C.L. Gupta

Exports Pvt. Ltd., Amroha, U.P (hereinafter referred as ‘the unit’) was carried out from

30.06.2021 to 02.07.2021 by a joint committee comprising of SDM-Amroha, officials from

RO-Bijnor, Uttar Pradesh Pollution Control Board (UPPCB), Central Ground Water Board

(CGWB), Lucknow, a representative from IIT-Roorkee andCentral Pollution Control Board

(CPCB), Delhi.

 The unit has following manufacturing sections:

a) Glass art ware manufacturingsection

b) Metalart ware manufacturing section

c) Woodenart ware manufacturing section

d) Marble art ware manufacturing section

e) Thermocol blockmanufacturingsection

f) Corrugated sheet & carton manufacturing section
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 The unit has two Pre-Effluent Treatment Plants(ETP)-Pre-ETP-1 & Pre-ETP-2, one

common-ETP, one Common-Sewage Treatment Plant (STP), one effluent recycling plant

in glass art ware section (for internal recycle) and one effluent recycling plant in marble

art ware section (for internal recycle) in the unit premises. Capacity of Pre-ETP-1,

Common-ETP and Common-STP is 25 KLD, 150 KLD and 250 KLD respectively.

 The joint inspection team visited all 06 manufacturing sections and all effluent/waste

water treatment facilities located in units premises at Village: Jivai, Amroha. The joint

committee focused on ground water abstraction, fresh water abstraction/consumption,

water audit, performance of ETPs and STP, compliance verification w.r.t effluent discharge

norms/Zero Liquid Discharge (ZLD), hazardous waste management and compliance

status of the unit.

 Since the unit has completed installation of flow meters in all sections, and made them

operational by end of Jan-2021, therefore, all data/log-books regarding water

abstraction, utilization, effluent generation and reuse/recycle have been collected and

analyzed w.e.f. Feb-2021 to June-2021.

 The unit has installed total 87 nos. of electromagnetic flow meter (with totalizer) at all

the points of water/waste water utilization and generation i.e., ground water extraction

points, water distribution lines to all the different sections of the unit, inlet, outlet and

other different locations of Pre-ETPs/Common-ETP/Common-STP, treated waste water

utilization points from Pre-ETPs/Common-ETP/Common-STP to all the different sections

of the unit and waste water generation points of different sections of the unit.

 List of all the installed 87 nos. of flow meters along with locations and totalizer reading

(with flow) observed during joint inspection is placed at Annexure-1.

 During first day of joint inspection, instantaneous flow rates in many flow meters has

been observed 0.0 m3/hr, which is due to the batch mode of operation.

 The flow meter readings were again re-checked on second and third day of joint inspection

and values of the flow meters were found increasing and working.

4.0 Status of Consent to Operate (CTO) 

 The unit obtained common Consent to Operate (CTO) under the Water (Prevention &

Control of Pollution) Act, 1974and Air (Prevention & Control of Pollution) Act, 1981 issued

by UPPCB dated 18.06.2021, having validity from 09.06.2021 to 30.06.2021; valid for

trial operation of the unit for production of Metal Artware-200 MT/month, Glass Artware-

250 MT/Month, Wood Artware-150 MT/Month, Marble Artware-345 MT/Month, Corrugated

Boxes-500 MT/Month and Thermocol Slab-345 MT/Month.

 Both CTOs were granted for trial operation of the unit and were valid from 09.06.2021 to

30.06.2021.
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 As per the CTO, “2. The unit shall cease to operate with effect from 01.07.2021. The

validity of consent to operate shall only be considered for extension based upon the

compliance status found by the joint committee and also the observations, conclusions

&recommendations of the committee.”

 CTO under the Water (Prevention & Control of Pollution) Act, 1974 and Air (Prevention &

Control of Pollution) Act, 1981 dated 18.06.2021 are placed at Annexure-2 and

Annexure-3.

 The unit again obtained amended common CTO under the Water (Prevention & Control

of Pollution) Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981 dated

30.06.2021. As per the condition mentioned in CTO, “2. The unit shall cease to operate

with effect from 03.07.2021. The validity of consent to operate only be considered for

extension based upon the compliance status found by the joint committee and also the

observations, conclusions & recommendations of the committee.”

 Amended common CTO under the Water (Prevention & Control of Pollution) Act, 1974

&Air (Prevention & Control of Pollution) Act, 1981 dated 30.06.2021 is placed at

Annexure-4.

5.0 Water and Effluent Samples Collection 

The Joint Committee collected effluent samples from various locations from each 

manufacturing section, different points of Pre-ETP, common-ETP & common-STP to assess 

the performance of ETPs& STP as well as to verify unit’s claim about using treated effluent of 

common-ETP &common-STP in process and other areas. Groundwater samples within the 

industrial premises as well as from the outside of the unit premises were collected. All samples 

collected from the unit were sealed in the presence of unit representative, duplicate samples 

were provided to the unit’s representative and also a notice of intention to have sample 

analyzed (Form-1) was issued to the unit. A copy of the same is placed at Annexure-5. The 

samples have been analyzed in CPCB laboratory, Delhi.  

The details of collected ground water & effluent samples and analysis results are 

mentioned in the following sections.  

6.0 Freshwater Consumption 

6.1 Observations on sources of fresh water 

1. As per the earlier joint inspection dated 16.10.2019, the unit had total 06 nos. of bore

wells located at different places within the premises. However, during joint inspection

dated 10.12.2020 it was found that, 04 nos. of borewells were not in use, the same

were not dismantled, but sealed with metal cap& submersible pump and wiring were

found removed.
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2. The unit dismantled remaining 04 nos. of non-used borewells by filling with concrete

and capped them with cement. The unit informed the same to Central Ground Water

Board (CGWB), Lucknow vide letter no. CLG/HR-194/2020-21/140 dated 30.01.2021.

Copy of the letter is placed at Annexure-6.

3. Current status of all the borewellsas per joint inspection dated 30.06.2021 to

02.07.2021is as below:

Table 1: Status of all borewells found during current joint inspection 

S. 

No. 

Borewell 

No. 

Location Operational/Non

-Operational

Status as per current joint 

inspection dated 30.06.2021 to 

02.07.2021  

1 Borewell 

No. 1 

Residential 

Area 

Dismantled and 

not in use 

The borewell found dismantled. 

2 Borewell 

No. 2 

Residential 

Area 

Dismantled and 

not in use 

The borewell found dismantled. 

3 Borewell 

No. 3 

Residential 

Area 

Operational Active/In operation (Fig. 1) 

4 Borewell 

No. 4 

Glass Div. Operational Active/In operation (Fig. 2) 

5 Borewell 

No. 5 

Glass Div. Dismantled and 

not in use 
The borewell found dismantled. 

6 Borewell 

No. 6 

Pump 

House 

Dismantled and 

not in use 
The borewell found dismantled. 

4. Now, the unit has 02 nos. of active borewells i.e., borewell no. 3 (located at residential

colony; Co-ordinates: Latitude-28.8200, Longitude-78.5967) and borewell no. 4

(located near Glass division; Co-ordinates: Latitude-28.8179, Longitude-78.5956),

being used to meet its freshwater requirements.

5. The unit is currently operating only 02 Borewells to abstract groundwater for drinking,

domestic purpose and greenbelt development in spite of having permission to operate

03 Borewells.

6. NOC for abstraction of ground water for Domestic purpose: NOC was renewed

by CGWA vide NOC No. CGWA/NOC/IND/REN/1/2020/5657 dated 23.04.2020, which

is valid from 21.12.2018 to 19.12.2021. The permission was granted for abstracting

155 m3/day (46,500 m3/year) of which 2 Borewells are for abstracting groundwater

for drinking, domestic purpose and greenbelt development and 3rd Borewell is

earmarked for fire-fighting. Valid NOC for domestic purpose issued by CGWA is placed

at Annexure-7.

7. Now, the NOC issued by CGWA for abstraction of 155KLD ground water for domestic

purpose, which was valid till 21.12.2021, stands invalid.

8. NOC for abstraction of ground water for Industrial purpose: NOC has been

awarded by U.P.G.W.D (Ground water department (Namami Gange & Rural Water

Supply Department), Ministry of Jal Shakti, Govt. of Uttar Pradesh) via Certificate No:

NOC019504 under {UIS10(1) of Uttar Pradesh Ground Water Management and

Regulation Act, 2019}, which is valid from 21.12.2018 to 07.04.2026. As per the NOC,
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the project proponent is allowed to abstract 250m3/day (KLD) for 300 operational days 

totaling 75,000 m3/annum from 3 Borewells for industrial purpose. Copy of the NOC 

for ground water abstraction for industrial purpose issued by U.P.G.W.D is placed at 

Annexure-8. 

9. NOC was awarded by U.P.G.W.D as awarding N.O.C and renewal of NOC is now under

the mandate of State Govt. of Uttar Pradesh under Section-14 of Uttar Pradesh Ground

Water Management and Regulation Act, 2019. CGWA has no role in awarding and

renewing NOC in Uttar Pradesh after 31.10.2020.

6.2 Observations on fresh water consumption 

1. The unit is abstracting ground water from two active borewells i.e., borewell no. 3

(located at residential colony) &borewell no.4 (located near Glass division) to meet

daily fresh water requirement.

2. The unit has provided electro-magnetic flow meters (with totalizer), FM-1 & FM-2 on

two active borewells, borewell no.4(located near Glass division) & borewell no.3

(located at residential colony) respectively in compliance with NOC conditions. At the

time of joint inspection reading of flow meter installed on borewell no. 3 and borewell

no. 4 were found 43094 m3 (29.04 m3/hr) and 17164 m3 (0.0 m3/hr) respectively.

3. As per the record of borewells meters reading provided by the unit, the total

freshwater consumption from Feb-2021 to June-2021through two active borewells

are as below:

Table 2: Quantity of fresh water consumption from Feb-2021 to June-2021, as per log book 

submitted by the unit 

Sr. 

No. 

Month Fresh water abstraction (KL) 

Borewell No. 3 Borewell No.4 Total 

1. Feb-2021 2217 856 3073 

2. March-2021 2605 899 3504 

3. April-2021 2540 867 3407 

4. May-2021 2596 890 3486 

5. June-2021 2667 895 3562 

Total fresh water 

consumption (KL) (from 

Feb-2021 to June-2021 12625 
4407 17032 

Average freshwater 

consumption (KL/month) 

2525 881.4 3406.4 

Average Fresh water consumption per day 

(considering 150 days from 01.02.2021 to 

30.06.2021) 

113.54 KLD against permitted 

250 KLD (as per NOC awarded 

by U.P.G.W.D) 

4. As per the logbook record (five months data) of active borewells i.e., borewell no. 3 &

borewell no.4 from 01.02.2021 to 30.06.2021 (i.e., in five months), the unit has

extracted total 17,032KL of ground water from these 02 borewells (refer Table-4)
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which is average 113.54 KL per day and within the permitted ground water abstraction 

limit as per valid NOC (issued by UPGWD). 

5. The abstracted water from borewell no. 4is stored in a overhead storage tank for

utilization in Glass division & VIP colony for drinking and utility purposes. The unit has

provided electromagnetic flow meter (with totalizer), FM-3 at Glass division utilization

point and FM-4 at VIP colony utilization point from the storage tank.

6. The abstracted water from borewell no. 3 is stored in a overhead storage tank for

utilization in Metal division, Wood division, General (in office buildings), Residential

colony and Canteen for drinking and utility purposes. The unit has provided

electromagnetic flow meter (with totalizer) at utilization points, FM-5 at metal division,

FM-6 at wood division, FM-7 at general (in office buildings) utility point, FM-8 at

residential colony and FM-9 at canteen for drinking and utility purposes

7. List of installed electromagnetic flow meters (with totalizer) at two active borewells

and different utilization points from the storage tank (from borewell no. 3 & 4),

totalizer reading & flow observed during joint inspection are as under:

Table 3: List of flow meters installed at active borewells and utilization points from

borewell-3 & borewell-4 along with reading 

Flow 

meter no. 

Flow meter 

installation 

point  

Totalizer 

reading 

(m3) 

Instantaneous 

Flow observed 

(m3/hr)* 

Values 

observed on 

30.06.2021(KL) 

FM-1 Borewell no. 4 

(located near 

Glass division) 

17164 0.0 32 

FM-2 Borewell no. 3 

(located at 

residential 

colony) 

43094 29.04 95 

FM-3 Raw water supply 

to Glass Division  

2788.90 0.0 
21 

FM-4 Raw water supply 

to VIP Colony 

1628.56 5.4 
11 

FM-5 Raw water supply 

to Metal Division 

3586.55 1.5 
28 

FM-6 Raw water supply  

to Wood Division 

2295.79 0.3 
18.5 

FM-7 Raw water supply 

to General (Office 

building) 

195.28 1.4 

1.5 

FM-8 Raw water supply 

to Residential 

Colony 

5700.35 1.1 

40 

FM-9 Raw water supply  

to Canteen 

794.75 0.0 
7 

*Flow 0.0 m3/hr has been observed due to the batch mode of operation.

8. Total value of FM-1& FM-2 shall be total of values of FM-3, FM-4, FM-5, FM-6, FM-7,

FM-8 and FM-9. On the first day of joint inspection dated 30.06.2021, quantity of fresh

water withdrawal from borewell no. 4 (FM-1) & borewell no.3 (FM-2) was found total
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127 KL (32 KL+95 KL). Total of fresh water distributed to glass division, VIP colony, 

metal division, wood division, general (Office building), residential colony and canteen 

was found 21 KL (FM-3), 11 KL (FM-4), 28 KL (FM-5), 18.5 KL (FM-6), 1.5 KL (FM-7), 

40 KL (FM-8) and 7 KL (FM-9) respectively, which is total 127 KL. Hence, value of FM-

1+FM-2 is matching with the total of values of FM-3, FM-4, FM-5, FM-6, FM-7, FM-8 

and FM-9. 

The unit is maintaining logbooks of the installed flowmeters. As per the logbook record 

of FM-3 to FM-9 submitted from Feb-21 to June-21, the values are given below: 

Table 4: Quantity of fresh water consumption in different sections of the unit, from Feb-

2021 to June-2021 
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Feb-2021 549 307 667 448 29 984 83 3067 

Mar-2021 579 320 750 438 35 1205 121 3448 

Apr-2021 541 326 703 473 39 1143 187 3412 

May-2021 561 329 729 423 46 1200 192 3480 

June-2021 556 340 727 524 43 1163 206 3559 

Total 2786 1622 3576 2306 192 5695 789 
16966 

9. From the above data for 5 months, it is observed that total quantities of fresh water

withdrawal from active borewell no. 3 & 4 and water consumed in different sections of

the unit, are in line, having negligible difference of 66 KL (17032KL - 16966 KL); i.e.,

0.39%.

10. Use and distribution of fresh water and common-STP treated water in different sections

of the unit is described in following diagram:
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Uses and distribution of Fresh water &common-STP treated water 

 

 

 

 

 

 

Only toilet flushing water goes to STP  
(i.e. 12.10+21.62+12.89+8.71=55.32 KLD) 

6.3 Piezometer detail 

1. 02 Nos. of Piezometers located near operational Borewells (one at residential colony

and other one at entrance of glass division) were dismantled as per U.P.G.W.D norms

that stipulate Piezometers must be situated a minimum of 50 meters away from

operational Borewells.

2. The unit has installed 02 nos. of new Piezometers up to the depth of 75 mbgl (metres

below ground level) alongwith Digital Automatic Water Level Recorder (DWLR) with

telemetry system.

3. Both Piezometers were found to be situated 52 meters away from operational

Borewells, in compliance with N.O.C norms as mandated by U.P.G.W.D

4. The unit has sent communication regarding construction of new Piezometers was sent

vide letter no. CLG/HR-194/2021-22/169 dated 03.04.2021to Regional Director,

CGWA/CGWB-Northern Region, Lucknow. Copy of the same is placed at Annexure-9.

5. The details of newly installed piezometers are mentioned below.

Metal Division 
(26.03 KLD) 

 Toilet Flushing
(21.62 KLD)

 Utility (4.41 KLD) 

Fresh water from Borewell 1 & 

2 for drinking & toilet use 
113.55 KLD 

Canteen & 
General (6.54 

KLD)

Wood Division 
(15.38 KLD) 

Glass 
Division 

(18.57 KLD)

VIP & Residential 
Colony (48.78 

KLD)

Metal Division 
(23.84 KLD) 

Inlet- 142.4 KLD 
Sewage Treatment Plant 

(for recycle & reuse) 
Outlet- 139.81 KLD 

Colony 

Toilet 

Flushing 

(8.71 

KLD) 

Wood Division 
(15.49 KLD) 

 Toilet Flushing
(12.89 KLD)

 Utility (2.60 KLD) 

Glass Division 
(31.58 KLD) 

 Toilet Flushing 
(12.10 KLD)

 Utility
(2.70 KLD)

 Boiler
(16.78 KLD)

Horticulture 
(34.39 
KLD) 

Industrial 

Process 

(makeup water 

mixed with UF 

feed of Common 

ETP) (22.67 

KLD) 

Loss 
0.44 KLD 

Loss 
0.94 KLD 

Loss  

(113.11+55.32)-
(142.4)=26.03 KLD 
(may be consumed 

in drinking) 
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Table 5:Details of newly installed Piezometers 

Newly installed Piezometer Locations Coordinates 

Sr. 

no. 

Piezometer No. Location Northing 

(Latitude) 

Easting 

(Longitude) 

1. Piezometer No. 1 

(Fig. 3) 

Residential Area 

near Borewell No. 3 

28.818041 78.596864 

2. Piezometer No. 

2(Fig. 4) 

At entrance of glass 

div. near Borewell

No.4

28.820489 78.596454 

6. At the time of joint inspection reading on the Digital Automatic Water Level Recorder

(DWLR) at piezometer no.1 & 2 were observed 15.35 meter and 19.98 meter

respectively.

7. The unit has submitted monthly data record of ground water level for both piezometers

from Jan-2021 to June-2021 (Placed at Annexure-10).

6.4 Rain Water harvesting system 

1. Number of Rooftop Rain Water Harvesting structures has been reduced from 12 Nos.

to 10 Nos. (Fig. 5 to Fig. 11) as quantum of groundwater abstraction has been

reduced from 330 m3/day to 155 m3/day.

2. Quantum of rainwater harvested by 10 Nos. of pits = 82,125 m3/annum as per letter

dated 20.09.2020.

3. Each recharge pit is with dimensions of 3m × 3m ×2.5m.

6.5 Characteristics of the Ground Water 

1. Total five ground water samples were collected from the surroundings of the unit

including unit’s premises during joint inspection, to assess the quality of ground water

and to check contamination (if any) due to industrial effluent.

2. The analysis results of samples collected from the borewells of the unit and

surroundings of the unit including nearby village areas are mentioned in the following

table. Co-ordinates of all the borewells in google image (from which samples have

been collected) is shown in Fig. 11.

Table 6: Characteristics of collected ground water samples of the unit 
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pH 7.9 7.7 7.6 7.9 7.7 6.5-8.5 

COD BDL BDL BDL BDL BDL - 

TDS 540 338 470 178 517 2000 

TSS BDL 12 BDL 20 BDL - 

SO4
2- 09 BDL 41 BDL 09 400 
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PO4-P BDL 0.14 BDL 0.05 BDL - 

NO3-N 7.9 BDL BDL BDL 3.1 45 

Total 

Alkalinity 
314 253 314 141 205 

600 

Total 

Hardness 
392 295 331 149 287 

600 

Cl- 120 22 61 10 30 1000 

F- 0.2 0.3 0.8 0.5 0.2 1.5 

Cyanide BDL BDL BDL BDL BDL No relaxation 

As BDL 0.04 0.02 BDL BDL 0.05 

Cd 
BDL BDL BDL BDL BDL 0.003 

Co 
BDL BDL BDL BDL BDL - 

Cr 
BDL BDL BDL BDL BDL 0.05 

Cu 
BDL BDL BDL BDL BDL 1.5 

Fe 
0.08 0.06 0.86 0.06 1.38 0.3 

Mn 
0.22 0.11 0.28 0.06 0.39 0.3 

Ni 
BDL BDL BDL BDL BDL 0.02 

Pb 
BDL BDL BDL BDL BDL 0.01 

Sb 
BDL BDL BDL BDL BDL - 

Se 
BDL BDL BDL BDL BDL 0.01 

V 
BDL BDL BDL BDL BDL - 

Zn 
BDL 0.01 BDL 0.11 0.10 15 

(all values are in mg/l except pH) 

6.6 Observation on Analysis result of groundwater samples 

1. Analysis result of samples collected from Borewell No. 3 & Borewell No. 4 found

complying with the permissible limit of drinking water quality standard w.r.t all the

parameters as per BIS IS 10500:2012 (permissible limit in absence of alternative

source) standards.

2. The results of various parameters of sample collected from a borewell located behind

the unit are well within the limit, except Fe-0.86 mg/l against 0.3 mg/l of the

permissible limit of BIS IS 10500:2012 (permissible limit in absence of alternative

source).

3. The results of various parameters of sample collected from hand pump near labor gate

of the unit are well within the limit, except Fe-1.38 mg/l against 0.3 mg/l and Mn-
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0.39mg/l against 0.3 mg/l of the permissible limit of BIS IS 10500:2012 (permissible 

limit in absence of alternative source). 

4. As per CGWB report “National Compilation on Dynamic Ground Water Recourses

Assessment of India, 2017” (Page No. 146) Joya, District Amroha is in Over Exploited

category.

7.0 Observations on manufacturing sections of Glass Art ware, Metal Art ware, 

Wooden Art ware, Marble Art ware, Thermocol block and Corrugated Sheet 

&Box 

7.1 Observations on Glass Art ware Manufacturing Section 

1. During the joint inspection, the glass art ware manufacturing section was found

operational. The unit is manufacturing Glass art wares using silica sand, soda ash,

limestone and feldspar as a raw material.

2. As per the CTO (issued by UPPCB, with validity upto 30.06.2021) under Water

(Prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution)

Act, 1981, the unit has permission for production of Glass Art ware-250 Ton/Month,

for trial production.

3. Monthly production data from Jan-2021 to June-2021 of glass art wares as submitted

by the unit is as below:

Table 7: Production of Glass art wares from Jan-21 to June-21 as submitted by the unit 
Sr. No. Month Production of 

Glass art wares 

(Ton) 

Production capacity 

permitted as per expired 

CTO 

1. Jan-2021 243 

250 Ton/Month 2. Feb-2021 237 

3. March-2021 232 

4. April-2021 226 

5. May-2021 230 

6. June-2021 236 

4. To fulfill the fresh water requirement for drinking purpose in this section, the unit has

provided three tanks of 5000 lit each, making total 15,000 lit storage capacity.

5. The unit has 02 nos. of PNG/Propane gas fired Glass Melting Furnace (operating at

1500°C-melting point of glass), 02 nos. of float bath (glass from the furnace gently

flows over the refractory spout on to the mirror-like surface of molten tin, starting at

1100 °C and leaving the float bath as solid ribbon at 600 °C), 03 nos. of annealing

furnace, 07 nos. of chakkas (grinding-for removing sharp edges) and 02 nos. of drilling

sections.

6. Glass art wares manufacturing process comprises of raw material storage, batch

mixing, lifting to furnace hopper, charging through DOG house, melting furnace (1470-

1500 °C), refining (@1260°C), working bay(@ 1180-1220°C), blowing, annealing,

inspection, wire cutting, grinding, etching and packing.
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7. In this section, the unit has also provision for Zinc, Nickel, Copper plating/phosphating,

which is a part of glass art wares section.

8. As informed, the domestic waste water i.e., from toilet flushing of this section is sent

to common-STP for treatment& utilization and flow meter FM-13 is installed on the

outlet line from glass section to receiving sump of the common-STP. Sewage input

from glass division to common STP was 34KL on the first day of joint inspection dated

30th June, 2021.As per the logbook record of FM-13 submitted from Feb-21 to June-

21 the average 26KLD sewage is being sent to common STP from this section.

9. Treated waste water from common-STP is then again utilized in this section to fulfill

the water requirement in toilet flushing, utility and boiler (common for all sections).

Flow meter FM-17 (41 KL, value observed on the first day of joint inspection i.e.,

30.06.21) is installed at outlet of common-STP, i.e., outlet of treated water storage

tank of common-STP to Glass division.

10. Treated waste water from common-STP is stored in overhead 03 nos. of storage tanks

of 5000 liteach (total storage capacity-15,000 lit), provided at glass division and then

utilized in toilet flushing, utility & boiler. The unit has installed flow meters FM-24, FM-

28 and FM-25 at utilization points of toilet flushing, utility & boiler feed, respectively,

from the overhead storage tank.

11. List of installed electromagnetic flow meters (with totalizer) at different utilization

points of the glass division from the common-STP, totalizer reading & flow observed

during joint inspection are as under:

Table 8: List of flow meters installed at utilization points from Common-STP to Glass

division along with reading 

Flow 

meter 

no. 

Flow meter 

installation point 

Totalizer 

reading 

(m3) 

Instantaneous 

Flow observed 

(m3/hr)* 

Values 

observed on 

30.06.2021 

(KL) 

FM-17 STP Treated 

Wastewater recycle 

to Glass Division 

9446.5 0.0 41 

FM-24 STP Treated 

Wastewater recycle 

to Glass Division for 

Toilet Flushing 

407.1 0.0 19 

FM-25 STP Treated 

Wastewater recycle 

to Glass Division for 

Boiler 

2524.58 1.1 18 

FM-28 STP Treated 

Wastewater recycle 

to Glass Division for 

Utility 

182.191 0.0 4 

*Flow 0.0 m3/hr has been observed due to the batch mode of operation.

12. Value of FM-17 shall be total of values of FM-24, FM-28 and FM-25. On the first day of

joint inspection i.e., dated 30.06.2021, quantity of total common-STP treated waste
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water recycled in glass division (FM-17) was found 41 KL. Total of common-STP treated 

waste water distributed to toilet flushing, for boiler (common for the entire unit) and 

for utility at glass division was found 19 KL (FM-24), 18 KL (FM-25) and 4 KL (FM-28) 

respectively, which is total 41 KL. Hence, value of FM-17 is matching with the total of 

values of FM-24, FM-25 and FM-28. 

13. Treated waste water from common-ETP is utilized in this section to fulfill the water

requirement in different processes for manufacturing of glass art wares.

Electromagnetic flow meter (with totalizer), FM-75 is installed at outlet of common-

ETP, i.e., outlet of treated water storage tank of common-ETP to Glass division.

14. Then this treated effluent from common-ETP is stored in 04 nos. of overhead tanks

provided at glass division, 01 tank is of 14,000 lit capacity & 03 nos. tanks are of 5000

lit capacity each i.e., total storage capacity is 29,000 lit. From these storage tanks,

treated effluent from common-ETP is utilized for different purposes in glass division

i.e., chakka, blowing, DM plant, paint booth, phosphating plant and electroplating

plant. The unit has installed flow meters FM-67, FM-66, FM-65, FM-64, FM-63 and FM-

62 at utilization points of chakka, blowing, DM plant, paint booth, phosphating plant 

and electroplating plantrespectively from the overhead storage tanks at glass division.  

15. List of installed electromagnetic flow meters (with totalizer) at different utilization

points of the glass division from the common-ETP, totalizer reading & flow observed

during joint inspection are as under:

Table 9: List of flow meters installed at utilization points from Common-ETP to Glass

division along with reading 

Flow meter 

no. 

Flow meter 

installation point 

Totalizer 

reading 

(m3) 

Instantaneous 

Flow observed 

(m3/hr)* 

 Values 

observed 

on 

30.06.2021 

(KL) 

FM-75 RO treated effluent 

recycle to Glass 

Division 

14736.3 0.0 72 

FM-62 Supply to Electro 

Plating unit at 

Glass Division 

5880.31 0.0 42 

FM-63 Supply to 

Phosphating unit 

at Glass Division 

869.85 0.0 6 

FM-64 Supply to Paint 

Booth at Glass 

Division 

517.20 0.0 4 

FM-65 Supply to DM plant 

at Glass Division 

595.10 0.0 4.7 

FM-66 Supply to Blowing 

unit at Glass 

Division 

1497.53 0.0 12 

FM-67 Supply to Chakka 

unit for makeup at 

Glass Division 

186.11 0.0 1.4 
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*Flow 0.0 m3/hr has been observed due to the batch mode of operation.

16. Value of FM-75 shall be total of values of FM-62, FM-63, FM-64, FM-65, FM-66 and

FM-67. On the first day of joint inspection i.e., dated 30.06.2021, total common-ETP

treated effluent recycled in glass division (FM-75) was found 72 KL. Total of common-

ETP treated effluent distributed to Electro Plating unit, Phosphating unit, Paint Booth,

DM plant, blowing unit and chakka unit at Glass Division were found 42 KL (FM-62), 6

KL (FM-63), 4 KL (FM-64), 4.7 KL (FM-65), 12 KL (FM-66) and 1.4 KL (FM-67)

respectively, which is total 70.1 KL. The difference of 1.9 KL may be due to losses in

the different utilization points.

17. The source of effluent generation from glass art ware manufacturing sectionis as

below:

a) Blowing, grinding & drilling process:

 Previously, for treatment of effluent generated from blowing, grinding (chakka)

and drilling process, the unit had a separate waste water recycling plant

comprises of one collection tank, oil & grease skimming tank, settling tank,

sand filter, carbon filter and Activated Carbon Filter (ACF), which is located at

glass division.

 Now, in addition to it, a combine treatment system for treatment and recycling

of effluent generated from blowing, grinding & drilling process and the cooling

water from die & blowing section has been installed comprising of equalization

tank, Flash mixer-1, flash mixer-2, flash mixer-3, flocculation tank, tube settler,

storage tank and filter press (for sludge dewatering).
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The treatment scheme sequence of this recycling plant, is presented below: 

Effluent from Rinsing Process 

1. 

 

 

 

O/G Traps 

Equalization Tank (Rinse 

Effluent) 

Flash Mixer-I 

Flash Mixer-II& III 

Storage Tank 

Pumps 

Dual Media Filter 

Adsorption Vessel 

Final Treated Cooling Water 

RCC Storage Tank (70 KL) 

Final Treated Cooling Water 

Overhead Storage Tank 

Filter Press 

Cartridge Filter 

Recovered Oil 

& Grease 

Alum 

solution 

dosing

Pumps

Flocculation 

Tank

Tube Settler 

Caustic lye dosing 

pumps

P.E. 

dosingpum

ps

Sludge slurry 

collection tank 

Reused in grinding and blowing section 
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 Treated effluent from this recycling plant is stored in a RCC tank of 70 KL capacity

(located under the PNG gas fired glass melting furnace of the glass division) and then

it is pumped to overhead storage tank. From this overhead storage tank, the treated

waste water is re-used/utilized again in grinding (chakka) and blowing section of

Glass division and top up is being made with treated effluent from common-ETP.

 The unit has provided Electromagnetic flow meter (with totalizer) at inlets of this

recycling plant i.e., FM-71 (102.7KL, value observed on the first day of joint

inspection i.e., dated 30.06.21) and FM-73 (5.2KL, value observed on the first day

of joint inspection i.e., dated 30.06.21) from blowing & grinding section and Chakka

section respectively. Unit has also provided Electromagnetic flow meter (with

totalizer) at outlets of the treated water storage tank of recycling plant i.e., FM-72

(99.1KL, value observed on the first day of joint inspection i.e., dated 30.06.21) and

FM-74 (4KL, value observed on the first day of joint inspection i.e., dated 30.06.21)

to blowing & grinding section and Chakka section respectively was being recycled

through recycling plant of Glass division on the first day of inspection dated 30.06.21.

 At the time of joint inspection, the recycling plant was found operational.

b) Plating/phosphating process:

 Effluent generated from the plating/phosphating section is being sent to Pre-ETP-1

(25 KLD capacity) for treatment. Details of Pre-ETP is mentioned in Section- 8.0.

18. The unit has installed Electromagnetic flow meter (with totalizer) at the utilization

points of treated waste water consumption as well as effluent being pumped to Pre-

ETPs/common-ETP and also maintaining the logbooks of the same. The unit has

submitted logbook data record for all the installed flow meters.

19. As per the logbook data from Feb-21 to June-21 provided by the unit, quantity of

treated waste water from common-STP/common-ETP utilized and quantity of effluent

generation from the glass section is explained in the following diagram:

Uses & distribution of common-STP recycled water in Glass division 

 Treated Sewage 
(FM17) 

4737 M3/150 days =31.58 KLD 

Utility(FM28) 

406 M3/150 days=2.70 KLD 

Toilet Flushing(FM24) 
1816 M3/150 days =12.10 

KLD 

Boiler (FM25) 
2518 M3/150 days =16.78 KLD 

Back to STP 
Receiving Sump 

Cooling 
Tower for 

Glass 
Furnace 

Cooling 
Tower for 

Air 

Compressor 

Wet 

Scrubber for 
Phosphating 

Plant 

Boiler Blowdown(FM87) 

325.3 M3/150 days =2.17 KLD 

To Common ETP Receiving Sump 
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 As per the submitted logbook data from Feb-21 to June-21, total 31.58 KLD of treated

sewage is being sent to glass division for toilet flushing, utilities and boiler section and

12.10KLD wastewater is sent back to STP, 17.23 KLD water is used in the process and

2.17 KLD waste water is sent to common-ETP.

Uses & distribution of Common-ETP (RO treated) recycled water in Glass division 

 

 

 

 

 As per the submitted logbook data from Feb-21 to June-21, total 63.51 KLD of treated

effluent from common ETP is being sent to glass division for utilization in phosphating,

electroplating, DM plant, paint booth, blowing, chakka section and total 44.92 KLD

wastewater is generated and sent to common ETP & 4.09 KLD to pre ETP 1 for treatment.

The difference of 14.5 KLD may be due to consumption of 11.19 KLD in blowing and

chakka section and losses in different process.

 Total Water/treated waste water utilized in glass division: On the first day of

inspection dated 30.06.21, as per the value of FM-3 the fresh water intake to Glass section

was 21KL, as per FM-17 the total treated waste water recycled to glass division from

common-STP was 41KL and as per FM-75 the total treated effluent recycled to glass

division from common-ETP was 72KL, hence the total water input to this section was

134KL.

Treated Effluent 
(FM75) 

9526 M3/150 days 
=63.51 KLD 

Electroplating 
(FM62 & 69) 

(5875.5+242.3) M3/ 
150 days =40.78 KLD

Phosphating 
(FM63) 

866.7 M3/150 
days =5.77 KLD 

To Common ETP 
Receiving Sump 

(FM38) 

6738.5 M3/150 
days =44.92 KLD 

Blowing 
(FM66) 

1494.7 M3/150 
days =9.96 KLD 

Paint Booth 
(FM64) 

516.1 M3/150 
days =3.44 KLD 

DM Plant 
(FM65) 

593.1 M3/150 
days =3.95 KLD 

Chakka 
(FM67) 

185.7 M3/150 
days =1.23 KLD 

EPL Plant 
(FM70) 

349.7 M3/150 
days= 2.33 

KLD 

To Pre ETP 1  
(FM31) 

613.3 M3/150 days 
=4.09 KLD 

Losses 
(2.17+5.77+40.78) - (44.92) 

= 3.80 KLD 

Losses 

(3.44+2.33)-(4.09) 
= 1.68 KLD 

From Boiler 
Blowdown 
2.17 KLD 
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 Total trade/domestic waste water generation from the glass division: As per the

value of FM-31(5KL) & FM-38(47KL) the total effluent generation from the glass division

was 52KL and as per FM-13 the total sewage generation from this division was 34KL,

hence the total waste water generation from the glass division was 86KL. Total difference

of 48KL in total water input & waste water generation in this section is due to, 18KL (FM-

25) supplied to boiler (common for entire unit), 4KL (FM-28) supplied for utility purpose,

13.4KL (FM-66 + FM-67) used as make up water in blowing & chakka unit of this division 

(making total of 35.4 KL) and remaining difference of 12.6KL may be due to losses in 

process and consumption of fresh water for drinking purposes in glass division.  

20. Total two samples were collected (1) to check the quality of water being used in the

glass division, one sample of water being used in mould cooling and (2) to assess the

quality of treated waste water, one sample from the outlet of internal recycling plant

of glass division. Analysis result of collected samples from the glass division is

presented below.

Table 10: Characteristics of sample collected from glass section-General parameters 
Parameters 

Sampling 
locations 

pH Color BOD COD TSS TDS SO4
- - NO3 PO4-P Cl- CN 

Water used for 
mould cooling in 
Glass unit 

7.1 06 06 16 BDL 596 191 1.2 BDL 48 BDL 

Outlet of glass 
division 
recycling plant 

7.1 11 09 27 BDL 1120 229 2.3 0.08 84 BDL 

(all values are in mg/l except pH and colour (Hazen unit)) 

Table 11: Characteristics of sample collected from glass section-Heavy metals 
Parameters 

Sampling 
locations 

As Cd Co Cr Cu Fe Mn Ni Pb Sb Se V Zn 

Water used 
for mould 
cooling in 
Glass unit 

BDL BDL BDL BDL BDL 0.24 0.14 BDL 0.11 BDL BDL BDL 0.03 

Outlet of 

glass division 
recycling 
plant 

BDL BDL BDL BDL BDL 0.43 0.14 BDL 0.02 BDL BDL 0.13 0.01 

(all values are in mg/l) 

20. Characteristics of recycled water used in glass division are in line with the

characteristics of the treated effluent (refer table 29) which indicates that recycled

waste water is used for industrial activity in this section and fresh water is not being

used.

7.2 Observations on Metal Art ware Manufacturing Section 

1. During joint inspection the metal art ware manufacturing section was found

operational.
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2. As per the CTO (issued by UPPCB, with validity upto 30.06.2021) under Water

(Prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution)

Act, 1981, the unit has permission for production of Metal Artware-200 MT/month, for

trial production.

3. Monthly production in data from Jan-2021 to June-2021 of metal art wares as

submitted by the unit is as below:

Table 12: Production of Metal art wares from Jan-2021 to June-2021 as submitted by the unit 
Sr. No. Month Production of Metal 

art wares (Ton) 

Production capacity 

permitted as per expired 

CTO 

1. Jan-21 193 

200 Ton/Month 2. Feb-21 190 

3. Mar-21 196 

4. Apr-21 188 

5. May-21 190 

6. Jun-21 189 

4. To fulfill the fresh water requirement for drinking purpose in this section, the unit has

provided three tanks of 5000 lit capacity each, making total of 15,000 lit storage

capacity.

5. Manufacturing process comprises of raw material storage, pre-treatment i.e.,

polishing, phosphating &shot blasting, finishing of goods i.e., powder coating, painting

&plating/electrophoresis coating, packing and dispatch.

6. The domestic waste water i.e., from toilet flushing of this section is sent to common-

STP for treatment &utilization.  Electromagnetic flow meter (with totalizer), FM-

10(51KL on the first day of inspection i.e., 30.06.21) is installed on the outlet line from

metal section to receiving sump of the common-STP.

7. Treated waste water from common-STP is then again utilized in this section to fulfill

the water requirement in toilet flushing and utility. Flowmeter FM-16(35KL on the first

day of inspection i.e., 30.06.21) is installed at outlet of common-STP, i.e., outlet of

treated water storage tank of common-STP to Metal division.

8. Treated waste water from common-STP is stored in overhead storage tanks.  the unit

has provided 03 tanks of 7000 lit capacity each, 02 tanks of 5000 lit capacity each and

02 tanks of 2000 lit capacity each, making total of 35,000 lit storage capacity are

provided for storage of treated waste water from common-STP at Metal division.

9. From these storage tanks, water is utilized in toilet flushing and utility. The unit has

installed flowmeters FM-22 (29KL on the first day of inspection i.e., 30.06.21) and FM-

23 (6KL on the first day of inspection i.e., 30.06.21) at utilization points of toilet

flushing and utility respectively from the overhead storage tank.

10. List of installed electromagnetic flow meters (with totalizer) at different utilization

points of metal division from the common-STP, totalizer reading & flow observed

during joint inspection are as under:
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Table 13: List of flow meters installed at utilization points from Common-STP to Metal 

division along with reading 

Flow 

meter 

no. 

Flow meter 

installation point 

Totalizer 

reading 

(m3) 

Instantaneous 

Flow observed 

(m3/hr)* 

Values 

observed on 

30.06.2021 

(KL) 

FM-16 STP Treated 

Wastewater recycle 

to Metal Division 

9978.0 2.47 35 

FM-22 STP Treated  

Wastewater recycle 

to Metal Division for 

Toilet Flushing 

3219.1 0.0 29 

FM-23 STP Treated  

Wastewater recycle 

to Metal Division for 

Utility 

658.295 1.9 6 

*Flow 0.0 m3/hr has been observed due to the batch mode of operation.

11. Value of FM-16 shall be total of values of FM-22 and FM-23. On the first day of joint

inspection dated 30.06.2021, quantity of total common-STP treated waste water

recycled in metal division (FM-16) was found 35 KL. Total of common-STP treated

waste water distributed to toilet flushing and for utility at metal division was found 29

KL (FM-22) and6 KL (FM-23) respectively, which is total 35 KL. Hence, value of FM-16

is matching with the total of values of FM-22 and FM-23, which indicated treated

wastewater is being used in this section for toilet flushing and utility.

12. Treated waste water from common-ETP is utilized in this section to fulfill the water

requirement in different processes for manufacturing of Metal art wares.

Electromagnetic flow meter (with totalizer), FM-76(57KL on the first day of inspection

i.e., 30.06.21) is installed at outlet of common-ETP, i.e., outlet of treated water

storage tank of common-ETP to Metal division. 

13. Treated effluent from common-ETP is stored in provided 08 nos. of overhead tanks of

5000 lit capacity each, making total of 40,000 lit storage capacity.  From these storage

tanks, treated effluent from common-ETP is utilized for different purposes in metal

division i.e., DM plant, paint booth, phosphating plant and electroplating plant. The

unit has installed flowmeters FM-80, FM-79, FM-78 and FM-77 at utilization points of

DM plant, paint booth, phosphating plant and electroplating plantrespectively from the

overhead storage tanks at metal division.

14. List of installed electromagnetic flow meters (with totalizer) at different utilization

points of metal division from the common-ETP, totalizer reading & flow observed

during joint inspection are as under:
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Table 14: List of flow meters installed at utilization points from Common-ETP to Metal 

division along with reading 

Flow meter 

no. 

Flow meter 

installation point 

Totalizer 

reading 

(m3) 

Instantaneous 

Flow observed 

(m3/hr)* 

Values 

observed 

on 

30.06.2021 

(KL) 

FM-76 RO  treated 

effluent recycle to 

Metal Division 

10482.5 9.3 57 

FM-77 Supply to Electro 

Plating unit at 

Metal Division 

4768.87 0.0 42 

FM-78 Supply to 

Phosphating unit 

at Metal Division 

872.0 0.0 4.5 

FM-79 Supply to Paint 

Booth at Metal 

Division 

588.23 0.0 4.2 

FM-80 Supply to DM plant 

at Metal Division 

659.58 0.0 6.3 

*Flow 0.0 m3/hr has been observed due to the batch mode of operation.

15. Value of FM-76 shall be total of values of FM-77, FM-78, FM-79 and FM-80. On the first

day of joint inspection dated 30.06.2021, total common-ETP treated effluent recycled

in metal division (FM-76) was found 57 KL. Total of common-ETP treated effluent

distributed to Electro Plating unit, Phosphating unit, Paint Booth and DM plant at metal

Division were found 42 KL (FM-77), 4.5 KL (FM-78), 4.2 KL (FM-79) and6.3 KL (FM-

80) respectively, which is total 57 KL. Hence, value of FM-76 is matching with the total

of values of FM-77, FM-78, FM-79 and FM-80 which indicated treated wastewater is 

being used in this section for different industrial utilization. 

16. As informed by the unit representative Ni, Cu, Zn and brass plating are carried out in

this section and cyanide is not used in any process within the section.

17. The main source of wastewater generation from this division are from phosphating,

electroplating, electrophoresis, paint booth and from floor washing.

18. The waste water generated from:

1. 4.06 KLD effluent generated from electrophoresis and paint booth (lacquering)

sections is being sent to Pre-ETP-1 (25 KLD capacity) followed by common-ETP for

treatment and

2. 37.64 KLD effluent generated from phosphating& electroplating is directly sent to

common-ETP for treatment

3. Wastewater from floor washing (0.44 KLD) is sent to Pre-ETP-2 provided for

treatment of effluent generating from floor washing

19. The unit has installed Electromagnetic flow meters (with totalizers) at the utilization

points of treated waste water consumption as well as effluent being pumped to Pre-
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ETPs and common-ETP and also maintaining the logbooks of the same. The unit has 

submitted logbook data record for all the installed flow meters.  

20. As per the logbook data from Feb-21 to June-21 provided by the unit, quantity of

treated waste water from common-STP/common-ETP utilized and quantity of effluent

generation from the metal section is explained in the following diagram:

Uses & distribution of common-STP recycled water in metal division 

 Total 26.03 KLD of treated sewage is being sent to metal division for toilet flushing and

utilities and 21.62 KLD wastewater is sent back to STP and difference of 4.41 KLD water

may be used in the process or due to losses.

Uses & distribution of Common ETP (RO treated) recycled water in metal division 

Treated Sewage 

(FM16)  
3904 M3/150 days = 

26.03 KLD 

Utility 
(FM23)  

661 M3/150 days= 4.41 KLD 

Toilet Flushing 
(FM22)  

3243 M3/150 days= 21.62 KLD 

Back to STP 
Receiving 

Sump 

Air 
handling 

unit 

Phosphating 

Plant wet 
scrubber 

Electroplating 
Fumes 

Extraction 
wet  

Scrubber 

Cooling 
Tower for 

MEE & 
ATFD 

Treated Effluent 
(FM76)  

6960.6 M3/150 days = 46.40 
KLD 

Electroplating 
(Flow Meter 77 & 82) 

(4802.3 +355.3) 
M3/150 days =34.38 

KLD

Phosphating 
(FM78) 

874.6 M3/150 
days =5.83 KLD 

Back to Common 
ETP Receiving 

Sump 

(FM37) 
5646.6 m3/150 

days =37.64 KLD 

Paint Booth 
(FM79) 

590.4 M3/150 
days =3.94 KLD 

DM Plant  
(FM80) 

664.2 M3/150 
days = 4.43 KLD 

EPL Plant 
(FM83) 

307.2 M3/150 
days =2.05 KLD 

To Pre ETP 1  

(FM29) 

609.5 M3/150 
days =4.06 

KLD 

To Pre ETP 2 
(FM35) 

66 M3/150 
days =0.44 

KLD 

Floor 
Washing 

Losses 
(3.94+2.05)-

(4.06)=  
1.93 KLD) 

Losses 
(5.83+34.38)-
(37.64-0.44)= 

2.13 KLD) 

Losses 
0.2 KLD 
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 Total 46.4 KLD of treated effluent from common ETP is being sent to metal division for

utilization in phosphating, electroplating, DM plant and paint booth section and total

37.64 KLD wastewater is generated and sent to common ETP, 4.06 KLD sent to pre

ETP 1 and 0.44 KLD sent to pre ETP 2 for treatment. The difference of 4.26 KLD may

be due to losses in different process.

 Total Water/treated waste water utilized in metal division: On the first day of

inspection dated 30.06.21, as per the value of FM-5 the fresh water intake to metal

division was 28KL, as per FM-16 the treated waste water recycled to metal division

from common-STP was 35KL and as per FM-76 the treated effluent recycled to metal

division from common-ETP was 57KL, hence the total water input to this section was

120KL.

 Total trade/domestic waste water generation from the metal division: On the

first day of inspection dated 30.06.21, as per the value of FM-29(5KL), FM-35(0KL) &

FM-37(48KL) the total effluent generation was 53KL and as per FM-10 the total sewage

generation was 51KL, hence the total waste water generation from the metal division

was 104KL. The difference of 16KL in total water input & waste water generation in

this section is attributed to utilization of treated sewage for utility purpose i.e., 6KL

(FM-23) and remaining difference of 10KL may be due to losses in process and

consumption of fresh water for drinking purposes in metal division.

21. Sample of treated wastewater being used in metal electroplating process was collected

for analysis purpose and to check the quality of treated water being recycled in metal

section. Analysis result is presented below.

Table 15: Characteristics of sample collected from metal section-General parameters 

Parameters 

Sampling location 
pH Color BOD COD TSS TDS SO4

2- NO3 PO4-P Cl- CN 

Water used in 
Metal 

Electroplating 

section 

7.3 11 04 09 BDL 152 11 7.9 0.23 25 BDL 

(all values are in mg/l except pH and colour (Hazen unit)) 

Table 16: Characteristics of sample collected from metal section-Heavy metals 
Parameters 

Sampling 
location 

As Cd Co Cr Cu Fe Mn Ni Pb Sb Se V Zn 

Water used in 

Metal  
Electroplating 

section  

BDL BDL BDL BDL BDL 0.03 BDL 0.02 BDL BDL BDL BDL BDL 

(all values are in mg/l) 

21. Characteristics of treated wastewater being used in metal electroplating process are in

line with the characteristics of the treated effluent (refer table 29) which indicates that

recycled waste water is used for industrial activity in this section and fresh water is not

being used.
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7.3 Observations on Wooden Art ware Manufacturing Section 

1. At the time of inspection, the wooden art ware manufacturing section was found

operational.

2. As per the CTO (issued by UPPCB, with validity upto 30.06.2021) under Water

(Prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution)

Act, 1981, the unit has permission for production of Wood Artware-150 MT/month, for

trial production.

3. Monthly production in data from Jan-2021 to June-2021 of wooden art wares as

submitted by the unit is as below:

Table 17: Production of Wooden art wares from Jan-2021 to June-2021 as submitted by 

the unit 
Sr. 

No. 

Month Production of 

Wooden art wares 

(Ton) 

Production capacity 

permitted as per expired 

CTO 

1. Jan-21 147 

150 Ton/Month 2. Feb-21 144 

3. Mar-21 146 

4. Apr-21 139 

5. May-21 141 

6. Jun-21 145 

4. The unit has common drinking water point and common toilets, located between

wooden and marble art ware sections for employees working at wooden and marble

sections.

5. To fulfill the fresh water requirement for drinking purpose in wooden and marble art

ware sections, the unit has provided two tanks of 5000 lit capacity each, making total

of 10,000 lit storage capacity.

6. Manufacturing process of the wooden art ware comprises of log yard, sawing,

treatment Process, seasoning, machining, fabrication, finishing, lacquer spray

booths/paint booths (total 40 nos.), packing and dispatch.

7. For steam requirement in seasoning process, the unit has one wood chips fired Thermic

Fluid Heater (TFH) of 10 lac Kcal/hr capacity, followed by cyclone separator & wet

scrubber as Air Pollution Control Device (APCD). Height of the stack attached to this

TFH is 40 meters.

8. Treated waste water from common-STP is utilized in this section to fulfill the water

requirement in toilet flushing and utility. Flowmeter FM-18 is installed at outlet of

common-STP, i.e., outlet of treated water storage tank of common-STP to Wood

division.

9. Treated waste water from common-STP is stored in one overhead storage tankof 5000

lit capacity provided for storage of treated waste water from common-STP at Wood

division.
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10. From these storage tanks, water is utilized in toilet flushing and utility. The unit has

installed flowmeters FM-26 and FM-27 at utilization points of toilet flushing and utility

respectively from the overhead storage tank.

11. List of installed electromagnetic flow meters (with totalizer) at different utilization

points of wood division from the common-STP, totalizer reading & flow observed during

joint inspection are as under:

Table 18: List of flow meters installed at utilization points from Common-STP to Wood

division along with reading 

Flow meter 

no. 

Flow meter 

installation point 

Totalizer 

reading 

(m3) 

Instantaneous 

Flow observed 

(m3/hr)* 

Values 

observed 

on 

30.06.2021 

(KL) 

FM-18 STP Treated  

Wastewater 

recycle to Wood 

Division 

4979.1 0.0 21 

FM-26 STP Treated  

Wastewater 

recycle to Wood 

Division for Toilet 

Flushing 

1920.5 0.0 18 

FM-27 STP Treated  

Wastewater 

recycle to Wood 

Division for Utility 

391.2 2.19 3 

*Flow 0.0 m3/hr has been observed due to the batch mode of operation.

12. Value of FM-18 shall be total of values of FM-26 and FM-27. On the first day of joint

inspection dated 30.06.2021, quantity of total common-STP treated waste water

recycled in wood division (FM-18) was found 21 KL. Total of common-STP treated

waste water distributed to toilet flushing and for utility at wood division was found 18

KL (FM-26) and 3 KL (FM-27) respectively, which is total 21 KL. Hence, value of FM-

18 is matching with the total of values of FM-26 and FM-27.

13. The domestic waste water i.e., from toilet flushing of this section is sent to common-

STP for treatment & utilization. Common flowmeter FM-12(33 KL, value observed on

the first day of joint inspection i.e., 30.06.21) is installed on the outlet line from wood

section & outlet line from general section (Office buildings) to receiving sump of the

common-STP.

14. Treated waste water from common-ETP is utilized in this section to fulfill the water

requirement in different processes for manufacturing of Wooden art wares.

Electromagnetic flow meter (with totalizer), FM-55(9.9 KL, value observed on the first

day of joint inspection i.e., 30.06.21) is installed at outlet of common-ETP, i.e., outlet

of treated water storage tank of common-ETP to Wood division.

15. Treated effluent from common-ETP is stored in provided 02 nos. of overhead tanks of

5000 lit capacity each, making total of 10,000 lit storage capacity.  From these storage
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tanks, treated effluent from common-ETP is utilized for different purposes in wood 

division i.e., paint booth as well as in marble division. The unit has installed flowmeters 

FM-56 &FM-58 at utilization points of paint booth of wood division and FM-59 for 

utilization in marble division plant from the overhead storage tanks. 

16. List of installed electromagnetic flow meters (with totalizer) at different utilization

points of wood division from the common-ETP, totalizer reading & flow observed during

joint inspection are as under:

Table 19: List of flow meters installed at utilization points from Common-ETP to Wood

division along with reading 

Flow meter 

no. 

Flow meter 

installation point 

Totalizer 

reading 

(m3) 

Instantaneous 

Flow observed 

(m3/hr)* 

Values 

observed 

on 

30.06.2021 

(KL) 

FM-55 RO Treated 

effluent recycle to 

Wood Division 

1887.3 1.88 9.9 

FM-56 Supply to Paint 

Booth of Wood 

Division 

435.9 0.0 3.1 

FM-58 Supply to Paint 

Booth of Wood 

division 

513.87 0.0 4.9 

FM-59 Supply to marble 

Unit 

182.20 0.0 1 

*Flow 0.0 m3/hr has been observed due to the batch mode of operation.

17. Value of FM-55 shall be total of values of FM-56, FM-58 and FM-59. On the first day of

joint inspection dated 30.06.2021, total common-ETP treated effluent recycled in wood

division (FM-55) was found 9.9 KL. Total of common-ETP treated effluent distributed

to Paint booths (02 nos.) at wood division and to marble division were found 3.1 KL

(FM-56), 4.9 KL (FM-58) and 1 KL (FM-59) respectively, which is total 9 KL. The

difference of 0.9KL is due to losses. Value of FM-56, FM-58 and FM-59 indicates treated

wastewater is utilized for different industrial activities.

18. Source of effluent generation from wood division is lacquer spray booths/paint booths.

5.26 KLD of wastewater generated is being sent to Pre-ETP-1 (25 KLD capacity) for

treatment and then further sent to common-ETP.

19. The unit has installed Electromagnetic flow meter (with totalizers) at the utilization

points of treated waste water consumption as well as effluent being pumped to Pre-

ETPs/common-ETP and also maintaining the logbooks of the same. The unit has

submitted logbook data record for all the installed flow meters.

20. As per the logbook data from Feb-21 to June-21 provided by the unit, quantity of

treated waste water from common-STP/common-ETP utilized and quantity of effluent

generation from the wood section is explained in the following diagram:
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Uses & distribution of common-STP recycled water in wood division 

 

 Total 15.49 KLD of treated sewage is being sent to wood division for toilet flushing and

utilities and 12.89 KLD wastewater is sent back to STP and 2.60 KLD water may be used

in utility or due to losses.

Uses & distribution of Common-ETP (RO treated) recycled water in wood & marble 

division 

 

 

 Total 9.08 KLD of treated effluent from common ETP is being sent to wood division for

utilization in paint booths (accessories and furniture), corrugation and as make up water

in marble section. Total 5.26 KLD wastewater is generated and sent to pre ETP 1 for

treatment. The difference of 3.82 KLD may be due to losses in different process.

Treated Sewage 
(Flow Meter 18) 

2324 M3/150 days 
=15.49 KLD 

Utility 
(FM 27) 

391 M3/150 days 

=2.60 KLD 

Toilet Flushing 
(FM 26) 

1933 M3/150 days 

=12.89 KLD 

Back to 
STP 

Receivin

g Sump 

Wet 

Scrubber 
for Boiler 

Wet 
Scrubber 
for Boiler 

Wet 

Scrubber 
Thermo pack 

Cooling 
Tower at 

Thermic 
Fluid 

Heater 

Zero Losses 

Treated Effluent 
(FM55) 

1362.1 M3/150 days 
=9.08 KLD 

Stone Make up 
(FM59) 

182.6 M3/150 days 
=1.22 KLD 

Paint Booth 
Furniture  
(FM58) 

517 M3/150 days 
=3.45 KLD 

To Pre ETP 1 
 (FM32 & 30) 

(140.3 M3+648.7)/150 
days 

=5.26 KLD

Corrugation  

(FM57) 
209.5 M3/150 
days =1.4 KLD 

Paint Booth 
Accessories   

(FM56) 

435 M3/150 days 

=2.9 KLD

Losses 

0.11 KLD 

Losses 
(2.9+1.4+3.45) - 

(5.26) 
= 2.49 KLD 
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 Total Water/treated waste water utilized in wood marble division: On the first

day of inspection dated 30.06.21, as per the value of FM-6 the fresh water intake to Wood

& Marble division was 18.5KL, as per FM-18 the treated waste water recycled to wood

division from common-STP was 21KL and as per FM-55 the treated effluent recycled to

wood division from common-ETP was 9.9KL, hence the total water input to this section

was 49.4KL.

 Total trade/domestic waste water generation from the wood division: As per the

value of FM-30 the total effluent generation was 5.2KL and as per FM-12 the total sewage

generation was 33KL, hence the total waste water generation from wood division was

38.2KL. The difference of 11.2KL in total water input & waste water generation in this

section is attributed to utilization of treated sewage for utility purpose i.e., 3KL (FM-27),

utilization of treated effluent from common-ETP in marble section as make up water i.e.,

1KL (FM-59) and remaining difference of 7.2KL may be due to losses in process and

consumption of fresh water for drinking purposes in wood & marble division.

21. During previous joint inspection dated 10.12.2020, the sludge drying bed of the previous

ETP of wood division was found filled with sludge, however during current joint inspection

during 30.06.21 to 02.07.21, the same was found empty. As informed by the unit

representative, they have sent that sludge to Treatment, Storage & Disposal Facility

(TSDF) of M/s Bharat Oil & Waste Management Ltd., Kanpur.

22. One tank of old ETP of wood division was found in use for purpose of water cooling &

recirculation for wet scrubber.

23. Sample of treated waste water being used in wood division was collected for analysis

purpose. The analysis result of collected sample is mentioned below:

Table 20: Characteristics of sample collected from wood section-General parameters 

Parameters 

Sampling 
location 

pH Color BOD COD TSS TDS SO4
- - NO3 PO4-P Cl- CN 

Treated waste 

water used in 
Wood section 

5.6 14 05 26 BDL 24 BDL 6.4 BDL 10 BDL 

(all values are in mg/l except pH and colour (Hazen unit)) 

Table 21: Characteristics of sample collected from wood section-Heavy metals 
Parameters 

Sampling 
location 

As Cd Co Cr Cu Fe Mn Ni Pb Sb Se V Zn 

Treated waste 
water used in 
Wood section 

BDL BDL BDL BDL BDL 0.10 BDL BDL BDL BDL BDL 0.06 0.02 

(all values are in mg/l) 
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24. Characteristics of treated waste water being used in wood division are in line with the

characteristics of the treated effluent (refer table 29) which indicates that recycled waste

water is used for industrial activity in this section and fresh water is not being used.

7.4 Observations on Marble Art ware Manufacturing Section 

1. During joint inspection Marble art ware section was found operational.

2. As per the CTO (issued by UPPCB, with validity upto 30.06.2021) under Water

(Prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution)

Act, 1981, the unit has permission for production of Marble Artware-345 MT/month, for

trial production.

3. Monthly production in data from Jan-2021 to June-2021 of marble art wares as

submitted by the unit is as below:

Table 22: Production of Marble art wares from Jan-2021 to June-2021 as submitted by the 

unit 
Sr. No. Month Production of 

Marble art wares 

(Ton) 

Production capacity 

permitted as per expired 

CTO 

1. Jan-21 336 

345 Ton/Month 2. Feb-21 321 

3. Mar-21 330 

4. Apr-21 311 

5. May-21 309 

6. Jun-21 329 

4. Manufacturing process of marble art wares comprises of raw material storage, sorting,

sizing/cutting, shaping, polishing and dispatch to metal/glass/wood packing 

department. 

5. Two tanks of 5000lit capacity each are provided at wood division for the storage of

treated effluent from common-ETP is used as make-up water in the process of marble

division. The unit has installed flowmeter FM-59 (1 KL on the first day of inspection i.e.,

30.06.21) for utilization in marble division plant from the overhead storage tanks.

6. The major source of wastewater generation from marble division are sizing/cutting,

shaping and polishing process. For the treatment of the same, the unit has provided

separate wastewater recycling plant for internal recycling comprises of collection tank,

settling tank in series followed by MGF and ACF, located at marble section.

7. The effluent is collected in a collection cum settling tank and being recycled after passing

through MGF and ACF. The water loss during the process is make-up by use of treated

effluent from common-ETP.

8. The unit has installed Electromagnetic flow meter (with totalizer) FM-60 (4.9 KL,

observed on the first day of joint inspection i.e., 30.06.21) at inlet, and FM-61 (3.7 KL,

observed on the first day of joint inspection i.e., 30.06.21) at outlet of internal waste

water recycling plant.
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9. As informed by the unit representative, cleaning of the settling tank (of separate

recycling plant) is carried out in time interval of 45 days by adding the treated waste

water from common-ETP and collected sludge is used as filler material in floor making

within the unit premises and excess/balance, if any is sold to building materials

contractor.

10. Treated waste water from common-STP is utilized for flushing in toilets located between

wooden and marble art ware sections for employees working in wooden and marble art

ware sections.

11. Details w.r.t the quantity of treated effluent consumed in marble division and quantity

of effluent generated from marble division is assessed and mentioned in Water Audit

section of this report.

12. Sample of treated waste water being used in marble division was collected for analysis

purpose. The analysis result of collected sample is mentioned below:

Table 23: Characteristics of sample collected from marble section-General parameters 

Parameters 

Sampling 
location 

pH Color BOD COD TSS TDS SO4
- - NO3 PO4-P Cl- CN 

Treated waste 
water being 
used in Marble 

section 

8.5 BDL 04 15 55 560 41 8.2 BDL 42 BDL 

(all values are in mg/l except pH and colour (Hazen unit)) 

Table 24: Characteristics of sample collected from marble section-Heavy metals 
Parameters 

Sampling 
location 

As Cd Co Cr Cu Fe Mn Ni Pb Sb Se V Zn 

Treated waste 
water being 
used in Marble 
section 

BDL BDL BDL BDL BDL 0.23 0.03 BDL BDL BDL BDL 0.09 BDL 

(all values are in mg/l) 

13. Characteristics of treated waste water from marble division indicates that recycled water

is being used in this section.

7.5 Observations on Thermocol Block Manufacturing Section 

1. At the time of inspection, manufacturing process of thermocol block section was found

operational.

2. As per the CTO (issued by UPPCB, with validity upto 30.06.2021) under Water (Prevention

& Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981,

the unit has permission for production of Thermocol Slab-345 MT/month, for trial

production.
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3. Manufacturing process comprises of raw material storage, pre-foaming, making of blocks

(using steam) and storage of blocks.

4. The unit has one wood fired Boiler of 4 TPH capacity and the same was found operational

at the time of inspection.

5. As observed by the joint inspection team, there is no water requirement in this division

and no waste water generation from this division, hence no samples were collected.

7.6 Observations on Corrugated Sheet and Box Manufacturing Section 

1 Corrugated sheet and box manufacturing section comprises of raw material storage, 

making of corrugated box and storage of corrugated box.  

2 The unit obtained common Consent to Operate (CTO) under the Water (Prevention & 

Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981 dated 

18.06.2021, valid for trial operation of the unit for production of Metal Artware-200 

MT/month, Glass Artware-250 MT/Month, Wood Artware-150 MT/Month, Marble Artware-

345 MT/Month, Corrugated Boxes-500 MT/Month and Thermocol Slab-345 MT/Month. 

Both CTOs were granted for trial operation of the unit and were valid from 09.06.2021 to 

30.06.2021. 

3 As per the CTO (issued by UPPCB, with validity upto 30.06.2021) under Water (Prevention 

& Control of Pollution) Act, 1974 and Air (Prevention & Control of Pollution) Act, 1981, the 

unit has permission for production of Corrugated Boxes-500 MT/month, for trial 

production.  

4 As observed, waste water is being generated from this division during washing of gum 

drums. About 0.94 KLD wastewater generated is being sent to Pre-ETP-1 (25 KLD 

capacity) for further treatment and utilization. The unit has installed Electromagnetic flow 

meter (with totalizer), FM-32 (1 KL, observed on the first day of joint inspection i.e., 

30.06.21) at inlet of pre-ETP-1 from corrugation section. 

5 On the first day of inspection i.e., 30.06.21, totalizer reading of FM-32 was observed 

139.31 m3. The waste water generation from washing of gum drums is not continuous and 

regular as washing of gum drums at corrugated sheet and box manufacturing section is 

carried out 3-4 times in a week.  

8.0 Wastewater Treatment Systems 

 The unit has provided two (2nos.) pre-Effluent Treatment Plants (ETP) as mentioned

below:

a) Pre-ETP for treatment of effluent from Electrophoretic, lacquering, plating (EPL)

and paint booth sections (stream-1)

b) Pre-ETP for treatment of floor washing effluent from metal artware

section(stream-2)
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 For treatment of effluent generated from electro-plating and phosphating plants of

metal & glass sections; treated effluent from Pre-ETP-1 and Pre-ETP-2; effluent from

wet scrubber of thermic fluid heater and Boiler blow down, the unit has provided one

common-ETP near metal division.

 For treatment of domestic waste water from the entire campus i.e., from toilets,

bathrooms, kitchens of residential colony; toilets of factory area & offices and metal

buffing section, the unit has provided one common-STP near residential colony.

 At the time of joint inspection, Pre-ETP-1, common-ETP and common-STP were found

operational, however Pre-ETP-2 was found non-operational due to unavailability of the

floor washing effluent.

 The unit has established environmental laboratory for analysis of effluent and sewage

parameters i.e., pH, TSS, TDS, BOD, COD, Oil & grease, Total Nitrogen, Microbial

analysis and heavy metals.

 The unit has submitted a copy of report prepared by NEERI, Nagpur on “Water Quality

Audit Report for M/s C.L. Gupta Exports Pvt. Ltd., Amroha, U.P.” based on the study

conducted by NEERI during the month of March-2021. Copy of this water quality audit

report is placed at Annexure-11.

 This report of NEERI contains the assessment of water quantity used in various

sections followed by water quality analysis, ensuring sustained operation of treatment

systems and making water suitable.

 Main conclusions and recommendations of the NEERI report are as below,

a) The treated water from common-ETP and common-STP of the unit is suitable for

use in various processes of the industry.

b) Detailed audit study including analysis of final treated water should be carried out

2-3 times in a year, ensuring the sustained performance of the treatment facility.

 Water quality audit report has been examined and comparison of average value for

the month of March-2021, as mentioned in the submitted report (prepared by NEERI)

and average values of 05 months (as per submitted logbook data from Feb-21 to June-

21) & values observed on the first day of joint inspection i.e., 30.06.21 has been

prepared and placed at sr. no. 13 of conclusions section. 

8.1 Pre-ETPs 

8.1.1 Pre-ETP-1 for treatment of effluent from Electrophoretic, lacquering and paint 

booth sections 

1. Pre-ETP-1(design capacity 25.0KLD) was found operational during joint inspection.

2. The unit has installed flow meters (with totalizers) at inlet and outlet of Pre-ETP-1.

3. Effluent generated from electrophoretic & lacquering (EPL) and paint booth of metal

as well as glass division, paint booth of wood division and from the gum drum washing

of corrugated box division are treated in Pre-ETP-1.
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4. List of Electromagnetic flow meters (with totalizers) installed at different locations of

Pre-ETP-1 and totalizer reading &flow observed during joint inspection is as below:

Table 25: List of flow meters installed at Pre-ETP-1 along with reading

Flow 

meter 

No. 

Flow meter 

installation point 

Totalizer 

reading 

(m3) 

Instantaneous 

Flow observed 

(m3/hr)* 

Values 

observed 

on 

30.06.2021 

(KL) 

FM-29 Metal Division: Paint 

& EPL Effluent to Pre-

ETP-1 inlet 

604.589 0.0 5 

FM-30 Wood Division: Paint 

Booth effluent to Pre-

ETP-1 inlet 

643.511 0.0 5.2 

FM-31 Glass Division Paint 

Booth & EPL effluent  

to Pre-ETP-1 inlet 

609.242 0.0 5 

FM-32 Effluent from 

Corrugation section  

to Pre-ETP-1 inlet 

139.314 0.0 1 

FM-33 Inlet of biological 

process of Pre-ETP-1 

2792.09 0.0 16.5 

FM-34 Pre-ETP-1  Outlet 2671.484 0.0 16 

*Flow 0.0 m3/hr has been observed due to the batch mode of operation.

5. Value of FM-33 shall be total of values of FM-29, FM-30, FM-31 and FM-32. On the first

day of joint inspection dated 30.06.2021, total effluent received at Inlet of biological

process of Pre-ETP-1 was found 16.5 KL (FM-33). Total of Paint & EPL Effluent from

metal & glass division, paint booth effluent from wood division and Effluent from

Corrugation section received at Pre-ETP-1 were found 5 KL (FM-29), 5 KL (FM-31), 5.2

KL (FM-30) and 1 KL (FM-32) respectively, which is total 16.2 KL. The difference of

0.3 KL w.r.t. value of FM-33 is (16.5 KL) is due to evaporation loss in biological aeration

process.

6. Pre-ETP comprises of screens, equalization tank, physico-chemical treatment with

three stage flash mixer/reaction tanks, settling tanks (2 stage, batch), biological

treatment (Activated sludge process-SBR-I, SBR-II & SBR-III with decanters), and

tertiary treatment, i.e., Filtration (Dual media filter, Activated Carbon Filter (ACF))

followed by ultra-filtration. The treatment scheme sequence is presented below:
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7. Chemical dosing for physico-chemical treatment is carried out through auto dozer and

the unit has installed pH sensor in the flash mixing tank.

8. Treated effluent from this Pre-ETP-1 is pumped to equalization tank of Common-ETP

for further treatment.

9. For sludge generated from settling tank, the unit has a sludge holding tank followed

by filter press and finally sludge cake is stored in covered sludge storage room. Filtrate

from the filter press flows under gravity into the equalization tank.

10. Effluent samples were collected from inlet (equalization tank) and outlet (treated

effluent after ultra-filtration) for analysis purpose and to assess the performance of

this Pre-ETP-1. Analysis results and observations on the results of collected samples

is presented in the following section.
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8.1.2  Characteristics and Observations on analysis results of samples collected 

from Pre-ETP-1 

1. The analysis result of samples collected from Pre-ETP-1 are as below:

Table 26: Characteristics of sample collected from Pre-ETP-1-General parameters 

Para-

meters 

pH TSS TDS COD BOD Chloride PO4-P NO3-

N 

Color Sulphate 

Inlet 5.9 904 1808 4090 2110 467 6.0 22.7 60 50 

Outlet 7.2 36 2528 144 34 409 2.35 3.6 14 461 

(Except pH, colour (hazen unit) all parameters are in mg/L) 

Table 27: Characteristics of sample collected from Pre-ETP-1-Heavy Metals 

Para-

meter 
CN As Cd Co Cr Cu Fe Mn Ni Pb Sb Se V Zn 

Inlet 0.23 BDL BDL 0.03 0.63 3.02 97.97 1.5 24.0 0.24 BDL BDL BDL 73.2 

Outlet 0.16 0.01 BDL BDL BDL 0.10 1.69 0.08 0.36 0.03 BDL 0.02 BDL 0.36 

(All parameters are in mg/L) 

2. Analysis results of effluent samples collected from Pre-ETP-1 shows 96.49% reduction

in COD and 98.39% reduction in BOD.

3. The value of cyanide in inlet (untreated wastewater) and outlet (treated wastewater)

of Pre-ETP-1 are 0.23 mg/l and 0.16 mg/l, respectively. However, it is further treated

in common-ETP.

8.2 Pre-ETP-2 for treatment of effluent from Floor washing 

1. The unit has also provided a Pre-ETP-2 for treatment of floor washing effluent

generating from the metal division, which is comprises of equalization tank &reaction

cum settling tank. This pre-ETP-2 is being operated on batch mode, as and when the

floor washing is being carried out in metal division.

2. The unit has installed Electromagnetic flow meter (with totalizer) FM-35 at inlet and

FM-36 at outlet of Pre-ETP-2. Totalizer readings on FM-35 & FM-36 were observed and

found66.024 m3 (flow-0.0 m3/hr) & 55.5 m3 (flow-0.0 m3/hr) respectively.0.0 m3/hr

flow has been observed due to the batch mode of operation.

3. Pre-ETP-2 was found non-operational due to unavailability of the floor washing

effluent, hence sample could not be collected and water utilization on 30.6.2021 is

reported 0.0. The average waste water generation from floor washing is observed as

0.44 KLD (FM-35) based on the submitted five months data (from Feb-21 to June-21).

4. Pre-ETP-2 treatment scheme flow chart is as follows:
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5. Treated effluent from this Pre-ETP-2is pumped to equalization tank of Common-ETP

for further treatment.

6. The unit is maintaining logbook record of all the flow meters. As per the logbook data

from Feb-21 to June-21 of above mentioned flow meters as submitted by the unit, the

quantity of effluent being treated through this Pre-ETP-2 and being sent to common-

ETP is assessed. All the details are mentioned in Water audit section of this report.

8.3 Common ETP 

1. The unit has provided a common–ETP having capacity of 150 KLD for treatment of

effluent from

a. Electro-plating and phosphating plant of metal division

b. Electro-plating and phosphating plant of glass division

c. Treated effluent from two pre-ETPs (pre-ETP-1 & pre-ETP-2)

d. Effluent from wet scrubber of thermic fluid heater and

e. Boiler blow-down.

 The treated sewage of about 22.6 KL is also sent to UF feed tank of common-ETP for

make up purpose.

2. At the time of joint inspection, Common-ETP was found operational.

3. Common-ETP comprises ofoil & grease trap, equalization tank, physico-chemical

treatment with three stage flash mixer & reaction tanks, flocculation tank, Primary

tube-settlers, pH correction, aerobic biological treatment (MBBR based), Secondary

tube-settlers, tertiary treatment-Filtration (Duel Media Filter (DMF) and ACF), Softening

plant, Ion-exchange, two stage ultrafiltration i.e., UF-1 & UF-2, three stage RO plant

Pump 

RAW EFFLUENT 

EQUALIZATION TANK 

SODIUM HYPOCHLORITE 

SLUDGE HOLDING TANK 

REACTION CUM 
SETTLING TANK 

Pump 

MIX INTO EQUALIZATION TANK 
COMMON STREAM 

CAUSTIC SODA 

POLYELECTROLYTE 

ALUM 
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i.e., RO-1, RO-2 & RO-3 followed by three stage Multiple Effect Evaporator (MEE) and

Agitated Thin Film Dryer (ATFD). 

4. The treatment scheme sequence of common-ETP is as follows:
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5. The effluent from collection cum equalization tank is treated through Physico-

chemical methods followed by MBBR system. The biological treated effluent is fed

to DMF, ACF, softening plant, ion-exchange and then is fed to two stage

ultrafiltration and collected in clear water tank.

6. From clear water tank the effluent is fed into three stage RO system in series.

Permeate of all three ROs collected in treated water collection tank and RO-3 reject

is fed to three stage MEE. MEE condensate is collected in treated water collection

tank and MEE concentrate is fed to ATFD for conversion of MEE concentrate in to

salt.

7. ATFD condensate is collected in treated water collection tank and solids/salt having

3-4 % moisture content is being sent to Treatment, Storage and Disposal Facility

(TSDF) for final disposal. 

8. Permeate of RO-1, RO-2 & RO-3 is mixed with MEE condensate & ATFD condensate

and then mixed treated effluent is recycled to glass, metal, wood, marble and

corrugation section for utilization in different production process.

9. During joint inspection MEE and ATFD were found operational.

10. List of Electromagnetic flow meter (with totalizer) installed at different locations of

common-ETP and totalizer reading & flow observed during joint inspection is as

below:

Table 28: List of flow meters installed at common-ETP along with reading

Flow 

meter 

No. 

Flow meter 

installation point 

Totalizer 

reading 

(m3) 

Instantaneous 

Flow observed 

(m3/hr)* 

Values 

observed on 

30.06.2021 

(KL) 

FM-37 Effluent from Metal 

Division 

(Phosphating & 

Electro Plating) to 

Common-ETP 

receiving sump  

5658.824 3.5 

48 

FM-38 Effluent from Glass 

Division 

(Phosphating, 

Electro Plating & 

Boiler Blowdown) to 

Common-ETP 

receiving sump  

6697.22 0.0 

47 

FM-39 From receiving 

sump to Common 

ETP Inlet  

22157.85 6.4 

111 

FM-40 Outlet of biological 

treatment 

23135.64 0.0 
118 

FM-41 UF-1 Feed 5929.59 0.0 36.5 

FM-42 UF-2 Feed 17805.26 6.9 108.5 
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FM-43 UF-1 Outlet 5329.73 3.0 32.9 

FM-44 UF-2 Outlet 16811.29 6.8 104 

FM-45 RO-1 Feed 22305.34 7.0 137 

FM-46 RO-2 Feed 5727.31 5.4 45 

FM-47 RO-3 Feed 3012.36 2.5 21 

FM-48 RO-3 Reject 2356.06 1.7 15.6 

FM-49 RO-3 Permeate 1541.98 0.79 9 

FM-50 RO-2 Permeate 0.799 1.86 21 

FM-51 RO-1 Permeate 14831.56 5.1 92 

FM-52 MEE Feed 2370.86 1.6 15 

FM-53 ATFD Feed 192.00 0.0 1.2 

FM-54 Outlet of MEE & 

ATFD Condensate 

storage tank 

2880.99 1.6 

19 

*Flow 0.0 m3/hr has been observed due to the batch mode of operation.

11. The flow meter instantaneous readings observed 0.0 where rechecked after certain

time and found working, with increase in totalized readings.

12. On the first day of joint inspection dated 30.06.2021, 48 KL (FM-37) of effluent from

metal division(Phosphating & Electro Plating) to Common-ETP receiving sump and47

KL (FM-38) of effluent from Glass Division (Phosphating, Electro Plating & Boiler

Blowdown), 16 KL (FM-34) treated effluent from Pre-ETP-1 and 0 KL(FM-36) treated

effluent from Pre-ETP-2 has been received at receiving sump of common-ETP, 118

KL (FM-40) of treated effluent was found at outlet of biological treatment of

common-ETP.

13. On the first day of joint inspection dated 30.06.2021, at storage tank before

Ultrafiltration unit of common-ETP, 27 KL (FM-20) of treated sewage has been

received from common-STP for makeup purpose.

14. The treated effluent from common-ETP (RO-1 Permeate, RO-2 Permeate, RO-3

Permeate, MEE & ATFD condensate) on 30.06.2021 was found 141 KL, which is total

of values of 92 KL (FM-51:RO-1 Permeate), 21 KL (FM-50:RO-2 Permeate), 9 KL

(FM-49:RO-3 Permeate), and 19 KL (FM-54: MEE & ATFD condensate).

15. Treated effluent from common-ETP is pumped to glass (FM-75), metal(FM-76) and

wood (FM-55: common for wood, marble and corrugation sections) for utilization in

different industrial process.

16. On the first day of joint inspection dated 30.06.2021, 9.9 KL (FM-55), 72 KL (FM-

75) and 57 KL (FM-76); total 139 KL of treated effluent from common-ETP was sent

to wood division, glass division and metal division respectively for utilization in 

industrial processes.    

17. As per the logbook data from Feb-21 to June-21 provided by the unit, quantity of

treated effluent at Common-ETP outlet, being sent to metal, wood, glass, marble
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and corrugation division for utilization in industrial processes, is explained in the 

following diagram: 

Uses & distribution of Common ETP (RO treated) recycled water in different 

divisions for Industrial process 

18. The pH control and chemicals solutions dosing are automatically carried out through

auto dozer-pump and pH is displayed in digital lucent panels.

19. For sludge generated from primary and secondary tube settlers, the unit has a

sludge holding tank followed by filter press and finally sludge cake is stored in

covered sludge storage room. Filtrate from the filter press is pumped to equalization

tank of the common-ETP.

20. Filter press for sludge dewatering was observed operational. Sludge cake and ATFD

salt were found stored in covered sludge store room.

21. Samples were collected from inlet of common-ETP (equalization tank), outlet (after

tertiary treatment i.e., ion-exchange), feed to ultrafiltration and final treated water

collection tank (in which permeate of RO-1, 2, 3 & condensate of MEE & ATFD is

being stored) for performance assessment of common-ETP. Analysis results and

observations on the results of collected samples is presented in the following

section.

8.3.1 Characteristics and observations on analysis results of samples collected 

from common-ETP 

1. Analysis result of samples collected from common-ETP are mentioned below:

Supply from Common ETP 
treated RO Water Storage tank 

118.99 KLD 

Wood Division 

(9.08 KLD) 

Glass Division 

(63.51 KLD) 
Metal Division 
(46.40 KLD) 

Inlet- 95.75 KLD 

Common Effluent 
Treatment Plant 

(for recycle & reuse) 
Outlet- 118.99 KLD 

Loss 
23.24 KLD 

STP treated water to UF 
feed tank (22.67 KLD) 
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Table 29: Analysis results of samples collected from Common–ETP 

S. 

No. 

Para-

meters 

Effluent samples collection locations 
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1. pH 8.9 6.9 7.0 7.0 

2. TSS 125 13 18 10 

3. TDS 2380 1760 2120 48 

4. COD 136 42 45 27 

5. BOD 53 09 14 04 

6. Chloride 362 295 314 15 

7. PO4-P 0.63 1.07 1.56 0.06 

8. NO3-N 10.8 10.5 7.6 5.8 

9. Color 14 21 16 21 

10. Sulphate 336 425 555 BDL 

11. Total 

Hardness 
- - 163 - 

12. Cyanide BDL BDL BDL BDL 

13. 
As 

BDL 0.01 BDL BDL 

14. 
Cd 

BDL BDL BDL BDL 

15. 
Co 

0.01 BDL BDL BDL 

16. 
Cr 

0.22 BDL BDL BDL 

17. 
Cu 

0.63 0.08 0.09 BDL 

18. 
Fe 

5.29 0.13 0.12 0.02 

19. 
Mn 

0.32 0.07 0.07 BDL 

20. 
Ni 

7.98 1.33 1.25 BDL 

21. 
Pb 

0.02 0.01 0.01 BDL 

22. 
Sb 

BDL BDL BDL BDL 

23. 
Se 

BDL 0.02 0.02 BDL 

24. 
V 

BDL BDL BDL 0.09 

25. 
Zn 

7.26 0.10 0.10 0.01 

(except pH and colour (Hazen unit), all values are in mg/l) 
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1. Analysis results of effluent samples collected from common-ETP show 80.10%

reduction in COD, 92.40% reduction in BOD and 97.90% reduction in TDS.

2. Heavy metal concentrations in final treated effluent are found BDL, except Fe-0.02

mg/l, V-0.09 mg/l and Zn-0.01mg/l.

8.4 Common STP 

1. The unit has provided a common–STP for treatment of domestic waste water

generated from the entire campus i.e., from toilets, bathrooms, kitchens of

residential colony; toilets of all the divisions & offices and metal buffing section

having capacity of 250 KLD.

2. Common-STP was found operational at the time of joint inspection.

3. Common-STP comprises of collection tank, screens, oil grease removal trap,

equalization/holding tank, Sequential Batch Reactor unit, Tertiary treatment, i.e.,

Filtration (PSF, ACF and Ultra-filtration) followed by chlorination.

4. Sewage treatment scheme sequence of common-STP is as follows:
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5. Sewage from metal section is first treated using physico-chemical treatment

installed in STP and outlet of tube settler is discharged in to 1stinlet chamber of

STP.

6. Screw type (volute) press is installed for continuous dewatering of sludge.

7. Treated effluent from STP is being utilized for

a) Metal division,

b) Glass division

c) Wood division

d) Colony for toilet flushing

e) To balance common-ETP losses

f) Green belt for horticulture

8. List of Electromagnetic flow meter (with totalizer) installed at different locations of

common-STP and totalizer reading & flow observed during joint inspection is as

below:

Table 30: List of flow meters installed at common-STP along with reading

Flow 

meter no. 

Flow meter 

installation 

point  

Totalizer 

reading 

(m3) 

Instantaneous 

Flow observed 

(m3/hr) 

Values 

observed on 

30.06.2021 

(KL) 

FM-10 Sewage from 

Metal Division to 

common-STP 

inlet 

5957.81 0.0 

51 

FM-11 Sewage from 

Both Colony & 

Canteen to 

common-STP 

inlet 

7566.28 0.0 

57 

FM-12 Sewage from 

Wood & General 

(Admin) to 

common-STP 

inlet 

3805.44 4.0 

33 

FM-13 Sewage from 

Glass Division to 

common-STP 

inlet 

3898.04 0.0 

34 

FM-14 STP Inlet 

(Holding Tank) 

46427.90 0.0 
176 

FM-15 STP Outlet 

(Treated Sewage 

Holding Tank) 

45501.97 8.3 

171 

FM-16 STP Treated 

Wastewater 

recycle to Metal 

Division 

9978.0 2.47 

35 

FM-17 STP Treated  

Wastewater 

recycle to Glass 

Division 

9446.5 0.0 

41 
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FM-18 STP Treated  

Wastewater 

recycle to Wood 

Division 

4979.1 0.0 

21 

FM-19 STP Treated  

Wastewater 

recycle to Colony 

Flushing (both 

colony, VIP & 

residential as 

well as canteen) 

1298.0 0.70 

11 

FM-20 STP Treated  

Wastewater sent 

to common-ETP 

for makeup of 

losses 

8087.3 0.0 

27 

FM-21 STP Treated  

Wastewater 

recycle to 

Horticulture 

11450.3 7.41 

39 

9. On the first day of joint inspection dated 30.06.2021, 51 KL (FM-10) of sewage

from metal division, 57 KL (FM-11) of sewage from both colony (VIP & residential

colony) as well as canteen, 33 KL (FM-12) sewage from wood division & general

(office building) and 34 KL (FM-13) sewage from glass division, making total of 175

KL of sewage has been received at receiving sump of common-STP.

10. Total 176 KL (FM-15) of treated sewage was found at outlet of common-STP (inlet

to treated waste water storage tank of common-STP).

11. Treated sewage from common-STP is pumped to metal division (FM-16), glass

division (FM-17), wood division (FM-18), residential & VIP colony as well as canteen

(FM-19), common-ETP (for make-up purpose) (FM-20) and horticulture (FM-21) for

utilization in domestic and utility purposes.

12. On the first day of joint inspection dated 30.06.2021,35 KL (FM-16), 41 KL (FM-

17), 21 KL (FM-18), 11 KL (FM-19), 27 KL (FM-20) and 39 KL (FM-21); total 174

KL of treated sewage from common-STP was sent to metal division, glass division,

wood division, residential & VIP colony as well as canteen, common-ETP (for make-

up purpose) and horticulture for utilization in domestic and utility purposes.

13. The unit is maintaining logbook record of all the flow meters. As per the logbook

data from Feb-21 to June-21 of above mentioned flow meters as submitted by the

unit, the quantity of sewage being treated through this common-STP and being

sent to glass, metal, wood section, residential colony and to horticulture for

utilization in toilet flushing and utility purposes is assessed.

14. As informed by the unit representative, the STP sludge is being disposed to

Transport Storage and Disposal Facility (TSDF) namely, M/s Bharat Oil & Waste

Management Ltd., Kanpur, along with ETP sludge. However, the unit is not

maintaining separate log book for STP sludge generation as well as disposal and
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the quantity of STP sludge sent to TSDF site is not mentioned in the submitted 

form-10. 

15. Samples were collected from STP inlet, STP outlet and aeration tank for analysis

purpose. Analysis results and observations on the results of collected samples is

presented in the following section.

8.4.1 Characteristics and observations on analysis results of samples collected 

from common-STP 

1. Analysis result of samples collected from common-STP are mentioned below

Table 31: Analysis result of samples collected from common-STP 

Sr. 

No. 

Sampling 

locations 

Parameters 

STP 

Inlet 

STP 

Outlet 

Aeration 

tank 

Water used 

in 

Horticulture 

Natural 

Pond 

outside 

the 

industry 

400 

meter 

away 

Domestic 

Effluent 

discharge 

standards 

as per 

Consent 

1. pH 6.9 7.2 - 7.0 8.8 6.5-9.0 

2. TSS 5464 BDL - 15 27 100 

3. TDS 676 504 - 800 424 - 

4. COD 5158 21 - 34 55 250 

5. BOD 1720 02 - 10 - 30 

6. Chloride 150 110 - 149 61 - 

7. PO4-P 6.13 3.05 - 3.24 0.99 - 

8. NO3-N 20.6 10.7 - 10.8 1.3 - 

9. Color 94 09 - 15 - - 

10. Sulphate 31 17 - 47 10 - 

11. NH3-N 91 06 - - - - 

12. Oil & Grease - BDL - - - - 

13. Cyanide 3.19 BDL - BDL BDL - 

14. As 0.09 0.04 - 0.04 BDL - 

15. Cd BDL BDL - BDL BDL - 

16. Co 0.05 BDL - BDL BDL - 

17. Cr 1.45 BDL - BDL BDL - 

18. Cu 7.18 0.03 - 0.03 BDL - 

19. Fe 75.60 0.08 - 0.62 0.35 - 

20. Mn 3.0 0.05 - 0.17 0.17 - 

21. Ni 10.42 0.06 - 0.07 0.07 - 

22. Pb 3.44 BDL - 0.02 BDL - 

23. Sb 0.03 BDL - BDL BDL - 

24. Se BDL BDL - BDL BDL - 

25. V BDL 0.12 - 0.06 BDL - 

26. Zn 17.35 0.02 - 0.08 0.03 - 

27. MLSS - - 16141 - - - 

28. MLVSS - - 9986 - - - 

29. 
Total coliform 

(MPN/100 mL) 
28×1011 9.1 - - 

- -- 

30. 
Faecal coliform 

(MPN/100mL) 
44×1010 9.1 - - 

- -- 

(except pH and colour (Hazen unit) all parameters are in mg/l) 
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1. As per analysis results, the STP inlet is not a representative sample of sewage as

it shows significant concentration of BOD (1720 mg/l), COD (5158 mg/l) and heavy

metals (CN-3.19 mg/l, Cr-1.45 mg/l, Cu-7.18 mg/l, Fe-75.60 mg/l, Mn-3.0 mg/l,

Ni-10.42 mg/l, Pb-3.44 mg/l, Zn-17.35 mg/l), which are not representing the

characteristics of sewage and indicates the mixing of industrial effluent with the

domestic sewage.

2. As per Central Public Health & Environmental Engineering Organization (CPHEEO)

manual on sewage and sewage treatment systems-2013 Part A Engineering, typical

process parameters for SBR configurations mentioned in Table No 5.57 at page no

5-198, MLSS concentration flow and intermittent decant is 3,500-5,000mg/l for

optimum operation of SBR however, as per the analysis results of aeration tank 

MLSS concentration was 16141mg/l; indicating that periodic removal of sludge is 

not taking place thus STP is not operating properly.  

STP inlet has significant concentration of heavy metals (CN-3.19 mg/l, Cr-1.45 

mg/l, Cu-7.18 mg/l, Fe-75.60 mg/l, Mn-3.0 mg/l, Ni-10.42 mg/l, Pb-3.44 mg/l, Zn-

17.35 mg/l) however no separate treatment unit for heavy metal removal exists in 

the existing common-STP, even though the STP-outlet shows 100% reduction in 

Cyanide, 100% reduction in Chromium, 100% reduction in Lead, 99% reduction in 

Nickel, 99.8% reduction in Zinc, 99.8% reduction in Iron, 99.6% reduction in 

Copper indicating possibility of dilution at STP outlet can’t be ruled out.  

Heavy metals have inhibitory effect on heterotrophic organisms if exists beyond 

the threshold concentration i.e Cu-1.0mg/l, Pb-0.1mg/l, Ni-1.0mg/l, Zn-1.0mg/l 

(as per Wastewater Engineering by Metcalf & Eddy, Table 2-13, page no 78).  

9.0  Hazardous Waste Management 

1. The unit has Hazardous waste authorization (Authorization no. 8531) issued under

the Hazardous and Other Wastes (Management and Transboundary Movement)

Rules, 2016 for 13 different category hazardous wastes as mentioned in table

below, which is valid up to 16.07.2024. Authorization no. 8531 is placed at

Annexure-12.

Table 32: Authorized Haz. waste categories with quantity and mode of disposal as 

per valid haz. waste authorization 

S. 

No. 

Category of Hazardous 

Waste as per the 

Schedules I, II and III 

of these rules 

Authorized mode of 

disposal/recycling/ 

utilization/co-

processing, etc. 

Quantity 

(ton/annum) 

1. Schedule 1 (category 33.1) 

Empty Containers 

TSDF/Authorized Recyclers 50 no. per day 

2. Schedule 1 (category 33.2) 

Cotton Waste, Used Cloth 

Mask  

TSDF/Authorized Recyclers 10 kg/day 
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3. Part B Schedule 3 

(Category B3040) Rubber 

Gloves 

TSDF/Authorized Recyclers 5 kg/Month 

4. Part B Schedule 4 

(category B4030) Old 

Batteries 

TSDF/Authorized Recyclers 20 no./Month 

5. Schedule 4 (category 19) 

Paint Booth sludge 

TSDF/Authorized Recyclers 50 kg/Month 

6. Schedule 1 (category 1.3) 

Oily Rags 

TSDF/Authorized Recyclers 0.15 kg/day 

7. Schedule 1 (category 5.1) 

Used Oil 

TSDF/Authorized Recyclers 0.1 KL/Month 

8. Part D Schedule 3 

(category B3020) Empty 

Corrugated Cartons 

TSDF/Authorized Recyclers 8 kg/day 

9. Schedule 1 (category 6.3) 

Melting Furnace Ash 

TSDF 20 kg/ Month 

10. Schedule 1 (category 15.2)

Asbestos Gloves/Cloth

TSDF/Authorized Recyclers 5 kg/Month 

11. Schedule 1 (category 3.3)

Fuel Filter and Air Filter

TSDF/Authorized Recyclers 5 no./Month 

12. Schedule 1 (category 12.6)

Polishing Dust

TSDF 1000 kg/Month 

13. Schedule 1 (category 35.3)

ETP Sludge

TSDF 40 kg/day 

2. The unit has submitted a letter to UPPCB dated 26.05.2021 for amendment in the

quantity of three category of hazardous waste in the valid Hazardous waste

authorization (Authorization no. 8531) issued under the Hazardous and Other

Wastes (Management and Transboundary Movement) Rules, 2016 as mentioned

below: Unit’s letter dated 26.05.2021 is placed at Annexure-13.

Table 33: Amended quantity of Haz. waste categories as per unit’s submitted letter 

dated 26.05.2021 to UPPCB 

S. 

No. 

Category of Hazardous 

Waste as per the 

Schedules I, II and III of 

these rules 

Existing Quantity 

(ton/annum) as 

per haz. waste 

authorization no. 

8531 

Amended 

quantity as per 

unit’s letter 

dated 26.05.21 

1. Schedule 1 (category 33.1) 

Empty Containers 

50 no. per day No change 

2. Schedule 1 (category 33.2) 

Cotton Waste, Used Cloth 

Mask  

10 kg/day No change 

3. Part B Schedule 3 (Category 

B3040) Rubber Gloves 

5 kg/Month 10 kg/Month 

4. Part B Schedule 4 (category 

B4030) Old Batteries 

20 no./Month 

No change 

5. Schedule 4 (category 19) 

Paint Booth sludge 

50 kg/Month 

6. Schedule 1 (category 1.3) Oily 

Rags 

0.15 kg/day 

7. Schedule 1 (category 5.1) 

Used Oil 

0.1 KL/Month 
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8. Part D Schedule 3 (category 

B3020) Empty Corrugated 

Cartons 

8 kg/day 

9. Schedule 1 (category 6.3) 

Melting Furnace Ash 

20 kg/ Month 

10. Schedule 1 (category 15.2) 

Asbestos Gloves/Cloth 

5 kg/Month 

11. Schedule 1 (category 3.3) 

Fuel Filter and Air Filter 

5 nos./Month 160 nos./Month 

12. Schedule 1 (category 12.6) 

Polishing Dust 

1000 kg/Month No change 

13. Schedule 1 (category 35.3) 

ETP Sludge 

40 kg/day 125 MT/Year-for 

ETP sludge 

including MEE 

sludge 

3. The unit had membership certificate of Transport Storage and Disposal Facility

(TSDF) namely, M/s Bharat Oil & Waste Management Ltd., Kanpur for lifting,

transportation, treatment, storage and disposal of hazardous waste generated at

M/s C. L. Gupta Exports Pvt. Ltd., Amroha, Uttar Pradesh, which was valid up to

31.03.2021. Now the membership has been extended upto 31.03.2024, the same

is placed at Annexure-14.

4. Unit has two separate covered closed hazardous waste storage areas. One is used

for storing sludge from the common ETP and the other one is used for storage of

hazardous waste from different manufacturing sections.

5. At the time of inspection, ETP sludge, ATFD salt, discarded containers, rubber

gloves, used masks and old batteries were found stored in the dedicated haz. waste

storage area.

6. The unit is maintaining daily records of the hazardous waste generation and

disposal for tube light (fused), bulb & CFL (fused), used rubber gloves, old battery,

used face masks, used cotton gloves, empty container, used oil, empty corrugated

cartons and ETP sludge. The unit has submitted daily record of the haz. waste

generation as well as disposal to TSDF facility from Dec-2020 to June-2021, which

has been verified.

7. The unit has sent generated hazardous waste to the TSDF for which the unit has

maintained Manifest document (Form-10, as required under Rule 19 of the HOWM

Rules, 2016).  The unit has provided the following data of haz. waste disposal

(From-10) from Feb-2021 to June-2021, the same is placed at Annexure-15.

Table 34: Hazardous waste disposal to M/s Bharat Oil & Waste Management Ltd., 

Kanpur from Feb-21 to June-21 

Sr. 

No. 

Hazardous waste Disposal quantity from 

Feb-21 to June-21 

(Form-10) 

Disposal to 

1. ETP sludge 5115 kg 

86



Page 56 of 94 

2. Old battery 106.2 kg (59 nos.) 

M/s Bharat Oil 

& Waste 

Management 

Ltd., Kanpur 

3. Cotton gloves 17.75 kg 

4. Used mask 54.7 kg 

5. Empty container 1730 nos./865 kg 

6. Used Oil 316 lit 

7. Empty corrugated 

cartons 

548 kg 

8. Polish dust 2878 kg 

9. Oily Rags 16.26 kg 

Total 9916.91 kg 

8. Automatic water sprinkling arrangements, fire alarming systems, flame arresters,

smoke/heat detectors, fire extinguishers and other necessary provisions provided

in the storage area as stipulated under the Guidelines for storage of incinerable

hazardous wastes.

9. The unit has submitted Annual return (Form-4) for year: 2020-21 w.r.t. generation

and management of hazardous waste to Uttar Pradesh Pollution Control Board.  The

copy of the Annual return (Form-4) for the year 2020-21 is placed at Annexure-

16.

10.0 Water Audit 

All the calculations mentioned below w.r.t. water audit are done based on the 

logbook record provided by the unit. The readings were verified in the logbook 

by the joint team. 

Joint team has collected all the primary and secondary data required to conduct the water 

audit during joint inspection from 30.06.2021 to 02.07.2021. Total 87 flow meters are 

installed in different sections, which were physically inspected by the joint team and data 

of last 5 months (from Feb-21 to June-21) was collected for assessment. List of all the 

installed 87 nos. of flow meters with location, totalizer reading and flow observed during 

joint inspection is placed at Annexure-1. During inspection, Joint team has assessed the 

qualitative & quantitative requirement of water in different sections of the unit.  

10.1 Fresh water for general use 

1. The unit is abstracting fresh water from two borewell to meet the daily freshwater

requirement.

2. Flowmeters are provided at the abstraction point of borewells.

3. Abstracted freshwater from borewells is stored in two overhead tanks of capacity

0.5 lakhs liters and 2 lakhs liter and then it is distributed in different areas for

domestic purposes.
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4. Unit has provided flowmeters at area/section wise distribution points. The logbooks

for the same were collected for estimation of actual water consumption in different

sections for different purposes.

5. For water balance, logbooks readings are considered for estimation of freshwater

abstraction through two borewells and its utilization in different areas/sections for

domestic purposes.

6. Total freshwater abstraction from two borewells to meet the fresh water

requirement from February,2021 to June 30, 2021 are as below:

Table 35: Quantity of fresh water abstraction from Feb-2021 to June-2021, as submitted 

by the unit 

Sr. 

No. 

Month Fresh water abstraction (KL) 

Borewell No. 3 Borewell No. 4 Total 

1. Feb-21 2217.0 856.0 3073.0 

2. March-21 2605.0 899.0 3504.0 

3. April-21 2540.0 867.0 3407.0 

4. May-21 2596.0 890.0 3486.0 

5. June-21 2667.0 895.0 3562.0 

Total fresh water 

consumption during 5 months 

12625.0 4407.0 17032.0 

Average freshwater consumption 

per month (m3/month) 

2525.0 881.4 3406.4 

Average Fresh water consumption per day  

(considering 150 days from Feb-21 to June-21) 

113.55 KLD against 

permitted 250 KLD 

7. Total freshwater consumption of the unit comprises of residential use, employees

working in office & workers in all 06 manufacturing sections and office canteen from

February,2021 to June 30, 2021 are as below:

Table 36: Details of fresh water consumption pattern from Feb-2021 to June-2021 (as per 

logbook provided) 

Month Metal 

Division 

(KL) 

Glass 

Div. 

(KL) 

Wood 

Div. 

(KL) 

VIP 

Colony 

(KL) 

Res. 

Colony 

(KL) 

General 

use 

(KL) 

Staff 

canteen 

(KL) 

Feb-21 667.0 549.0 448.0 307.0 984.0 29.0 83.0 

Mar-21 750.0 579.0 438.0 320.0 1205.0 35.0 121.0 

Apr-21 703.0 541.0 473.0 326.0 1143.0 39.0 187.0 

May-21 729.0 561.0 423.5 329.0 1200.0 46.0 192.0 

June-21 727.0 556.0 524.0 340.0 1163.0 43.0 206.0 

Total 3576.0 2786.0 2306.5 1622.0 5695.0 192.0 789.0 

Grand Total = 16966.5 KL 

 During February to June 2021, total 16966.5 KL of fresh water is utilized for domestic

purposed in different sections of the units against total abstracted quantity of 17032

KL.
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10.2 Waste water treatment through ETP and STP 

 Details of common-STP, Pre-ETP-1, Pre-ETP-2 and Common-ETP along with detailed

flow diagram and treatment units are already explained in Section-8.0.

 The unit has submitted the data w.r.t quantity of waste water treated through

common-ETP and common-STP from February-2021 to June-2021, the same is as

below:

10.2.1 Sewage generation and treatment: 

 Unit has a common sewage treatment plant of 250 KLD capacity for treatment and

recycling of sewage generating from different sections of the unit.

 STP receives sewage from the entire campus i.e., from toilets, bathrooms, kitchens of

residential colony; toilets of factory area & offices and metal buffing section.

 Details of sewage generation, quantity of treated sewage and its utilization in different

section are as below;

Table 37:Quantity of sewage generation and treated sewage from Feb-2021 to June-2021 

(as per logbook data) 

Sr. 

No. 

Month Sewage in 

(KL) 

Sewage out 

(KL) 

Losses 

(KL) 

1. Feb-21 3717 3633 84 

2. March-21 4012 3945 67 

3. April-21 4407 4319 88 

4. May-21 4514 4452 62 

5. June-21 4710 4622 88 

 Total 21360 20971 389 

Avg. daily available treated 

sewage for recycling(from Feb-

21 to June-21) 

139.80 KLD 

 Around 1.8 % losses of sewage observed during the treatment process which may be

due to sludge withdrawal and evaporation loses.

10.2.2 Utilization of treated sewage: 

 Treated sewage is utilized in different sections of the unit, for toilet flushing in the unit

and colony, in utility like cooling tower, boiler feed, horticulture and also utilized as a

make up to compensate the loses in process water occurred due to manufacturing

process, leakage, evaporation loses etc. Details of utilization of treated sewage is as

follows;

Table 38: Utilization of treated sewage from Feb-2021 to June-2021 (as per logbook data) 

Month Metal 

Division 

(KL) 

Glass 

Div. 

(KL) 

Wood 

Div. 

(KL) 

Colony 

Toilet 

Flushing 

(KL) 

Process 

water 

makeup* 

(KL) 

Horticulture 

(KL) 

Feb-21 696 758 377 198 648 947 

March-21 743 800 416 207 689 951 
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April-21 803 1012 517 277 666 1059 

May-21 814 1058 474 312 687 1106 

June-21 848 1109 540 312 711 1095 

Total 3904 4737 2324 1306 3401 5158 

Grand Total = 20830 KL 

*Sent to UF feed tank of common-ETP for make up purpose

 As per log book data total 20830 KL of treated sewage is utilized in different section

for different purposes against 20971 KL of total treated sewage during Feb-21 to June-

21.

10.2.3 Effluent generation and treatment in ETPs: 

 The unit has a common–ETP having capacity of 150 KLD for treatment of effluent

generated from electro-plating and phosphating plant of metal & glass section +

treated effluent from two Pre-ETPs + effluent from wet scrubber of thermic fluid heater

+ boiler blow-down.

 As per the logbook data submitted by the unit from Feb-21 to June-21, total 22.67

KLD of treated sewage is sent to common ETP ultra filtration feed tank as make up of

water loss during different process units of the common-ETP.

Table 39: Quantity of effluent generation and treated effluent from Feb-2021 to June-2021 

(as per logbook data) 

Month Effluent 

generation in 

process 

(KLD) 

Treated 

sewage 

from 

common-

STP (KLD) 

(UF feed 

tank) 

Total 

effluent to 

common-

ETP(KL) 

Treated 

effluent 

recycled 

(KLD) 

Feb-21 2874 648 3522 3529 

March-21 3106.2 689 3795.2 3783.59 

April-21 2901.7 666 3567.7 3575.5 

May-21 2723.2 687 3410.2 3409.9 

June-21 2857.824 711 3568.824 3551.6 

Total 14462.924 3401 17863.924 17849.59 

Avg. daily available treated effluent for 

recycling (from Feb-21 to June-21) 

119 KL 

 From the logbook data provided by the unit, it is observed that total 14462.92 KL of

trade effluent is reached to common-ETP from pre-ETP-1, Pre-ETP-2, electro-plating

and phosphating plant of metal & glass section for further treatment. 3401 KL of

treated sewage from common-STP is also received at common-ETP (storage tank-feed

to ultrafiltration) as make up water. Hence, total 17863.92 KL (14462.92 KL-trade
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effluent +3401 KL of treated sewage from common-STP) of wastewater is sent to 

common-ETP for treatment and total 17849.59 KL of treated effluent has been 

generated during Feb-21 to June-21.  

 The losses in the effluent may be attributed to sludge removal & evaporation losses.

10.2.4 Re-use of treated waste water from ETP and STP in different sections 

1. Treated waste water from STP is used for following purpose:

a) Green belt for horticulture,

b) Metal division for domestic purpose,

c) Metal division for processing,

d) Glass division

e) Wood division and

f) To common-ETP as make-up water (at storage tank-feed to ultrafiltration)

2. Treated waste water from ETP is used in process:

a) Metal division

b) Glass division

c) Wood division

d) Marble division and

e) Corrugation division

 Units has six manufacturing section but mostly water usages are observed in glass,

metal, wood and marble section.  Water usages pattern of manufacturing units are

as follow;

a. Glass Section: During the joint inspection, the glass art ware manufacturing section

was found operational. In this section, the unit is manufacturing glass art wares using

silica sand, soda ash, limestone and feldspar as a raw material. Data of last five-

months from Feb-21 to June-21 was collected for study of water usages pattern.

Findings of same is tabled below;

Table 40:Water consumption & wastewater generation pattern of glass division from

Feb-2021 to June-2021, as submitted by the unit 

Sr. 

no. 

Process Quantity of 

water 

consumed(KL) 

Quantity of 

wastewater, 

(KL) 

Treatment 

system 

type 

Water 

Loses 

Treated Sewage from STP 

1. Utility like 

Cooling 

tower, 

Pusher 

cooling 

403.0 None NA 403.0 KL 

2. Boiler 2518.0 406.0 as 

blowdown 

Common 

ETP 

2112.0 KL 

as steam 

condensate 
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3. Toilet 

flushing 

1816.0 - Common 

STP 

- 

Total 4737 KL 

Treated effluent from common ETP 

1. Chakka 

(Makeup) 

185.7 Recycled 

internally 

Filtration 

plant 

185.7 KL 

2. Blowing 

(Makeup) 

1494.7 Recycled 

internally 

Filtration 

plant 

1494.7 KL 

3. EPL plant 349.7 613.3 Pre-ETP 252.5KL 

(29.16%) 4. Paint Booth 516.1 

5. Phosphating 

Plant 

866.7 6738.5 Common 

ETP 

3.7 KL 

(0.05 %) 

6. Electro-

plating 

5875.5 

Total 9288.40 KL 

 Water loss 29.16% observed in EPL & paint booth section.

 Water loss 0.05% observed in phosphating and electro plating plant, which is

negligible.

b. Metal Division: Metal division was found operational during joint inspection.

Manufacturing process comprises of raw material storage, pre-treatment i.e.

polishing, phosphating & shot blasting, finishing of goods i.e., powder coating,

painting & plating/electrophoresis coating, packing and dispatch. Data of last five-

month from Feb-21 to June-21 was collected to evaluate the water usages pattern.

Findings of same is tabled below;

Table 41:Water consumption & wastewater generation pattern of metal division from

Feb-2021 to June-2021, as submitted by the unit 

Sr. 

no. 

Process Water 

consume

d (KL) 

Quantity of 

wastewater, 

(KL) 

Ultimate 

Treatment 

system 

Water Loses 

Treated Sewage from STP 

1. Utility 661.0 None NA 661.0 KL 

2. Toilet flushing 3243.0 - Common 

STP 

- 

Total 3904 KL 

Treated effluent from common ETP 

1. EPL plant 307.2 609.5 Pre-ETP 288.1KL (32 %) 

2. Paint Booth 590.4 

3. Phosphating 

Plant 

874.6 5646.6 Common 

ETP 

385.6KL (6.3 %) 

4. Electro-plating 5157.6 

(FM77+FM

82) 

Total 6929 KL 

 Water loss 32 % observed in EPL & paint booth section of metal division.

 Around Water loss 6.3 % observed in phosphating and electro plating plant of metal

division.
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c. Wood Division: Wood division was found operational during joint inspection.

Manufacturing process of wooden art ware comprises of log yard, sawing, treatment

Process, seasoning, machining, fabrication, finishing, lacquer spray booths/paint

booths, packing and dispatch. For steam requirement in seasoning process, the unit

has one wood chips fired Thermic Fluid Heater (TFH) of 10 lac Kcal/hr capacity,

followed by cyclone separator & wet scrubber as Air Pollution Control Device (APCD).

Data of last five-month from Feb-21 to June-21 was collected to study the water

usages pattern. Findings of same is tabled below;

Table 42: Water consumption & wastewater generation pattern of wood division from

Feb-2021 to June-2021, as submitted by the unit 

Sr. 

no. 

Process Quantity of 

water 

consumed(KL) 

Quantity of 

wastewater 

(KL) 

Treatment 

system 

type 

Water 

Loses 

(KL) 

Treated Sewage from STP 

1. Utility 391.0 None NA 391.0 

2. Toilet 

flushing 

1933.0 - Common 

STP 

- 

Total 2324 KL 

Treated effluent from common ETP 

1. Paint Booth 952 (FM56+ 

FM58) 

648.7 Pre-ETP 303.3 

(31.86 %) 

Total 952 KL 

 Common flow meter is installed for measurement of sewage generated from wood

division & general utility.

 Water loss 31.86 % observed in paint booth section of wood division.

d. Marble Division: Marble division was found operational during joint inspection.

Manufacturing process of marble art wares comprises of raw material storage, sorting,

sizing/cutting, shaping, polishing and dispatch to metal/glass/wood packing

department.

 Marble section share the common utility with wood division.

 This section has a separate wastewater recycling plant for treatment and internal

recycling of effluent generating from sizing/cutting, shaping and polishing process

of marble section. This recycling plant is comprising of collection tank, settling tank

followed by MGF and ACF, located at marble section.

 Treated effluent from common ETP is utilized only for make up the process water

requirement.

 Data of last five-month from Feb-21 to June-21 was collected to study the water

usages pattern. Findings of same is as below;

Table 43:Water consumption & wastewater generation pattern of Marble division from 

Feb-2021 to June-2021, as submitted by the unit 
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Sr. 

no. 

Process Quantity of 

water internally 

recycled  

Quantity of 

treated 

effluent 

utilized from 

common-ETP 

Total water 

usage 

Water 

Loses 

1. Stone 

process 

108.9 KL (FM60-

FM61)=0.728 

KLD 

182.6 KL = 

1.217 KLD 

291.5 

KL=1.945 

KLD 

1.217/1.945 

*100

= 62.56 %

 Around 62.56 % of water loses observed in marble division.

e. Corrugation Division: Corrugation division was found operational during joint

inspection. Manufacturing process of section comprises of raw material storage,

making of corrugated box and storage of corrugated box Data of last five-month from

Feb to June 2021 was collected to study the water usages pattern. Only treated

effluent from common ETP is utilized as a source of process water.

Table 44: Water consumption & wastewater generation pattern of Corrugation division

from Feb-2021 to June-2021, as submitted by the unit 

Sr. 

no. 

Process Quantity of 

water 

consumed(KL) 

Quantity of 

wastewater 

(KL) 

Treatment 

system 

type 

Water 

Loses 

1. Preparation of 

adhesive 

209.5 140.3 Pre ETP 69.2KL 

(33.03 %) 

 Treated effluent from common-ETP is utilized only to meet the process water

requirement.

 Generated effluent is sent to pre-ETP for treatment and recycling.

 Water loss 33.03 % observed in corrugation division.
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Source of Freshwater 

(Borewell – 3 & 4) (Feb.- June 2021) 

Amount of Extraction of Freshwater  

(Average Freshwater Extraction – 17032 KL) 

Domestic Use (Residential + 

Industrial) 

1. Residential Use: 7317 KL

2. Employee in Office and Unit =  8860 KL (Total Employee+ visitors)

3. Office Canteen = 789 KL

Total Freshwater Consumption = 7317 KL + 8860 KL + 789 KL =16966 KL 

Common-STP 

Quantity of sewage reached to STPA: 21358 KL 

Quantity of sewage treated through STP: 21360 KL 

Quantity of treated sewage: 20971 

= 80% of fresh water used + Water used in toilet flushing = (16966×0.8) + 8298 = 

13572.8 + 8298 = 21870 KL 

Horticulture 

Toilet Flushing from residential colony 

+ metal div + glass div. + wood div.=

8298 KL
Process sections for 

Industrial + Domestic use 

Glass – 613.3 KL Wood –648.7 KL

Pre-ETPs 
1984.7 KL 

Common ETP: 

17770.8 KL 

Ultrafiltration + 3 No of RO 

Plants 

MEE 

Condensate 

2280.8 KL 

Quantity of treated effluent from ETP – 17849.6 KL 

*based on data provided by industry and logbook records

from Feb. 2021 to June 2021

Amount of water used for 

Processes + Domestic 

purpose after Recycling 

(14672 KL) 

5158 KL 

3401 KL 

Electrophoretic lacquering 

and paint booth 
Metal Plating, Boiler Blow-down, Phosphating (Glass & 

Metal), Glass Div. Plating  (12385.1 KL) 

8298 KL 

Metal – 609.5 KL

*based on data provided by industry and logbook records from Feb-2021 to June-2021

Concentrate 

Agitated thin film 

dryer (ATFD) 

Salt 

RO reject of all 03 ROs 

RO permeate of all 03 ROs 

     15568.8 KL 

TSDF 

Corrugation–140.3KL

Floor washing-66.02 KL 

95



Page 65 of 94 

10.3 Observation on Water Audit (based on information and logbooks provided 

by the unit): 

10.3.1 Fresh water requirement for domestic purpose 

 As per logbook data provided by the unit total 17032 KL of fresh water abstracted

during Feb 2021 to June 2021 and 16966.5 KL of fresh water is utilized in different

section of the unit for domestic purposed. Difference of 65.5 KL may be due to losses

during supply to different sections, which is 0.38%.

 During Feb to June 2021 total 21360 KL of sewage is generated and treated through

STP and 20971 KL treated sewage is generated. During treatment process 1.8% of

water loss is observed.

 Out of total 20971 KL of treated sewage, 20830 KL is utilized in different sections for

different purposes. Difference of 141 KL may be due to losses during supply to

different sections, which is 0.67%.

10.3.2 Treated wastewater quantities and utilization 

1. As per logbook data of common-STP from February to June 2021 provided by the

unit, 21360 KL of sewage has been treated through common-STP and 20830 KL

treated sewage is utilized in different sections for different process,

a) 5158 KL treated sewage is used in horticulture;

b) 3401 KL treated sewage is sent to industrial section for utilization in different

process sections and 12271 KL of treated sewage is utilized in toilet flushing

by employees within the unit premises in different sections

2. As per logbook data from February to June 2021 provided by the unit w.r.t

utilization of treated effluent from common-ETP and treated waste water from

common-STP in industrial process is 17848.7 KL (9526 KL in glass section + 1362.1

KLD in wood section + 6960.6 KL in metal section) against the total treated effluent

17849.59 KL.

3. Out of total 18633.39 KL of feed to UF of common-ETP, 17849.59 KL of treated

effluent is being recovered and utilized in industrial process.
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11.0 Status of Recommendations w.r.t Previous Joint inspection dated 

10.12.2020 

Table 45: Compliance status of recommendation of previous joint inspection dated 

10.12.2020 

S. 

No. 

Recommendations as per 

previous Joint inspection 

dated 10.12.2020 

Status as per Joint inspection dated 

30.06.2021 to 02.07.2021  

1. The unit shall obtain common 

consent to operate for all 06 

manufacturing sections i.e., 

Metal Art ware, Glass Art ware, 

Wood Art ware, Thermocol 

blocks, Marble Art ware & 

Corrugated Paper & Carton 

under the Air (Prevention & 

Control of Pollution) Act, 1981 

and the Water (Prevention & 

Control of Pollution) Act, 1974 

from UP Pollution Control 

Board. 

­ The unit obtained common Consent to Operate 

(CTO) under the Water (Prevention & Control 

of Pollution) Act, 1974 and Air (Prevention & 

Control of Pollution) Act, 1981 issued by UPPCB 

dated 18.06.2021, valid for trial operation of 

the unit for production of Metal Artware-200 

MT/month, Glass Artware-250 MT/Month, 

Wood Artware-150 MT/Month, Marble Artware-

345 MT/Month, Corrugated Boxes-500 

MT/Month and Thermocol Slab-345 MT/Month. 

­ CTO under the Water (Prevention & Control of 

Pollution) Act, 1974 and Air (Prevention & 

Control of Pollution) Act, 1981 were granted for 

trial operation of the unit and were valid from 

09.06.2021 to 30.06.2021. 

­ The unit has again obtained amended common 

CTO under the Water (Prevention & Control of 

Pollution) Act, 1974 and Air (Prevention & 

Control of Pollution) Act, 1981 dated 

30.06.2021. As per the amended common 

CTO, “2. The unit shall cease to operate with 

effect from 03.07.2021. The validity of consent 

to operate only be considered for extension 

based upon the compliance status found by the 

joint committee and also the observations, 

conclusions & recommendations of the 

committee.”  
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­ Refer Annexure-2 & Annexure-3 for CTO 

dated 18.06.2021 and Annexure-4 for 

amended common CTO dated 30.06.2021 

under the Water (Prevention & Control of 

Pollution) Act, 1974 & Air (Prevention & Control 

of Pollution) Act, 1981. 

2. Unit shall ensure, no fresh 

water is used for industrial 

process and comply with the 

conditions laid down in NOC of 

CGWA.  

­ From the data of water consumption, effluent 

generation, quantity of treated effluent of 

common ETP and sewage treatment plant of 

indicated that fresh water in not used in 

industrial process. The fresh water is used for 

domestic purpose in residential colony & 

industry area for drinking purpose. 

­ As per the latest NOC issued by U.P.G.W.D 

(Ground water department (Namami Gange & 

Rural Water Supply Department), Ministry of 

Jal Shakti, Govt. of Uttar Pradesh) via 

Certificate No: NOC019504 under {UIS10(1) of 

Uttar Pradesh Ground Water Management and 

Regulation Act, 2019}, which is valid 

from21.12.2018 to 07.04.2026. As per the 

NOC, the project proponent is allowed to 

abstract 250m3/day (KLD) for 300 operational 

days totaling 75,000 m3/annum from 3 

Borewells for industrial purpose.  

­ Unit is abstracting 113.54 KLD of fresh water 

to meet the daily requirement for domestic 

purposes against the allowed capacity of 250 

KLD. 

­ Previous NOC issued by CGWA for abstraction 

of 155KLD ground water for domestic purpose, 

which was valid till 21.12.2021, now stands 

invalid. 
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­ Analysis result of samples of water being used 

in different manufacturing sections i.e., glass, 

metal, wood & marble sections indicating that 

unit is recycling the treated waste water from 

common-ETP & common-STP and not using 

fresh water for industrial purpose, however, 

the unit has obtained NOC for abstraction of 

ground water for industrial purpose, which is 

valid from 21.12.2018 to 07.04.2026 (as 

mentioned above).  

3. The unit shall engage expert 

institute to carry out detailed & 

water audit for detailed study 

of total actual water 

consumption & recycling of 

treated waste water.  

- The unit has submitted a copy of report

prepared by NEERI, Nagpur on “Water Quality

Audit Report for M/s C.L. Gupta Exports Pvt.

Ltd., Amroha, U.P.” based on the study

conducted by NEERI during the month of

March-2021.

- This report contains the assessment of water

quantity used in various sections followed by

water quality analysis, ensuring sustained

operation of treatment systems and making

water suitable.

- Copy of this water quality audit report is placed

at Annexure-11.

- Water quality audit report has been examined

and comparison of average value for the month

of March-2021, as mentioned in the submitted

report (prepared by NEERI) and average

values of 05 months (as per submitted logbook

data from Feb-21 to June-21) & values

observed on the first day of joint inspection

i.e., 30.06.21 has been prepared and placed at

sr. no. 13 of conclusions section. 

4. For carrying out factual water 

audit, unit shall ensure 

­ The unit has installed electromagnetic flow 

meters (with totalizer) at all and individual 
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metering at all and individual 

treated waste water 

consumption points at each 

manufacturing section to 

ascertain actual water 

consumption in each process 

as well as for domestic 

purpose and maintain logbook 

for the same. 

treated waste water consumption points at 

each manufacturing section as well as for 

domestic purpose.  

­ The unit has installed electromagnetic flow 

meter (with totalizer) at inlet and outlet of both 

Pre-ETPs i.e., for treatment of effluent 

generating from electrophoretic, lacquering 

and paint booth processes and for treatment of 

floor washing effluent.   

­ The unit has installed electromagnetic flow 

meter (with totalizer) at outlet of secondary 

biological treatment system, permeate of RO, 

MEE condensate and ATFD condensate.   

­ The unit has installed total 87 nos. of 

electromagnetic flow meter (with totalizer) at 

all the points of waste/waste water i.e., ground 

water extraction points, water distribution lines 

to all the different sections of the unit, inlet, 

outlet and other different locations of Pre-

ETPs/Common-ETP/Common-STP, treated 

waste water utilization points from Pre-

ETPs/Common-ETP/Common-STP to all the 

different sections of the unit and waste water 

generation points of different sections of the 

unit.  

­ The unit is also maintaining logbook for all the 

installed flow meters. 

­ List of all the installed 87 nos. of flow meter 

along with locations and totalizer reading (with 

instantaneous flow rate) observed during 

current joint inspection is placed at Annexure-

1. 

­ As per the logbook data of fresh water and 

treated waste water utilization in different 

5. The unit shall install flow 

meters at inlet and outlet of 

both Pre-ETPs i.e., for 

treatment of effluent 

generating from 

electrophoretic, lacquering 

and paint booth processes and 

for treatment of floor washing 

effluent.  

6. For common-ETP, the unit 

shall install flow meters at 

outlet of secondary biological 

treatment system, permeate 

of RO, MEE condensate and 

ATFD condensate. 
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sections from common-STP & common-ETP, 

submitted from Feb-21 to June-21, 

1. Total 2786 KL of fresh water &total 4737 KL

of treated sewage from common-STP (for

domestic purpose) & total 9288.40 KL of

treated effluent from common-ETP (for

industrial purpose) has been used in glass

division.

2. Total 3576 KL of fresh water & total 3904 KL

of treated sewage from common-STP (for

domestic purpose) and total 6929.8 KL of

treated effluent from common-ETP (for

industrial purpose) has been used in metal

division.

3. Total 2306.5KL of fresh water, which is

common for wood and marble sections&

total 2324 KL of treated sewage from

common-STP (for domestic purpose) and

total 952 KL of treated effluent from

common-ETP (for industrial purpose) has

been used in wood division.

4. Total 182.6 KL of treated effluent from

common-ETP (for industrial purpose) has

been used in marble division.

5. Total 209.5 KL of treated effluent from

common-ETP (for industrial purpose) has

been used in corrugation section for

preparation of adhesives.

7. The unit shall dispose off the 

sludge from sludge drying bed 

of the previous ETP at wooden 

art ware manufacturing 

division, to TSDF site. 

­ The unit has disposed off the sludge from 

sludge drying bed of the previous ETP at 

wooden art ware manufacturing division, to 

TSDF site (M/s Bharat Oil & Waste 

Management Ltd., Kanpur). 
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­ No sludge was found in the tank during current 

joint inspection. 

­ As per Hazardous waste disposal data (form-

10) from Feb-21 to June-21, the unit has sent

total 5115 Kg of ETP sludge to TSDF site (M/s 

Bharat Oil & Waste Management Ltd., Kanpur). 

8. Presence of cyanide upto 5.0 

mg/l in treated effluent from 

common-ETP is observed; 

hence human contact shall be 

strictly avoided during the 

recycle/re-use of common ETP 

treated effluent.   

- As per the analysis result of sample collected

from the final treated water storage tank of

common-ETP, cyanide value has been found

Below Detectable Limit (BDL).

- However, significant concentration of Cyanide

was found in sample collected from common-

STP inlet (3.19 mg/l) and detectable

concentration was found in Pre ETP-1 inlet

(0.23 mg/l) & Pre-ETP-1 outlet (0.16 mg/l).

9. The unit shall check pH of 

treated sewage and maintain 

in the range of 6.5-8.5 before 

pumping for horticulture use 

and FC concentration should 

be brought down below 1000 

MPN/100 ml. 

- As per analysis results, the STP inlet is not a

representative sample of sewage as it shows

significant concentration of BOD (1720 mg/l),

COD (5158 mg/l) and heavy metals (CN-3.19

mg/l, Cr-1.45 mg/l, Cu-7.18 mg/l, Fe-75.60

mg/l, Mn-3.0 mg/l, Ni-10.42 mg/l, Pb-3.44

mg/l, Zn-17.35 mg/l), which are not

representing the characteristics of sewage and

indicates the mixing of industrial effluent with

the domestic sewage.

- As per the analysis result of common-STP

outlet, pH value has been found 7.2, which is

complying w.r.t the prescribed domestic

effluent discharge standard of pH-6.5-9.0 (for

on land application) as per the Consent to

Operate granted by UPPCB.

- FC concentration of sample of treated sewage

has been found 9.1 MPN/100 ml.
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- As per the analysis results of treated sewage

from common-STP to treated sewage used in

horticulture, concentration of Fe-0.08 mg/l to

0.62 mg/l, Mn-0.05 mg/l to 0.17 mg/l, Ni-0.06

mg/l to 0.07 mg/l, Pb-BDL to 0.02 mg/l and

Zn-0.02 mg/l to 0.08 mg/l has been found.

12.0  Status of imposed Environmental Compensation (EC) 

1. As per the Hon’ble NGT order dated 06.08.2020 and the compliance status report

of the unit prepared and submitted by the joint committee CPCB, UPPCB, SDM,

Amroha & CGWA, in compliance to NGT order dated 29.08.2019, following amount

of EC was imposed on the unit:

Table 46: Environmental Compensation imposed on the unit 

Sr

. 

No 

Environment

al 

Compensatio

n 

Period Formula Calculation 

1. For illegal 

extraction of 

Ground water 

Year: 2018-19 

Period beyond 

the expiry of 

CGWA NOC: 

21.12.2018 to 

30.05.2020 

ECGW=Water 

consumption per 

day × EC rate for 

illegal extraction 

of ground water 

(ECRGW) × No. of 

days × Deterrent 

Factor  

ECGW= 175 (m3/day) 

(330-155) × 80 

(Rs/m3)× 527 * 

(days)×1 

=Rs. 73,78,000/- 

…….(a) 

Year: 2017-18 

for illegal annual 

extraction of 

99,691 m3 from 

01.10.2017 to 

30.09.2018, 

(higher than the 

permitted ground 

water extraction 

of 99,000 

m3/annum) 

Illegal 

extraction= 

(99691-99000) 

/300 

=691/300 

=2.3 m3 /day 

ECGW=2.30(m3/day)×8

0 

(Rs/m3)×365(days)×1  

=Rs. 67,160/-

………….(b) 

103



Page 73 of 94 

Total EC = (a) + (b) 

= 73,78,000 + 

67,160 

=74,45,160 

2. For violation 

of effluent 

discharge/ 

inadequate 

ETPs/ZLD 

norms as per 

CTO 

from date of 

inspection carried 

out by the joint 

team and found 

violation of ZLD 

norms dated 

28.03.2019 to 

date of inspection 

of 2nd inspection 

of the joint team 

dated 

16.10.2019 

EC = PI × N × R × 

S × LF (considering 

deterrent factor for 

repeated violations) 

Where,  

PI= Pollution index 

of industrial sector 

(here-80, for red 

category industrial 

sector),  

N = Number of 

days of violation 

took place (here-

203 days, from 

28.03.2019 to 

16.10.2019)  

R=   A factor in 

Rupees for Penalty 

(R to be taken as 

250) 

S = Factor for scale 

of Operation of the 

facility (here-1.5, 

for large scale 

industry) 

LF = Location factor 

(Here-1, for less 

than 1 million 

population) 

A) 28.03.2019-

25.06.2019

(EC= PI * N * R * S *

LF)*1

=80* 90*250*1.5*1

=27,00,000/-

B) 26.06.2019-

23.09.2019

(EC= PI * N * R * S *

LF)*2

=80* 90*250*1.5*1*2

=54,00,000/-

C) 23.09.2019-

16.10.2019

(EC= PI * N * R * S *

LF)*4

=80* 23*250*1.5*1*4

=27,60,000/-

Total EC = (A) + (B) + (C) 

= 27,00,000 + 

54,00,000 + 

27,60,000 

= Rs. 1,08,60,000/- 

3. For not 

managing 

Haz. Waste 

as per 

management  

as per the 

1.Financial

Penalty

The unit was

found violating 07

provisions (at Sl.

No. 2, 3, 5b,

1.Financial

Penalty

01 lakh per 

violation of 01 

provision of HOWM 

Rules, 2016., Here 

1. Penalty

Rs. 7,00,000/-

2. EC
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HOWM Rules, 

2016 

6(B)d, 8, 7 and 

31) of HOWM 

Rules, 2016. 

2.Environment

al

Compensation

The following 

violations have 

been considered 

for calculation of 

EC  

a) When

hazardous and

others wastes is

disposed at

unauthorized

place or handed

over or sold to

unauthorized

party and

b) Waste found

stored beyond the

stipulated period

(refer Rule 8 of

the HOWM Rules,

2008)

unit is violating 07 

provisions 

2.Environmental

Compensation

a) When

hazardous and

others wastes is

disposed at

unauthorized

place or handed

over or sold to

unauthorized

party

For Haz. Waste: 

EC= Q x ERF x R   

Here,  

Q=Quantity in 

tonnes/year  

=3.15 tonne/year 

ERF=Environment

al Risk Factor  

= 1.5  

R=Environmental 

Compensation 

factor   

=Rs. 30,000 

For other waste: 

(a) Estimated other

waste stored is 

551kg in 6.5 

months  

EC = Q x ERF x R    

Here, Q=0.847 

tonne/year, ERF= 

0.3, R= Rs. 30,000 

b)Waste found 

stored beyond 

the stipulated 

period (refer 

Rule 8 of the 

HOWM Rules, 

2008) 

 For Haz. waste 

a) For 

disposal/handing 

over to unauthorized 

place/party  

For Haz. waste 

No Compensation as 

unit has submitted 

documentary proof in 

the form of Form 10 ** 

For Other waste 

= 0.847 x 0.3 x 30,000 

= Rs. 7623 /- 

b) ForWaste found

stored beyond the

stipulated period

For Haz. waste 

= 1.406 x 0.1 x 30000 

= Rs. 4218 /- 

For Other waste 

= 0.551 x 0.05 x 30000 

= Rs. 826/- 
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= Q x ERF x R    

= 1.406 x 0.1 x 

30000  

For Other waste 

= Q x ERF x R    

= 0.551 x 0.05 x 

30000 

Total EC Penalty + EC 

=7,00,000 + (7,523 + 

4,218 + 826) 

= Rs. 7,12,567/-  

Total Environmental Compensation (1) + (2) + (3)

=Rs. 74,45,160+ Rs. 1,08,60,000 + Rs.

7,12,567

=Rs. 1,90,17,727/-

2. As per the information provided by UPPCB, the unit has deposited following amount

to UPPCB against imposed EC:

Table 47: Environmental Compensation deposited by the unit to UPPCB 

EC imposed for EC amount 

imposed 

Amount 

deposited by the 

unit to UPPCB 

Total amount 

deposited 

(1) For illegal extraction of ground water

Year: 2018-19 

Period beyond the 

expiry of CGWA 

NOC: 21.12.2018 to 

30.05.2020  

Rs. 73,78,000/- - Considered waived 

off, as the unit has 

been granted NOC 

for extraction of 

ground water w.e.f 

20.12.2018 by 

U.P.G.W.D 

Year: 2017-18 

for illegal annual 

extraction of 99,691 

m3 from 01.10.2017 

to 30.09.2018 

Rs. 67,160/- Deposited Rs. 

67,160/- on 

10.07.2021 

Rs. 67,160/- 

(2) For violation of effluent discharge/ inadequate ETPs/ZLD norms as per

CTO

From 28.03.2019 to 

16.10.2019 

Rs. 1,08,60,000/- Deposited (Rs.  

37,53,600 /- + Rs. 

10,000/-) dated 

19.06.2020 + Rs. 

70,96,400/- dated 

08.06.2021 

Rs. 1,08,60,000/- 

(3) For not managing Haz. Waste as per management  as per the HOWM

Rules, 2016

1.Financial Penalty

+

Rs. 7,12,567/- Deposited Rs. 

1,00,000/- on 

19.06.2021 and 

Rs. 7,12,567/- 
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2.Environmental

Compensation

Rs. 6,12,567/- on 

05.11.2020 

Total EC amount deposited by the unit to UPPCB against 

total imposed EC amount of Rs. 1,90,17,727/- 

Rs. 1,16,39,727/- 

3. The unit has deposited total EC amount of Rs. 1,16,39,727/-to UPPCB till date.

documentary proof for the deposited EC is placed at Annexure-17.

4. The remaining EC amount of Rs. 73,78,000/-, which was imposed for the period of

21.12.2018 to 30.05.2020 (Year: 2018-19) beyond the expiry of CGWA NOC is

considered to be waived off, as the unit has now been granted NOC from

U.P.G.W.D (Ground water department (Namami Gange & Rural Water Supply

Department), Ministry of Jal Shakti, Govt. of Uttar Pradesh) to abstract 250 m3/day

(KLD) for 300 operational days totaling 75,000 m3/annum from 03 Borewells for

industrial purpose, having validity from 21.12.2018 to 07.04.2026.

13.0 Status summary in compliance to Hon’ble NGT order dated 4.2.2021 in 

the matter of Adil Ansari Vs. M/s C. L. Gupta Exports Pvt. Ltd. & ors. 

(O.A. NO. 220/2019) 

13.1 NGT direction: Verification of the fact that no waste water injection in 

the ground water is taking place so that the ground water is not 

contaminated by injection of any waste water, in view of the fact that 

cyanide and other heavy metal have been found in the samples. 

Status: As per the analysis results of the samples collected from the borewell of the 

unit and surroundings areas including nearby villages, presence of Cyanide has 

not been found. However, Manganese (0.39 mg/l against 0.3mg/l) & Iron 

(1.3mg/l against 0.3mg/l) and Iron (0.86mg/l against 0.3 mg/l) were found in 

the samples collected from the hand pump located near labour gate and 

borewell located behind the unit respectively. Table 6 may be referred for 

characteristics of collected ground water samples. 

However, significant concentration of Cyanide was found in samples collected 

from common-STP inlet (3.19 mg/l) and detectable concentration was found in 

Pre-ETP-1 inlet (0.23 mg/l) & Pre-ETP-1 outlet (0.16 mg/l). 

Comments of the expert from IIT-Roorkee on the ground water pollution by 

Cyanide and presence of Cyanide in samples collected from Pre-ETP inlet & outlet and 

STP inlet are as below:  
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1. Groundwater Pollution by Cyanide

Groundwater samples were collected from five locations using the available hand-

pumps/tube-well during the joint survey from the nearby areas of the plant premises 

to characterize the groundwater quality, particularly in respect of Cyanide pollution.  

These samples were taken from random depths of confined/unconfined aquifers as 

monitoring network was not readily available at the plant site. The observed significant 

draft (19.98-15.35= 4.46m) of groundwater readings by the DWLR installed at 

piezometers 1-2 at the same time shows that there is a strong heterogeneity of 

groundwater flow regime in this small area. The lithologs of these piezometers were 

not provided to the joint team by the Industry. Thus it is difficult to conclude that 

quantity and quality of groundwater resources of the area are not affected by the 

Industrial activities. A further soil and groundwater sampling campaign during the pre 

and post monsoon seasons is needed to be conducted by the industry from appropriate 

depths and locations in and around the plant premise. It is also suggested having the 

hydrogeological survey of the plant site using a series of geophysical investigations 

and suitable pumping/recovery testes to map the groundwater flow regime and its 

seasonal dynamics. Isotopic analysis of surface and groundwater samples of the area 

is recommended strongly to establish the sound linkages between the possible 

subsurface pollutants and the Industrial activities of the area. 

2. Observation on Cyanide in Pre ETP inlet & outlet and STP Inlet

The cyanide values in the inlet and outlet of Pre-ETP-1 are observed as 0.23 mg/l and 

0.16 mg/l. However, the outlet of Pre-ETP is further treated in common-ETP and 

analyzed samples collected from the final treated water storage tank of common-ETP 

showed no detectable cyanide. It is to be noted here that presence of cyanide in the 

inlet of pre-ETP-1 clearly indicates the use of raw/process materials within the 

production unit having Cyanide. Though, the unit representative of the plating process 

section informed that cyanide is currently not used in any process. It is to be noted 

here that water samples were collected from inlets/outlets of ETP/STP only during the 

two days of the survey, significant variability in water quality entering/leaving the 

treatment system of the Industry cannot be ignored. Considering the presence and 

toxicity of Cyanide in the collected sample from the inlet of the STP unit shall carry 

out the rigorous monitoring of the treatment process and final treated water/effluent. 

108



Page 78 of 94 

13.2 NGT direction: Water audit may be got conducted by the CPCB 

Status: The unit has installed total 87 nos. of electromagnetic flow meters (with 

totalizer) at all the points of water/waste water i.e., ground water extraction 

points, water distribution lines to all the different sections of the unit, inlet, 

outlet and other different locations of Pre-ETPs/Common-ETP/Common-STP, 

treated waste water utilization points from Pre-ETPs/Common-ETP/Common-

STP to all the different sections of the unit and waste water generation points 

of different sections of the unit.  

 The unit is maintaining logbook for all 87 nos. flow meters installed.

 As per the values observed during the first day of joint inspection i.e., 30.06.21,

on the installed flow meters, the following is concluded:

Fresh water consumption: 

1. Total fresh water abstraction from two active borewells was found 127KL. Total

raw/fresh water supplied to glass division, VIP colony, metal division, wood

division, general (office buildings), residential colony and canteen was found

21KL, 11KL, 28KL, 18.5KL, 1.5KL, 40KL and 7KL respectively, making total 127KL.

Table 48: Total fresh water consumption in different sections, colony & general 

purpose on the first day of joint inspection i.e., 30.06.21 

Sections (for 

drinking 

purpose) 

Total fresh 

water 

consumption 

(KL) 

Colony/General(for 

domestic purpose) 

Total fresh 

water 

consumption 

(KL) 

Glass 21 VIP colony 11 

Metal 28 Residential colony 40 

Wood (common 

for wood & 

marble div.) 

18.5 General (Office 

buildings) 

1.5 

Canteen 7 

Total 67.5 Total 59.5 

Grand Total= 127 KL 

Glass division: 

1. Fresh water/treated waste water utilized in glass division: On the first day

of inspection dated 30.06.21, as per the value of FM-3 the fresh water intake to

Glass section was 21KL, as per FM-17 the total treated waste water recycled to

glass division from common-STP was 41KL and as per FM-75 the total treated

effluent recycled to glass division from common-ETP was 72KL, hence the total

water input to this section was 134KL.

2. Trade/domestic waste water generation from the glass division: As per

the value of FM-31(5KL) & FM-38(47KL) the total effluent generation from the

109



Page 79 of 94 

glass division was 52KL and as per FM-13 the total sewage generation from this 

division was 34KL, hence the total waste water generation from the glass division 

was 86KL.  

- Total difference of 48KL in total water input & waste water generation in this

section is due to, 18KL (FM-25) supplied to boiler (common for entire unit), 4KL

(FM-28) supplied for utility purpose, 13.4KL (FM-66 + FM-67) used as make up

water in blowing & chakka unit of this division (making total of 35.4 KL) and

remaining difference of 12.6KL may be due to losses in process and consumption

of fresh water for drinking purposes in glass division.

Metal division: 

1. Fresh water/treated waste water utilized in metal division: On the first day

of inspection dated 30.06.21, as per the value of FM-5 the fresh water intake to

metal division was 28KL, as per FM-16 the treated waste water recycled to metal

division from common-STP was 35KL and as per FM-76 the treated effluent recycled

to metal division from common-ETP was 57KL, hence the total water input to this

section was 120KL.

2. Trade/domestic waste water generation from the metal division: On the

first day of inspection dated 30.06.21, as per the value of FM-29(5KL), FM-35(0KL)

& FM-37(48KL) the total effluent generation was 53KL and as per FM-10 the total

sewage generation was 51KL, hence the total waste water generation from the

metal division was 104KL.

- The difference of 16KL in total water input & waste water generation in this section

is attributed to utilization of treated sewage for utility purpose i.e., 6KL (FM-23)

and remaining difference of 10KL may be due to losses in process and consumption

of fresh water for drinking purposes in metal division.

Wood division: 

1. Fresh water/treated waste water utilized in wood marble division: On the

first day of inspection dated 30.06.21, as per the value of FM-6 the fresh water

intake to Wood & Marble division was 18.5KL, as per FM-18 the treated waste water

recycled to wood division from common-STP was 21KL and as per FM-55 the

treated effluent recycled to wood division from common-ETP was 9.9KL, hence the

total water input to this section was 49.4KL.

2. Trade/domestic waste water generation from the wood division: As per the

value of FM-30 the total effluent generation was 5.2KL and as per FM-12 the total
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sewage generation was 33KL, hence the total waste water generation from wood 

division was 38.2KL.  

- The difference of 11.2KL in total water input & waste water generation in this

section is attributed to utilization of treated sewage for utility purpose i.e., 3KL

(FM-27), utilization of treated effluent from common-ETP in marble section as make

up water i.e., 1KL (FM-59) and remaining difference of 7.2KL may be due to losses

in process and consumption of fresh water for drinking purposes in wood & marble

division.

Common-ETP 

1. Total quantity of effluent received to common-ETP receiving sump from

metal division (Phosphating & Electro Plating), Glass Division (Phosphating,

Electro Plating & Boiler Blowdown), treated effluent from Pre-ETP-1, treated

effluent from Pre-ETP-2 and treated sewage from common-STP (for make-up

purpose) was found 48 KL, 47 KL, 16 KL, 0 KL and 27 KL respectively, making

total 138 KL.

2. The treated effluent from common-ETP (RO-1 Permeate, RO-2 Permeate, RO-3

Permeate, MEE & ATFD condensate) was found 141 KL, which is total of values of

92 KL (RO-1 Permeate), 21 KL (RO-2 Permeate), 9 KL (RO-3 Permeate), and 19

KL (MEE& ATFD condensate).

3. Treated effluent from common-ETP is pumped to glass division, metal division and

wood division (common for wood, marble and corrugation sections) for utilization

in different industrial process.

4. Total 139 KL of treated effluent (9.9 KL to wood division, 72 KL to glass

division and 57 KL to metal division) from common-ETP was recycled for

utilization in industrial processes.

Common-STP 

1. Total quantity of sewage received at common-STP receiving sump from metal

division, both colony (VIP & residential colony) as well as canteen, wood division

& general (office building) and glass division was found 51 KL, 57 KL, 33 KL and

34 KL respectively, making total of 175 KL.

2. Total 176 KL of treated sewage was found at outlet of common-STP (inlet to

treated waste water storage tank of common-STP).

3. Treated sewage from common-STP is pumped to metal division, glass division,

wood division, both colony (VIP & residential colony) as well as canteen, common-
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ETP (as make up purpose) and horticulture for utilization in domestic and utility 

purpose. 

4. Total 174 KL of treated sewage (35 KL to metal division, 41 KL to glass division,

21 KL to wood division, 11 KL to residential & VIP colony as well as canteen, 27

KL to common-ETP (for make-up purpose) and 39 KL to horticulture) was recycled

for utilization in domestic and utility process.

Concluding remarks on water audit based on findings of 30.06.2021 (first day 

of joint inspection): 

i. Total intake of fresh water and treated wastewater from common-STP to VIP &

residential colonies as well as canteen was 69KL (58FW+11KLtreated), out of

which 57KL was received as sewage at common-STP receiving sump; which is

82% of total water intake.

ii. Total Fresh water input for drinking purpose & treated wastewater (from

common-STP) recycled for toilet flushing to various manufacturing divisions was

69KL (1.5KL of general building included with wood division) and 66KL

respectively making it total of 135KL, out which 118KL was received as sewage

at common-STP receiving sump; which is 87% of total FW & recycled water

intake for domestic purposes to various manufacturing divisions.

iii. Total treated recycled effluent (from common-ETP) received at various

manufacturing divisions for use in industrial activities was 138.9KL, out of which

110.2KL of effluent was being sent back to ETP section for treatment, which is

80% of total treated effluent recycled to divisions. The difference of 28.7KL

between input & output is attributed to, 14.4KL being used as make up water

for different industrial activities and 14.3KL as losses in processes (about 10%).

iv. The unit is recycling the treated sewage & treated trade effluent (from common-

STP & common-ETP) for industrial purpose and nowhere it was found using fresh

water in industrial activities. Fresh water is only being used for drinking purpose

in various manufacturing divisions.

13.3     NGT Direction: Assessment of compensation may be looked into jointly 

by CPCB and the State PCB. 

Status: The unit has deposited total EC amount of Rs. 1,16,39,727/- to UPPCB against 

total imposed EC amount of Rs. 1,90,17,727/- till date. documentary proof 

for the deposited EC is placed at Annexure-17. The remaining EC amount 

of Rs. 73,78,000/-, which was imposed for the period of 21.12.2018 to 
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30.05.2020 (Year: 2018-19) beyond the expiry of CGWA NOC is considered 

to be waived off, as the unit has now been granted NOC from U.P.G.W.D 

(Ground water department (Namami Gange & Rural Water Supply 

Department), Ministry of Jal Shakti, Govt. of Uttar Pradesh) to abstract 250 

m3/day (KLD) for 300 operational days totaling 75,000 m3/annum from 03 

Borewells for industrial purpose, having validity from 21.12.2018 to 

07.04.2026. 

13.4   Environmental compliance status 

1. During the current joint inspection, all the manufacturing section i.e., glass

art ware, metal art ware, wooden art ware, marble art ware, thermocol block,

corrugated sheet & carton mfg. sections, Pre-ETP-1, Common-ETP and

Common-STP were found operational.

2. As per analysis results, the STP inlet is not a representative sample of sewage

as it shows significant concentration of BOD (1720 mg/l), COD (5158 mg/l)

and heavy metals (CN-3.19 mg/l, Cr-1.45 mg/l, Cu-7.18 mg/l, Fe-75.60 mg/l,

Mn-3.0 mg/l, Ni-10.42 mg/l, Pb-3.44 mg/l, Zn-17.35 mg/l), which are not

representing the characteristics of sewage and indicates the mixing of

industrial effluent with the domestic sewage.

3. As per the analysis results of treated sewage from common-STP outlet,

concentration of pH- 7.2, Oil & Grease- BDL, BOD- 02mg/l, COD- 21mg/l, Fe-

0.08 mg/l, Mn-0.05 mg/l, Ni-0.06 mg/l, V- 0.12mg/l, Pb-BDL, Cyanide- BDL,

As- 0.04mg/l, Cd-BDL, Co-BDL, Cr-BDL, Cu-0.03mg/l, Sb-BDL, Se-BDL and

Zn-0.02 mg/l has been found, this is being recycled for utilization in domestic

and utility purpose within different manufacturing sections of unit as well as

in colonies.

4. As per Central Public Health & Environmental Engineering Organization

(CPHEEO) manual on sewage and sewage treatment systems-2013 Part A

Engineering, typical process parameters for SBR configurations mentioned in

Table No 5.57 at page no 5-198 (Annexure-18), MLSS concentration flow

and intermittent decant is 3,500-5,000mg/l for optimum operation of SBR

however, as per the analysis results of aeration tank MLSS concentration was

16141mg/l; indicating that periodic removal of sludge is not taking place thus

STP is not operating properly.
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STP inlet has significant concentration of heavy metals (CN-3.19 mg/l, Cr-

1.45 mg/l, Cu-7.18 mg/l, Fe-75.60 mg/l, Mn-3.0 mg/l, Ni-10.42 mg/l, Pb-

3.44 mg/l, Zn-17.35 mg/l) however no separate treatment unit for heavy 

metal removal exists in the existing common-STP, even though the STP-outlet 

shows 100% reduction in Cyanide (from 3.19mg/l to BDL), 100% reduction 

in Chromium (from 1.45mg/l to BDL), 100% reduction in Lead (from 3.44mg/l 

to BDL), 99% reduction in Nickel (from 10.42mg/l to 0.06mg/l), 99.8% 

reduction in Zinc (from 17.35mg/l to 0.02mg/l), 99.8% reduction in Iron 

(from 75.6mg/l to 0.06mg/l), 99.6% reduction in Copper (from 7.18mg/l to 

0.03mg/l) indicating possibility of dilution at STP outlet can’t be ruled out.  

Heavy metals have inhibitory effect on heterotrophic organisms if exists 

beyond the threshold concentration i.e Cu-1.0mg/l, Pb-0.1mg/l, Ni-1.0mg/l, 

Zn-1.0mg/l (as per Wastewater Engineering by Metcalf & Eddy, Table 2-13 

page no 78; Annexure 19). 

5. As per the analysis results of treated effluent sample collected from common-

ETP final treated water storage tank concentration of pH- 7.0, TSS- 10mg/l,

TDS-48mg/l, BOD- 04mg/l, COD- 27mg/l, Chloride-15mg/l, Phosphate-

0.06mg/l, Nitrate- 5.8mg/l, Colour- 21Hazen, Sulphate- BDL, Cyanide- BDL,

Fe-0.002 mg/l, Mn-BDL, Ni-BDL, V- 0.09mg/l, Pb-BDL, As- BDL, Cd-BDL, Co-

BDL, Cr-BDL, Cu-BDL, Sb-BDL, Se-BDL and Zn-0.01 mg/l has been found,

this is being recycled for utilization in industrial processes within different

manufacturing sections.

6. Analysis result of samples of recycled water used in different manufacturing

sections i.e., glass, metal, wood & marble sections indicating that unit is

recycling the treated waste water from common-ETP & common-STP to meet

its industrial requirement.

7. The unit has been granted NOC from U.P.G.W.D (Ground water department

(Namami Gange & Rural Water Supply Department), Ministry of Jal Shakti,

Govt. of Uttar Pradesh) to abstract 250 m3/day (KLD) for 300 operational

days totaling 75,000 m3/annum from 03 Borewells for industrial purpose,

which is valid from 21.12.2018 to 07.04.2026.  Now, the previous NOC issued

by CGWA for abstraction of 155KLD ground water for domestic purpose, which

was valid till 21.12.2021, stands invalid.
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8. The unit is maintaining daily records of the hazardous waste generation and

disposal for tube light (fused), bulb & CFL (fused), used rubber gloves, old

battery, used face masks, used cotton gloves, empty container, used oil,

empty corrugated cartons and ETP sludge. The unit has submitted daily record

of the haz. waste generation as well as disposal to TSDF facility from Dec-

2020 to June-2021, which has been verified.

9. The unit is sending the generated hazardous waste to the TSDF for which the

unit is also maintaining manifest document (Form-10, as required under Rule

19 of the HOWM Rules, 2016). The unit has submitted the haz. waste disposal

data (From-10) from Feb-2021 to June-2021 and Annual return (Form-4) for

year: 2020-21.

10. The Unit has not maintained separate data for STP sludge generation as well

as disposal. Unit shall ensure to maintain separate logbook for STP sludge

generation and considering presence of heavy metals at STP inlet, the unit

shall ensure disposal of the STP sludge to TSDF.

11. The unit has submitted a copy of report prepared by NEERI, Nagpur on “Water

Quality Audit Report for M/s C.L. Gupta Exports Pvt. Ltd., Amroha, U.P.” based

on the study conducted by NEERI during the month of March-2021, which

contains the assessment of water quantity used in various sections followed

by water quality analysis, ensuring sustained operation of treatment systems

and making water suitable.

- Average value for the month of March-2021, as mentioned in the submitted

report (prepared by NEERI) and average values of 05 months (as per

submitted logbook data from Feb-21 to June-21) and values observed on the

first day of joint inspection i.e., 30.06.21 are compared in a table below:

Table 49: Comparison Average value for the month of March-2021, average values of 05 

months (as per logbook data from Feb-21 to June-21) and values observed on 

the first day of joint inspection i.e., 30.06.21 

S. 

No. 

Criteria / Description As per NEERI, 

based on log 

book data for 

one month 

(March-21) 

As per CPCB, 

based on log book 

data for five 

months (Feb-21 

to June-21) 

As per CPCB, 

based on 1st 

day of Joint 

inspection 

(dtd.30.6.21) 

Fresh water/Treated waste water from common-ETP/Common-STP used 

1. Fresh Water withdrawal & 

supply for drinking purpose 

to different sections i.e., 

glass, metal, wood, 

residential & VIP colony, 

3504 / 31 

=113.03 

17032/150 

=113.54 

127.0 
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general (office building), 

Avg. volume per day (KL 

per day) 

2. Treated waste water 

recycled from Common 

STP in toilet flushing 

(excluding green belt 

/horticulture and fire 

extinguishing) in different 

sections i.e., glass, metal, 

wood, residential & VIP 

colony. Average volume 

per day (KL per day) 

1440/31 

46.45 

8598/150 

=55.32 

77 

3. Treated waste water 

Recycled from Common 

ETP (including MEE & ATFD 

condensate), to different 

sections i.e., glass, metal, 

wood (common for marble 

and corrugation sections). 

Average volume per day 

(KL per day) 

3766 / 31 

=121.48 

17848.7/150 

=118.9 

≈119.0 

138.9 

4. Treated waste water 

Recycled (fully consumed) 

from Common STP for use 

in green belt /horticulture 

and utilities excluding fire 

extinguishing*  

Total volume (KL) for 

reported period 

1640/31 

=52.9 

6616/150 

=44.11 

52.0 

*Recycled waste water (136KL) was used in fire extinguishing in

March-2021

Sewage/trade effluent generation 

5. Total sewage generation/ 

sent to Common STP 

(from glass, metal, wood, 

residential & VIP colony, 

canteen). Average  

volume per day (KL per 

day) 

(4012 / 31) 

=129.42  

21358/150 

=142.39 

175 

6. Total trade effluent 

(industrial effluent) 

generation/sent to 

Common ETP (from glass, 

metal, wood and 

corrugation sections). 

Average  volume per day 

(KL per day) 

3251 / 31 

=104.87 

14462.9/150 

=96.42 

111.2 

- From the above table, it can be concluded that, average value of fresh Water

withdrawal & supply to different sections, treated waste water recycled from
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Common STP in toilet flushing, treated waste water Recycled from Common ETP, 

Total sewage generation/ sent to Common STP and  Total trade effluent (industrial 

effluent) generation/sent to Common ETP for the month of March-2021 (as per 

NEERI report), average values of 05 months (from Feb-21 to June-21) and values 

observed on the first day of joint inspection i.e., 30.06.21 are indicating the same 

trend.  Some marginal difference is may be due to variation of worker’s strength 

or season.   
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14.0 Photographs 

Fig. 1: Borewell no. 3, located at 

Residential colony 

Fig. 2: Borewell No. 4, located outside 

Glass division 

Fig. 3: Piezometer for Borewell No.3, Located at Residential colony, DWLR with 

telemetry for Piezometer 

Fig. 4: Piezometer for Borewell No.4, Located near Gate No.2, Glass Division, 

DWLR with telemetry for Piezometer 
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Fig. 5: RWH structure No.1 outside new 

RO plant and new ETP. 

Fig. 6: RWH structure No.2 outside 

new RO plant and new ETP. 

Fig. 7: RWH structure No.3 outside new 

RO plant and new ETP 

Fig. 8: RWH structure No.4 outside 

new RO plant and new ETP 

Fig. 9: RWH structure Nos.5,6,7,8 

located behind case goods 

Fig. 10: RWH structure No.9 located 

below Furnace recycling plant. 
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Fig. 11: RWH structure No.10 located below Furnace recycling plant 

Fig. 12: Location of all the borewells/hand pumps from which samples were 

collected 

Fig. 13: SBR Tanks of Pre-ETP Fig. 14: Filter press of Pre-ETP 
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Fig. 15: Flow meter installed at inlet of 

Pre-ETP 

Fig. 16: Flow meter installed at outlet 

of Pre-ETP 

Fig. 17: Common ETP (Inlet & Outlet Flow meters) 

Fig. 18: Common ETP (RO, MEE, ATFD & Sludge Store Room) 
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Fig. 19: Common ETP (Flowmeteres at RO permeate & MEE condensate)

Fig. 20: Common STP inlet flow meter Fig. 21: Common STP Outlet flow 

meter 
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Fig. 22: Flow meters at STP outlet line 

to Green belt for horticulture. 

Fig. 23: Flow meters at STP outlet 

line to metal division. 

Fig. 24: Flow meters at STP outlet line 

to glass division 

Fig. 25: Flow meters at STP outlet 

line to wood division 

Fig. 26: Flow meters at STP outlet line 

to Residential Colony flushing 

Fig. 27: Flow meters at STP outlet 

line to Process as makeup water 
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Fig. 28: Recycling Plant at Glass 

division 

Fig. 29: Empty sludge drying bed of 

old ETP at at wooden art ware 

manufacturing division 
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15.0 Signature of the inspecting officials 

Date of Inspection: 30.06.2021 to 02.07.2021 

Sr. No. Name of the Officials Signature 

1. Sh. Vivek Yadav, SDM, Amroha 

2. Mrs. Reena Satavan, Sc. ’D’ CPCB, Delhi 

3. Sh.  C. B Chourasia, Sc.’E’, CPCB, Delhi 

4. Sh. J.P. Maurya, Regional Officer UPPCB, RO Bijnor 

5. Dr. R.K Singh, Sc. ’D’ CPCB, Delhi 

6. Sh. Tejas Y. Mankikar, Sc. B, CGWB, Lucknow 

7. Sh. Anil Kumar Sharma, Assistant Env. Engineer , 

UPPCB, Bijnor 

8. Dr. Brijesh Kumar Yadav, Professor, IIT-Roorkee 

9. Sh. Vipin Kumar, RA-III, CPCB, Delhi 

10.  Ms. Shivangi Goswami, RA-II, CHCB, Delhi 

11.  Sh. Muktesh Chaudhary, SRF, CPCB, Delhi 
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